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LOK SABHA DEBATES

LOK SABHA

Tuesday, March 17, 1992/Phalguna 27,
1913 (Saka)

The Lok Sabha met at Eleven of the Clock
[MR. SPEAKER in the Chair]

WELCOME TO THE SPEAKER OF THE
HOUSE REPRESENTATIVES OF THE
PUBLIC OF TRINIDAD AND TOBAGO

[English]

MR. SPEAKER: Honourable Mem-
bers, at the outset, | have make an
announcement.

On my own behalf and on behalf of the
hon. Members of the House, | have great
pleasure in welcoming Her Excellency Miss
Occah Seapaul, Speaker of the House of
Representatives of the Republic of Trinidad
and Tobago, who is on a visit to India as our
honoured guest.

She arrived Delhi on 16 March, 1992
morning. She is now seated in the Special
Box. We wish her a happy and fruitful stay in
our oountry. Through her we convey our
greetings and best wishes to the President.
Prime Minister, the Parliament, the Govern-
ment and the friendly people of the Republic
of Trinidad and Tobago.’

MR. SPEAKER: Question No. 285 is

postponed. Now Question No. 286, Shri
Sreenivasa Prasad. Shri Kodakani Gow-
dana Shivappa. Both are absent. Question
No. 287, Shrimati Basava Rajeswari.

11.00 hrs.
ORAL ANSWERS TO QUESTIONS
[English)
Laws Relating to Women

+
*287. SHRIMATI BASAWA RAJES-
WARI:
SHRI RAM NARAIN BERWA:

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:

(a) whether the Government have re-
cently reviewed the laws relating to women;

(b) if so, whether any loopholes have
been found therein;

(c) if so, whethef the Government pro-
pose to bring in amendments to plug the
same; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF HOME
AFFAIRS AND SPORTS AND THE RE-
PLACEMENT QF WOMEN AND CHILD
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‘DEVELOPMENT) (KUMARI MAMATA
‘BANERJEE): (a) to (d). Laws relating to
women are dealt with in different Ministries
and Departments depending upon the sub-
ject matter. Review of the laws is a continu-
ous process. The National Commission for
Women has a mandate to examine various
laws relating to women which provide
constitutional and legal safe-guards to them.
The Department of Women and Child Devel-
opment is reviewing the four legislations with
which it is concerned i. e. The Dowry Prohi-
bition Act, 1961; the Commission of Sati
(Prevention) Act, 1987; The Indecent Repre-
sentation of Women (Prohibition) Act, 1986
and The Immoral Traffic (Prevention) Act.
1958. These acts were discussed in detail in
a Workshop held in January 1991. The rec-
ommendation of the Workshop are under
consideration.

SHRIMATI BASAVA RAJESWARI: Mr.
Speaker, Sir, there are various acts like
Dowry Prohibition Act, the Commission of
Sati (Prevention) Act, the Indecent Repre-
sentation of Women (Prohibition) Act, the
Immoral Traffic (Prevention) Act etc. In spite
of so many acts, the the dowry deaths, rape
cases, nude processions, selling of girls to
various countries and offering of girls as
‘Devadasis’ are on the increase. The inde-
cent representation of women over the Tele-
vision and magazines is also on the in-
crease. So, will the hon. Minister assure me
onthe floor of the House that she would bring
an amendment to the various laws in this
Session itself to remove the loopholes? If
not, why?

KUMARI MAMATA BANERJEE: Mr.
Speaker, Sir, | appreciate the sentiments
expressed by the hon. Member. The Gov-
emment had passed so many laws in the
House, but due to poor implementation,
women are not getting proper justice and the
atrocities are increasing day by day. This is
a fact. That is why, our Department has
decided to thoroughly examine the Acts. In
this Session itself we wish to bring amend-
ments to the Dowry Prohibition Act and, the
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Commission of Sati (Prevention) Actto make
these acts more effective and more strin-
gent.

SHRIMATI BASAVA RAJESWARI: Sir,
the National Commission for Women has
been set up recently underthe chairmanship
of Shrimati Jayanti Patnaik. | would like to
know from the hon. Minister whether the
Commission has the powers to examine the
laws affecting women to suggest remedial
measures to the Government and also to
receive complaints to try such cases and call
for the connected papers before Commis-
sion. When will this commission be going to
give suggestions for the Government to
remove various loopholes. If they have al-
ready given, what are those sugestions? If
they have not given, why there is delay in
giving such suggestions?

To eliminate the problem like prostitu-
tion and devadasi...

MR. SPEAKER: Do not do like that. If
the question is too big, you will not get

pointed reply.

SHRIMATI BASAVA RAJESWARI:
They should make efforts to eliminate this
prostitution and devadari system and inde-
cent representation of women. The Govern-
ment should think of giving economic inde-
pendence to women. May | know from the
hon. Minister whether the national perspec-
tive plan has given effect to such economic
independence to women?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): If the hon. Member would kindly
see the Act which has brought this Commis-
sion into existence, the functions of the
Commission are fairly comprehensive which
include all the points which the hon. Member
has referred to. | do not want to waste the
time of the House because it is an Act
passed by the House and any hon. Members
can have a reference to that.
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So tar as other question is concemned,
as my esteemed colleague has pointed out,
itis afact, that what needs to be done has not
been done to the extent it should have been
done. ltis in this context, the Department has
undertaken a review of these laws that are in
existence. Some of these laws are not being
administered by this Department. But stili
with the other Departments, we will try to
liaise and see that these Acts become effec-
tive instrument to give protection to the
women of the country.

[ Translation}

SHRI RAM NARAIN BERWA: Mr.
Speaker, Sir, the hon. Minister has stated
thatthe department of women has submitted
its recommendation in January 1991.
Through you, | would like to know whether
the recommendations which were given in
January 1991, have been given statutory
effect and the Law Commission reviewed
the Actin 1983 and one member of the Law
commission has opined that the amend-
ments which have been made are of very
ordinary nature and are not adequately strin-
gent. When are yougoing to refer itto the law
commission to give it a statutory effect.

KUMARI MAMATA BANERJEE: Mr.
Speaker,Sir, | would like to tell the hon.
Member that in January 1991, a workshop
was organized on women and child develop-
ment and it gave its recommendations. The
procedure is that after receiving the recom-
mendations the Government has to examine
them. The Government has examined them
and a decision has been to being forward an
amendment so as to make the Dowry Prohi-
bition Act and Sati Prevention Act mare
strong. Through you, | rsguest the hon.
Minister to take up this matter seriously and
bring forward necessary legislation.

SHRI ARJUN SINGH: The hon. Mem-
ber is aware that representations to woman
at the Panchayat and other levels have al-
ready been implemented in many States. A
model legislation in this regard has already
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been suggested and one is pending before
this House to be passed.

So far as Parliament and the Legisla-
tures are concerned, this is a wider question
and should be considered in the wider con-
text.

SHRISUNIL DUTT: Allthese Acts have
been passed by this august House. They
depict a rozy picture about the women of our
country. But still the women are at a loss.
There have been a lot of atrocities towards
women and despite the Dowry (Prohibition)
Act and Sati Prevention law that has been
passed. In 1989, there were 4600 dowry
death cases. There are certain lacunae in
the Acts. It is the job of the Government to
find out why these Act are not being imple-
mented properly. There is tremendous suf-
fering. There is child abuse and child prosti-
tution. Sir, all these Acts are useless, if they
are not implemented properly. So, | would
like to ask the hon. Minister as to what is to
be done really so that these Acts are imple-
mented properly.

SHRI ARJUN SINGH: The hon. Mem-

ber has a very creditable record entering to
see that the problems concerning woman
and children are attended to and | would like
o compliment him on that. | would like to say
very candidly that is a fact that as of today,
various laws giving protection tc women are
not being implemanted in the manner in
which they should be. | have already said
this point. One aspect is the amendment of
those laws to make them much more strin-
gent and laws of evidence and all that would
also have to be amended so that they-do not
have to run from pillar to post to get the tact
and to get conviction in each case. On the
other hand, merely making laws alone is not
going to help.You will have to creat that
atmosphere in which all of us have a role,
where the exploitation of women and chil-
dren is not only an offence in the eyes of law
but also in the eyes of the society.

SHRIMATI MALINI BHATTACHAR-
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AYA: Since the Women's Commission has
now been set up, we know that the examin-
ing of the various laws, their monitoring and
implementation are going to be within the
purview of the Women’s Commission. But
nonetheless, the executive duty lies with the
Government and my question concernsthat.
It is a hard fact that so far as laws regarding
women are concerned, whether they are
labour laws or laws for the prevention of
social abuses, very few complaints are lodged
even now. And even when complaints are
lodged, there are even fewer cases of con-
viction. So, | would like to know from the
Government, from the hon. Minister, whether
the Government is considering extension of
legal facilities in the States so as to make
justice available to women, particularly to
the poorer sections of women.

SHRIARJUN SINGH: | am sure thatthe
Commission for Women will place its deci-
sive role in all these matters and regarding
the anxiety of the hon, Member about the
implementation of the laws in the real capac-
ity to give protection, have already said that
there is much to be desired. But we will
certainly see that these laws will become
more stringent. The fact §s that now thre is
greatersensof awareness Previously, people
would not like to come and report cases.
Now, cases are being reported and are being
tried and convictions are also made. But I still
say that more needs to be done. | am sure
that the collective action of the society in this
matter will make allthe difference. Whatever
laws have to be amended and rules to be
framed will be done with the consent of this

august Pailiament.

Cleaning of Gangotri Basin
+
*288. SHRI SHANKERSINH
VAGHELA:
SHRI ATAL BIHARI
VAJPAYEE:

Will the Minister of ENVIRONMENT &
FORESTS be pieassd {0 state:
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(a) whether two big industrial houses
have offered support for cleaning of the
Gangotri basin; ’

(b) if so, the details thereof;

(c) the decision taken by the Govern-
ment in this regard;

(d) the reasons for unchecked pollution
load on the river in that area; and

(e) the steps proposed for restoring the
water quality of Ganga?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) to (c). No
offer has been made to the Government by
any big industrial house for cleaning of
Gangotri Basin.

(d) Pollution load on the river in the
Gangotri region is on account of discharge of
human and animal excreta in the catchment
area and throwing of garbage by pilgrims,
tourists and inhabitants.

(e) The steps initiated to control the
pollution of River Ganga in the Gangotri
region include:

(i) Special AreaDevelopment Author-
ity has been set up by the Govern-
ment of Uttar Pradesh to check
environmental degra-dation of the
Gangotri Region.

(i) Growth of tourism in Gangotri
agion is being discouraged.

(iii) Building activity is being discour-
aged in the area.

(iv) Construction of Sulabh Shaucha-
layas along the route to Gangoiri
has been taken up by the Govern-
ment of Uttar Pradesh.
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[Translation)

SHRI SHANKERSINH VAGHELA: Mr.
Speaker, Sir, the hon. Minister has given a
reply that no big industrial houses have
made any offer to the Government. | have a
cutting of the ‘Times of India’ dated 6.6.91 in
which it has been said....

MR. SPEAKER: Newspapers should
not be quoted here.

SHRI SHANKARSINH VAGHELA: Sir,
the Indian Mountaineering Federation has
said that Tata and Birla have given a big
offer. If it is not so then leave it, but will the
Government do something to inspire the big
industrial houses or the other people to
donate money for cleaning of the Gangotri
basin and checking pollutant loads on the
river.

[English]

SHRI KAMAL NATH: Sir, | will dispel
this doubt aboutthe newspaper report, which
is there inthe mind of the hon. Member. That
is not the scheme which is submitted to the
Government. It is an NGO scheme of the
Himalyan Environment Trust and the Indian
mountain neering Federation. They have
interacted with two or three big business
houses and prepared ascheme costing about
Rs. 25 lakhs. So, it is a scheme between the
NGOs and the big business houses. It is not
a scheme which has been presented to the
Government by anybody. Of course, if there
is any such scheme, we shall support it.

Regarding the other aspect as to what

the Government is doing in this regard, |
would like to say that this stretch, which
cove’s the area in the Gangotri basin, is not
that much heavily ponited. In fact despite all
the poliutant loads, which | have stated, tne
water is still of drinking guality. As of now,

there is no such scheme envisaged by the |

Centre other than | have mentioned.
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[ Translation]

SHRI SHANKERSINH VAGHELA: Mr.
Speaker, Sir, in reply to part (c) of the ques-
tion you have mentioned the U. P. Govern-
ment. | would like to ask the Central Govern-
ment whether it will share the expenditure
made by the U. P. Government or whether
you have any scheme of your own for the
purification of the Ganga as was the position
when Shri Rajiv Gandhi’s Government was
in power? If you have a scheme of your own
then what is the amount earmarked for it and
how much will you give to the U. P. Govern-
ment?

SHRI KAMAL NATH: Sir, Uttar Pradesh
Government has made its own scheme which
has been mentioned. It the Uttar Pradesh
Government formulates such a scheme in
which help of the Central Government is
needed, or funds are needed than we shall
certainly think about this and we shall help
them. Besides this, today there is no Central
Government scheme, even then, the State
Government and the  Central Government
are working very closely on it. There is no
such need for the Central Government to
formulate a separate scheme. lf the State
Government, has any stheme it can itto the
Cntral Government it will definitely help them.

SHRI ATAL BIHARI VAJPAYEE: Mr.
Speaker Sir, | beg your pardon, for coming
late.

MR. SPEAKER: No, NO, you have come
in time. | was about to ask, you reached here
before that.

SHRI ATAL BIHARI VAJPAYEE: No, |
did not hear, what reply you have given.

MR. SPEAKER: Yss, this is all right.

SHRI KAMAL NATH: | shall again give

a ronly,
—-=re,

SHRI ATAL BIHAR!I VAJPAYEE: It is
not right to trouble yourself again and again.
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Mr. Speaker, Sir, the hon. Minister has given
a reply that tourists are being discouraged
but the fact is that the tourists are going
there. Temporary resorts are being made for®
them. Small shops are also being opened
there. The area is being polluted due to influx
of tourists there. | would like to know that how
you are stopping the tourists and the second
thing is that if no industrialist has otfered his
services or money for this purpose then
whether the hon. Minister, who himself is a
resourceful person, will take help of the
industrialists and inspire them to invest
money. :

SHRI KAMAL NATH: Sir, the Central
Government has discussed this matter with
the State Government. The hon’ble member
is right that tourists are still going there and
itis afact thatthey are polluting the area. But
the State Government has not made any
scheme to discourage them or encourage
them upto now. Time and again, it has been
said that some tents may be pitched there
and sign-boards should be fixed there to
create awareness among the tourists. As far
as the question of big business houses tak-
ing part in this is concerned the Government
has not received any such proposal, but as
| was saying in reply to the last question, the
Himalayan Mountaineering Trust and the
Indian Mountaineering Federation have
talked to big business houses for the pur-
pose of making a scheme in this regard. If
they want any help from us, we will certainly
talk with the big business houses and try to
helpthese non-Governmental Organizations.

MR. SPEAKER: Shri Kuppuswamy ......
We are giving an opportunity to Kanyakumari
to extent help in regard to Gangotri.

[English)

SHRI C. K. KUPPUSWAMY: | would
like to know whether the Government of
India have received any proposal from the
Tamil Nadu Government in order to being a
big scheme to control the pollution at Tripura
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caused by the Dyeing and Bleaching facto-
ries.

| would also like to know whether the
Government of India received any proposal
from the Tamil Nadu Government to bring a
major scheme in order to control the pollu-
tion from the ACC Cement Factory, Coimba-
tore by which the nearest agriculture lands
are affected.

MR. SPEAKER: This is about Gangotril

SHRI C. K. KUPPUSWAMY: The hon.
Minister should reply. This is very very im-
portant.

MR. SPEAKER: It is not even about the
entire Ganga River. It is about Gangotrionly!

SHRIKAMAL NATH: The hon. Member
has moved from Gangotri to Tamil Nadu!

MR. SPEAKER: | thought you are
moving from Kanya Kumari to Gangotri!

SHRI KAMAL NATH: Never thereless,
under the National River Action Plan, which
is being propose, the Central Pollution Control
Board has identified major stretches of rivers
all over the country. We all know, the Ganga
Action Plan was only for Ganga and for

* major tributaries of the Ganga. But the new

Plan which is being made, the National River
Action Plan, will cover major polluted areas
of rivers all over the country. Should the hon.
Member desire to bring any specific polluted
stretch to my notice, | shall be happy to
receive the same and we shall consider it.

Fllaria Cases

*290. DR. P. VALLAL PERUMAN: Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) the number of Microfilaria carriers
and Chronic Filaria cases reported in the
country during 1991, State-wise;
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(b) the funds allocated for the National
Filaria Control Programme during 1992-93;
and

(c) whether the funds allocated are

. adequate for treating all the breeding places
" by chemicals and bio-environmental meth-

ods?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARES (SHRIMATID. K. THARADEVI
SIDDHARTHA): (a)to (c). A statement is laid
on the table of the House.

STATEMENT

(a) The number of Micro-filaria carriers and chronic filaria cases as reported by the State/
UT Governments during the calendar year 1991 is annexes.

(b) and (c). No separate allocation of funds has been made in the Annual Plan 1992-93
for the Filaria Control programme. Filaria control activities would be undertaken as a part of
the National Malaria Eradication Programme with effect from 1st April, 1992.

ANNEXURE

STATEWISE PARASITOLOGICAL DATA FOR THE YEAR 1991.

Sl. Name of the States/ Number No + Ve No. + Ve
No. Union Territories Examined for for .
o mf. Disease
1. Andhra Pradesh 31515 8447 3953
2. Assam 529 6 2
3. Bihar 32897 234 704
4. Goa Information awaited
5. Guijarat 14376 77 11
6. Kamataka 11981 186 144
7. Kerala 17214 318 299
8. Madhya Pradesh 38089 134 187
9. Maharashtra 47904 14039 3126
10. Orissa 1392 40 181
11.  Tamil Nadu 143571 1188 604
12.  Uttar Pradesh 51817 - 1002 1884
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Sl.  Name of the States/ Number No + Ve No. + Ve
No. Union Territories Examined for for
mf. Disease
13. West Bengal 2740 179 464
14. Pondicherry 7730 112 48
15. A&N Islar'1ds 12579 42 36
16. Daman & Diu No Data
17. Lakshadweep lnférmation awaited
Grand Total:; 4,14,334 19404 11643

“Information Provisional Subject to change based on report received upto 12.3.92.

DR. P. VALLAL PERUMAN: As per the
statement given by the hon. Minister, nearly
8 per cent of the cases examined are either
microfilaria carriers or chronic micro-filria
cases. It really shows an alarming figure for
our country. So, it needs a separate mission
to counter it. But the hon. Minister says in his
annual budgetary plan for 1992-93 that no
separate fund allocation has been made and
filarial control programme will be undertaken
as a part of the National Malarial Eradication
Programme.

Will the hon. Minister explain why he
condores no separate allocation is required
for filarial control programme?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIM. L. FOTEDARY):
The hon. Member is correct in saying that we
have taken it as a part of the anti-malaria
programme. That does not mean that we
have given it up. But its national character is
reduced to the extent that there should not
be a separate thing like anti-malaria pro-
gramme. It should be part the anti-malaria
programme. ! think it does not make any
difference whether we make it a part of the

anti-malaria programme or have a separate
organisation.

DR. P. VALLAL PERUMAN: Only in
Uttar Pradesh, Maharashtra, Tamil Nadu
and Andhra Pradesh, the filaria cases are
high. Iwould like to know the reasons thereof
and whether the Government propose to
take special measures to tackle this higher
incidence of filaria in these States.

SHRI M. L. FOTEDAR: So far as Tamil
Nadu is concerned, this disease has come
down very drastically, thanks to the efforts to
ofthe State Government. The State Govern-
ment has taken initiative. Some preventive
measure also have been taken. Similarly,
other State Government also have to take
the similar, initiative so that the disease is
controlled. This, to some extent, is prevent-
able because Larvicide, is one of the chemi-
cals that has to be sprayed at an appropriate
time. The people also have to take some
appropriate measures so that this disease
does not spread. :

SHRI RAM NAGINA MISHRA: Mr.
Speaker, Sir, through you | would like to
know from the hon. Minister and would like to
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request him that Filaria is so much wide-
spread inthe easterndistricts of Uttar Pradesh
that perhaps no village is untouched. This
disease is present there for a long time and
the menace has not lessened. The Kalazar.
Malaria and Filaria have struck deep in the
Terairegion of Uttar Pradesh. You had prom-
ised that you would go tothat area and make
atourbutyou have notfulfilled your promise.
| would like to know from the hon. Minister,
through youthat in view of the intensity of this
widespread disease in this region would you
do something by way of giving more from
your side as Central help to the State Gov-
ernment and try to make free that region
from diseases like filaria.

SHRIM. L. FOTEDAR: | can assure the
hon. Member that whenever you want I shall
be ready to undertake a tour of that area.

SHRIRAMNAGINA MISHRA: Hon. Sir,
Ihave been making a request for along time,
but you never gone there till today though
you had made a promise to the effect.

SHRIM. L. FOTEDAR: As far as control
on Filaria is concemed, for this the total
commitment of political will of the State
Government is necessary. | understand that
the Government of that State is giving quite
alot of attentiontowards this. As itis centrally
sponsored scheme. Therefore, we will pro-
vide help in on 50-50 percent basis under
this scheme. | assure you that we shall
continue it is a centrally sponsored scheme.

SHRIRAMNAGINA MISHRA: Hon. Sir,
it is for everyone. In the eastern region, this
disease has spread in a very dreadful way.
What help you will provide to stop it? | would
like to know from you whether you will in-
crease the grant in aid to more than 50 per
cent.

[English]
DR. KRUPASINDHU BHOI: As per the

statement of the hon. Minister, it has been
stated that Filaria control activities would be
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undertaken as a part of the National Malaria
Eradication programme with effect from 1st
April 1992. | feel this is a sort of a bureau-
cratic reply. The point is that the ICMR has
done a detailed survey in the country about
the people who are exposed to Filaria the
people who can be the carriers of Filaria,
people who can suffer from the Chronic
Filarial Disease. Based on that survey, 5 per
cent of the population is exposed to Filaria

" and out of the 25 per cent, up to 10 per cent

of the people are carriers of the Filarial
disease. So, 25 millon people in our country
are the carriers of the Filarial Disease. The
facts are gigantic. Chronic Filaria cases are
increasing. Further, mosquitoes are preva-
lent in our country. The Quils mosquito and
the Idis mosquito are found in Kerala. There-
fore, the Chronic Filaria cases are increas-
ing. How is the Minister telling that without a
National Filaria Eradication Programme he
is going to curb the problem of Malaria and
Filariasis in our country? In the 1992-93
budget provision, money has been trun-
cated. How is he going to curb this problem?
The mosquitoes are resistant to the spraying
of chemicals. The spraying is required forthe
general variety.

SHRIM. L. FOTEDAR: There is a differ-
ence between Malaria and Filaria. The logis-
tics are quite different. The hon. Member has
quoted some figures. He said 25 million
people are carriers of Filaria. Though some
of the figures are available with me - | have
gone through the figures - | will frankly and
candidly share with this august House that |
am mysslf not convinced how this survey
had been conducted. | have ordered the
officers to find out actually what it the facto-
rial position in the country aboutthis disease.
Till then | will not be able to share the
information with this House unless | am
personally convinced that the figures given
to me are hundred percent correct according .
to the evaluation by the Department.

DR. RAM CHANDRA DOME: Sir, as
per the Minister's statement, Filaria is a
major public hgalth problem whereas Ma-
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laria and Encephalitis are also the major
public health problems till today. The prog-
ress of these diseases is static. And it is felt
that majority of the victims are mainly from
the poorest of the poor sections of the soci-
ety. There is a Malaria Control Programme
which is a national programme to eradicate
malaria and for eradicating filaria, there is a
Vector Control Programme. The Govern-
ment is unsung DDT as the main
drug... (Interruptions)

MR. SPEAKER: You ask the question.
What is your question?

(Interruptions)

DR. RAM CHANDRA DOME: Now
mosquitos have developed resistance to DDT
in controlling the vector. Also, it causes the
environmental problem. (Interruptions)

MR. SPEAKER: Please ask the ques-
tion. This information is already available
with all of us.

(Interruptions)

DR. RAM CHANDRA DOME: In view of
the increase in the resistance, part (a) of my
supplementary to the Minister is whether the
Govemment is going to change its Vector
Control Programme. My suggestion is to use
Malathion in place of DDT. (Interruptions)

MR. SPEAKER: | gave you the opportu-
nity. But you are not using it properly.

DR. RAM CHANDRA DOME: Part (b) of
my supplementary is, whether the Govern-
ment is ready to provide the mosquito nets at
a subsidised rates to the poorer sections of
the society and whether the Government is
going to increase the Budget allocation for
that this year. There is a radical cuntailment
of nearly two crores of rupees in this Anti-
Malaria and Filaria Control Programme. |
would like to know whether the Government
is going to combat this mgjor public health
problem by increasing the Budget alloca-
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tions or not. This is my supplementary ques-
tion.

SHRI M. L. FOTEDAR: | can tell the
hon. Member that it is not the question of
increase or decrease. We have kept about
Rs. 50 crores in this Malaria Control Pro-
gramme during the current year. So far as
the Filaria Programme is concerned, for thi
the people also have to take the initiative.
is not the question of the poor and the ric -.
is a question of the people living in iat
environment so that they take suffi ient
precaution to see that this mosquitodoesr: t
bite them. Perhaps, the hon. Member him-
self is a medical scientist and he know  nat
this mosquito bites during time and blc-
has to be taken for clinical purpose during
night time. | would request the hon. Mem- -
bers that he must approach the State Gov-
emment to provide mosquito nets for the
poor and the needy. (Interruptions)

[Translation)

SHRIRAM VILAS PASWAN (Rosera):
Mr. Speaker, Sir, what is expected from a
Government which is not able to will mosqui-
toes even |

[English]

SHRI M. L. FOTEDAR: You ask the
hon. Member.

Pollution Around Coal Mines

*291. SHRIHARADHAN ROY: Will the
Minister of ENVIRONMENT AND FORESTS
be pleased to state:

(a) whether the Government have re-
ceived any representation regarding pollu-
tion and environmental degradation in and
around coal mines in West Bengal and other
State;

(b) if so, the details thereof; and
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(c) the action taken by the Government
in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b).
Yes, Sir. The Government have received
representations on insufficient stowing of
sand coal mines of the Coal India Limited, on
. :im-restoration of mined areas and on poliu-
i shcaused by industries around coal mines.

" Ao

: 17) Steps have been imitiated for taking
necessary action for stowing the voids after
excmaction of coal and for restoration of the
mimed land through an approved environ-
ment; *managementplan. Governmenthave
alt ataken various steps to control poliution
by industries around coal and the details
thereof are mentioned in the statement laid
on the Table of the House.

STATEMENT

Steps taken by the Government to
control pollution by industries around coal
mines:—

(i) Effluert and emission stan-
dards have been preascribed
under the Environment (Pro-
tection) Act, 1986;

(i) Environmental guidelines have
been involved for siting and
operation of industries.

(i) Industries have been asked to
comply with consent require-
ments of the State Pollution
Control Board to limit the dis-
charge of effluents and emis-
sions within the stipulated
standards;

(iv) Fiscal incentives are provided
for installation of pollution
control equipment and also for
the shifting of pollution indus-
tries from congested areas;
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(v) ) Network of ambient air quality
and ambient water quality
monitoring stations have been
set up;

(vi) Ascheme hasbeeninitiated to
give assistance to clusters of
small scale industrial units for .
setting up common effluent
treatment plants.

(vii) Anindustry, operation or proc-
ess which has commenced
production on or before 16th,
May 1981, and has shown
adequate proof of at least
commencement of physical
work for establisShment of fa-
cilities to meet the specified
standard within a time-bound
programme, to the satisfac-
tion of the concerned State
Pollution Control Boars, shall
comply with such standards
latest by the 31st December,
1993.

(viii) Anindustry, operation or proc-
ess which has commenced
production after 16th day of
May, 1981 but before the 31st
day of December, 1991, and
has shown adequate proofof a
least cnmenement of physi-
cal work for establishmert of
facilities to meet the specified
standards within atime-bound
programme, to the eatisfac-
tion of the concegned State
Pollution Control Board, shall
comply with such standards
latest by the 31st day of De-
cember, 1992,

SHRI HARADHAN ROY: Sir, during to
unscientific and star mining, gas, fire subsi-
dence is taking place almost every day in
and around coal mines causing serious pol-
lution, environmental degradation. As aresult,
more than ten tow.ns and about 100 mauzas
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covering three lakhs population have been
declared unsate for human lives and proper-
ties. And the people have beentold to vacate
those areas. On being pressurised by the
aggrieved people, the Department of Coal,
Ministry of Energy constituted a group for
advance environmental planning in Ran-
igunj coal fields on 25.3.88 with Dr. H. B.
Ghosh as the Chairman. Dr. Ghosh submit-
ted a report on 5.11.88. My question is
whether the Ministry of Environmental and
Forests is aware of such Committee and its
recommendations? If not, whether the Min-
istry of Environment and Forests in consulta-
tion with the Ministry of Coal will jointly under-
take to implement those recommendations?

SHRI KAMAL NATH: Sir, there is a
report. There was an expert Committee
constituted for the abetment of pollution in
this region. And this air pollution problem -
not only the air poliution-problem but also the
contamination of the Damodar river which is
passing through that area - was considered
as very serious. This report has been re-
ceived and steps are being taken. There
have been consultations with the Depart-
ment of Coal. Now, for all coal mining proj-
ects, environment management planis being
made and steps are being taken to further
prevent the severe degradation which is
taking place in the entire coal belt of this
region and the Damodar river flowing through
that region.

SHRIHARADHAN ROY: | would like to
know whether the Government of West
Bengal have submitted a memorandum for
setting up a statutory organisation for opera-
tion/restoration with clearly defeinded roles
and objectives like sources of funds etg for
planning, implementing and monitoring in-
volving the West Bengal Government.

Also, | would like to know whether the
Department of Environment and Forests
received any preliminary status report f
unstable areas of Ranigunj coal fields made
oy CMPDIL.
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SHRIKAMAL NATH: Sir, anodal agency
has been set up and the nodal agency is
DVC, which has been identified to work as
such and which will work in collaboration
with the West Bengal Government with the
Bihar Government and the Central Govern-
ment, to look into the problems of this area.

Regarding specific report of CMPDIL, |
am unable to say anything.

[Translation)

SHRI TEJSINGHRAO BHONSLE: Mr.
Speaker, Sir,in Maharashtrathere are some
open coal mines especially at Umred and
Kamphal Kalre in Ramtek area. In this area,
these open mines are creating the pollution
problem. The mines from which smoke and
dust are discharged which later on mix with
air are quite close to the villages. May I know
whether the Government has got any pro-
gramme to afforestation around these open
mines to prevent the environmental pollu-
tion?

SHRI KAMAL NATH: We gavetalked to
Western Coal Fields for the restoration of
that area and evolving of a scheme so that
regeneration of that area is possible. As far
as.the question of open Cast Mines are
concerned, it is a fact that the coal dust is
spread within a vast area. Environment
Management Plan is given to every coal
mine before sanction and then alone the
scheme for cal mine is accepted. As per
condition laid down in the plan. It is specified
as to what is to be done when the mine is in
operation and when it is closed.

[English]

MR. SPEAKER: ShriBasu Deb Acharia.
| hope you are not going to speak after this,
between 12 noon and 1 o’clock.

SHRI SOMNATH CHATTERJEE: Bet-
ter allow him now; not in the Zero Hour!

SHRI BASU DEB ACHARIA: None of
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the instructions given here are being fol-
lowed by the Coal India. | request the hon.
Minister to visit one of the coal mines, either

- ECL of BCCL. I he visits Sudamdi Washery,
he can see for himself as to how the effluents
from the washery are polluting the river
Damodar. The river Damodar is not less

. poliuted than the river Ganga. | asked previ-
ously also a question about the pollution of
the river Damodar.

May | know from the hon. Minister that
when these instructions from the Coal India,
what action the Government of India pro-
poses to contemplates to take against this
company. Because a number times this
question was raised about the environmental
pollutions.

MR. SPEAKER: You have asked avery
good question. Now you are polluting the
question!

SHRIBASU DEB ACHARIA: May lknow
what action is proposed to be taken by the
Environment Ministry whose instructions are
not followed by the Coal companies.

SHRI SOMNATH CHATTERJEE:
Apart from the de-nationalisation!

SHRI KAMAL NATH: The coal washer-
ies are a major source of pollution along with
industrial discharge in the Damodar river. it
is unfortunate but true that belt of the Damo-
dar river is perhaps one of the most polluted
stretches of any riverinthe country. So much
so that the high concentration of oil and
grease - oil is also coming out of washeries,
bits are coming out of washeries; slurry isthe
oil in the bits-has rendered the river into a
biological desert. The water which is used
from this river for irrigation has started affect-
ing agriculture also. There is no doubt on
this; the waseherise have played a very
maijor role coupled with industrial effluents.
Where any specificcase of Coal India, BCCL
or ECL violating any condition is brought to
my notice, | shall certainly take action.
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But | would also additionally like to in-
form the Member that for this area we have
included if in the Ganga Action Plan Phass Il
and Rs. 35 crores expenditure has been
tentatively worked out starting works onef-
fluent treatment plants, common treatment
plants etc. to do some restration of the river
belt in this particular area.

[Translation}

SHRIMATIRITA VERMA: Mr. Speaker,
Sir, in continuation to the question asked by
Shri Acharia, | would say that the hon. Min-
ster has given a long list of his works, by
which it apears that he has himself visitedall
the coal belts. It is a fact that if a person
moves about moves about in Raniganj,
Dhanbad and Asansol, his hands and face
would be completely tanned. | would request
the hon. Ministerto pay a visit there... (Inter-
ruptions) Wherever you goin these areayour
body willbe tanned due to coal dust. | would
like 10 request the hon. Minister that he
should positively go there. (Interruptions) He
has said that so work has been done to
prevent air and water pollution. | would like to
know from the hon. Minister whether any
work is being done in this direction or not,
whether there is any machinery to review
this work which can review the work at a
particulartime. Whether any report has been
presented by such machinery if at all it is
existing? As the hon. Minister has said that
it any such case has been brought under his
notice. (Interruptions)

MR. SPEAKER: Please don't spoil such
an excellent question. Further details spoil
the question. Please be seated.

SHRIMAT! RITA VERMA: He would
take some action only when it is brought to
his notice. (Interruptions)

[English)

MR. SPEAKER: | do not say pollution;
but diluting.
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MR. SPEAKER: Is there any machin-
ery? Is there any report? ’

(Interruptions)
[ Translation)

SHRI KAMAL NATH: Mr. Speaker, Sir,
there is no such machinery or agency...
(Interruptions) | am talling you the fact. If you
have got any suggestion, | am ready to
accept it. Today...(Interruptions)......If you
listen me then | will be able to tell you
something. There is no particular agency for
this area. When we get some information
from time to time, we undertake a study of
the area. We have our regional offices in
various parts of the country and we call for
information in this regard from these offices.

Sports Talent in Rural Areas

*292. KUMARI UMA BHARTI: Will the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

(a) whether the Government are con-
sidering any scheme for identification of
sports talent from rural areas for proper
‘coaching;

(b) if so, the details of the efforts made
in this regard; and

(c) if not, the reasons therefor?

[English) ~

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (DEPARTMENT
OF YOUTH AFFAIRS AND SPORTS AND
THE DEPARTMENT OF WOMEN AND
CHILD DEVELOPMENT) (KUMARI
MAMATA BANERJEE): (a) and (b). The

following are the schemes for identification -

of sports talent and proper coaching, under
which the talent is overwhelmingly drawn
from the rural areas: *
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(i) National Sports Talent contest
scheme ’ :

(i) Special Area Games Scheme

(iiiy Sports Project Development area
Scheme.

Rural Schools are also provided
assistance upto Rs. 1.00 lakh for develop-
ment of play ground and purchases of non
consumable sports equipment without
insisting on any matching contribution.

(c) Does not arise.
[Translation)

KUMARI UMA BHARTI: Mr. Speaker,
Sir, it is quite unfortunate that in our country
politics has crept into games to a great
extent, because of which we lag behind in
the sports of international level despite hav-
ing promising talents. lts main reason is that
the rural sports talents do not get adequate
encouragement. Therefore, | would inform
the hon. Minister through you, that these
three schemes to identify the sports talents
are meantonly for the children who are going
to school in villages and cities; but what
about the children who accompany buffa-
loes to pastures, who work in fields. Such
children have very good skill in horse-riding,

_swimming, archery and kabaddi, Such chil-

dren do not go to schools, but these children
can be good sportsmen and can bring lau-
rels to the country and eam a fame for the
nation. May | know whether there is any
agency with the Government to search such
children and the encourage them? Sec-
ondly, such good sportsmen should be given
nutritious diet, may | know whether they
would be provided with any special monthly -
financial assistance for that?

KUMARI UMA BHARTI: Mr. Speaker,
Sir, it is afact that the sports performance of
our country is extremely poor. Therefore.....
(Interruptions)
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Itis good to speak the truth, It is a single
man’s fault but | should say that the sports
has been neglected in the country after inde-
pendence Today...(Interruptions) Please
listen, you have given me achance to speak.
(Interruptions)... There are only few such
countries which are ahead in sports and they
.are playing better as well, such as China,
Japan, Korea, Taiwan but in our country
those who are only players, get nothing in
turn and they are subject to neglection. We
are trying from right now in this direction. If
we don't try right now, we won't be able to do
anything. It will not take much time, but
giving priority to sports is the need of the
Hour and this should not be bneglected in
any way. Therefore... (Interruptions)...
Please, listen to me, what is going to be
done. (Interruptions) In response to the
question asked by Kumari Uma Bharti |
would like to inform about the steps being
. taken by the Department ot promote' sports
in rural areas. It is proposed to build 78
Sports Project Development Area Centres
and 100 Community Development Project
Blocks. Special attention will be paid to-
wards the poor and underfed children de-
prived of educational facilities, having lot of
talent. (Interruptions)

It has got nothing to do with politics but
only with sports.

MR. SPEAKER: This is connected with
sports and no politics is involved.

(Interruptions)

KUMARI MAMATA BANERJEE: The
Government is prepared to spend money on
the Sports Project Development Area Centres
being set up to train, educated and encour-
age sports talent. These Centre are being
organised by the Sportstalent. These Centres
are being organised by the Sports Authority
of India.

KUMARI UMA BHARTI: Mr. Speaker,
Sir, first of all, | would like to thank the hon.
Minister, through you, for the enthusiasm
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being displayed by her to give all possible
encouragement to sports talent in the coun-
try. Sir, through you, within half a second |
would like to submit one more thing that
whenever there is Question - Answer Ses-
sionbetween two lady Membersinthe House,
signs of insanity are clearly demonstrated by
a few hon. Members. Same thing was also
whiteness on an earlier occasion when
question were being asked from Kumari
Girija Vyas. Therefore, | would like to request
you to give a direction in the House that the
hon. Members sutfering from such adisease
must mend their ways and do not indulge in
male chauvinism through touthe day in their
mind.

(Intelrupt)'ons)

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH) Mr. Speaker, Sir, | would like to
submit that there is nothing like that. We do
not want to cause any obstruction. That's
why your question is being replied to by the
hon. Lady Minister.

[English)

MR. SPEAKER: Good question; good
reply, Now let us come to the question.

[Translation)

KUMARI UMA BHARTI: Mr. Speaker,
?, through you, | would like to submit that
ere are a number of rural sports being
played in the country for centuries, but with
the influence of the Britishers these sports
like Kabaddi, Kho-Kho and number of other
tribal sports could not be promoted. | need
not mention the names here. | would like to
know whether there is a proposal to encour-
age these sports and to make these popular
at the national level?

KUMARI MAMATA BANERJEE: Be-
sides recognised rural sports, a number of
other rural sports will have to be identified in
an effort to promote these sports. Attention
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cannot be paid towards every sportbutgames
like Kabaddi and Kho-Kho are recognised
sports. But in the case of international com-
petitions the Government has to pay atten-
tion to only those sports which are played
world wide.

With a view to pay attention towards
rural sports, championships at State level
used to be organised in the districts under
NSTCS Scheme annualy. But now round the
year completions will be organised in rural
areas by the nodal youth clubs and in this
way lot of talent could be spotted for in the
rural areas.

SHRI VIRENDRA SINGH: Mr. Speaker,
Sir, the question of Kumari Uma Bharti has
been replied to by the hon. Lady Minister, but
| want that may question be replied to by
Kunwar Sahib. (Interruptions)

Mr. Speakaer, Sir, the Government has
informed us about the National Sports Tal-
ent Search Scheme and Special Area Sports
Scheme which is meant to spot sports talent
and give proper training to these sportsper-
sons. | would like to submit that there is a
need fo pay attention towards traditional and
rural sports. For example Archery is the
traditional sport of tribals and swimming is
the traditional sport of boatmen. Equestrian
events can be encouraged among farmers
who normally go to fields on horse back and
shooting is the traditional sport of a few
tribes.

\ would like to know whether the Gov-
emment have got any scheme to set up
special training centres for these particular
tribes ? If not, then why the persons not
having any connection with these sports
have become sports administrators. | would
like to know the Government the attitude ot
these sports administrators towards the
sportspersons of the rural areas and the role
being played by them?

KUMARI MAMATA BANERJEE: Mr.
Speaker, Sir, the Government has formu-
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lated Special Area Schemeforthe backward
areas in the Five Year Plan and other
schemes are also being formulated to iden-
tify and encourage talented persons in vil-
lages. In the field of Archery a Scheme is
being formulated.

SHRI RAMESH CHENNITHALA: Mr.
Speaker, Sir, in rural areas training is not at
all being given to talented sportspersons.
Just now the hon. Minister informed us about
the scheme to build stadia in the villages to
provide an opportunity for training. | would
like to know whether the pending applica-
tions from States for stadia will be speedily
disposed, so that these stadia could be built
immediately?

KUMARI MAMATA BANERJEE: Mr.
Speaker, Sir, the Central and the State
Governments equally share the cost of build-
ing Stadia. If there is any specific project
proposal then the Central Government ap-
proves it.

[English]

SHRI CHETAN P. S. CHAUHAN: Sir,
every time when the Asian Games or the
Olympics take place, we do not do well and
we come back and there is mass criticism.
So, | would just like to ask two questions.
Firstly, is the Government thinking of making
sports compulsory in schools? Secondly,
willthe Government consider going reserva-
tion to outstanding sportsmen in the jobs?

SHRIARJUN SINGH: | am very grateful
to the hon. Member, who himself is a great
sportsmen of this country, for focussing at-
tention on the overall development of sports
in this country. You might recollect, Sir, that
| made a humble request to you in the last
Session that it would be in the fitness of
things that this honourable Parliament have
a special discussion on sports.

MR. SPEAKER: | have made an an-
nouncement that the two subjects, namely,
women and sports, will be discussed.
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SHRI ARJUN SINGH: Thank you very
much, Sir. |can assure the hon. Member that
the question of sports cannot be looked at
from one angle along. When an event takes
place, whether it is in the national or an
international sphere, all our attention is di-
verted to it and the results flowing out of that
even becomes the subject matter of either
controversy or sometime applause also. |
think that it is time that this country adopted
a sustained policy and an Action Plan,
whereby the talent that lies hidden in this
country gets a proper opportunity to build up
and display its capacity and win laurels for
this country, in which all the suggestions
made by the hon. Member will also fall.

SHRIMATI DIL KUMARI BHANDARI: |
would like to draw the attention of the hon.
Minister to the slogan ‘Catch them young' in
the rural areas to identity the talents in rural
children. | would like to know from the hon.
Minister how tar this scheme has been suc-
cessful, howmany children have been iden-
tified and how many children are being trained
at present.

KUMARIMAMATA BANERJEE: Sir, we
have recognised many sports. But we have
identified a few sports like athletics, archery,
badminton, boxing, hockey, table tennis...

SHRIMATI DIL KUMARI BHANDARI:
Sir, my question was how many children
have been identified under the slogan ‘Catch

them young'.

KUMARI MAMATA BANERJEE: Sir, as
this is not related to this question, | need a
separate notice.

MR. SPEAKER You can send the reply
in writing.

KUMARI MAMATA BABNERJEE: lfthe

hon. Member asks, | will send it.
[Translation)

SHRI SHRAVAN KUMAR PATEL: Mr.
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Speaker, Sir, firstof aft, { ould like to con-
gratulate the hon. Ministel, Kumari Mamata
Banerjee for giving unambiguous replies
bereft of politics. Just now, Shei Chauhan
askedabouttheAsuanandOlympk:Games
{Interruptions) g

MR. SPEAKER: We are running short
oftime: Please be briet otherwise you will not

get reply.

SHRISHRAVAN KUMAR PATEL: | will
take only a minute. In the last Asian and
Olympics performances of Indian contin-
gents were pitiable. The main reason for it
according to sports analysts was large par-
ticipation in many a discipline by Indian
contingent and shortage of funds. | would
like to impress upon the hon. Minister the
need to indentify selected disciplines so as
to improve the standard of sports contin-
gents.

KUMARI MAMATA BANERJEE: 15
disciplines have been identified and the
Government will pay attentiontowards them.

MR. SPEAKER: Question Hour over.

WRITTEN ANSWERS TO QUESTIONS
[English]

Diversion of Forest Land for Non-
forest Purposes

“286 SHRI V. SREENIVASA
PRASAD:

SHRI KODAKANI GOWDANA
SHIVAPPA:

Will the Minister ENVIRONMENT AND .
FORESTS be pleased to state:

(a) the total area of forest land diverted
for non-forest purposes during the last one

year, ,
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. (b) whetherthe Union Government have
decided to ds lagate powers to the State
Governments.{o®such diversion;
(c) i ‘svo.‘tvhe dstath ihereof; and
e ;. N
(d) the reasons for decentralisation?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONEMTN AND FOR-
ESTS (SHRI KAMAL NATH): (a) During the
Calendar year 1991, an area of 625.21 ha.
of forest land has been diverted for hon
forest purposes in the country under the
Forest (Conservation) Act, 1980.

(b) No, Sir.
(c) and (d). Do not arise.

Sugar Cess

*289. SHRI SHASHI PRAKASH: Will
the Minister of FOOD be plegsed to state:

(a) the total amount of sugar cess col-
lected from various States during the last
three years, State-wise;

(b) the total amount of loans disbursed
to the States from the Sugar Development
Fund during the above period, State-wise;

(c) the details of factories in Uttar
Pradesh which had been sanctioned loan
from the Sugar Development Fund during
1991-92;

(d) the details of the loan applications
pending and the reasons therefor, State-

MARCH 17, 1992
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_wise; and

(e) the steps being taken by the Gov-
ernment to clear them?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) A statement showing the
amounts of sugar cess collected from sugar
factories in various States during the last
three years is at statement-|I.

(b) A statement giving State-wise dis-
bursement of loans from the Sugar Devel-
opment Fund for modernisation/rehabilita-
tion and for Cane Development Schemes to
sugar undertakings during the last three
years is at statement-Il.

(¢) A statement giving the names of
sugar undertakings in Uttar Pradesh which
have been sanctioned loans from the Sugar
Developement Fund for modernisation/re-
habilitation and for Cane Development

" Schemes, alongwith the amounts sanc-

tioned, during the year 1991-92 upto
15.2.1992 is at statement-lil.

(d) and (e). As on 15.2.1992, applica-
tions received from 97 sugar undertakings
were pending for loans from the Sugar
Development Fund for modernisation/reha-
bilitation and for cane development
schemes. A list indicating the names of
these undertakings is at statement-IV. These
applications could not be processed due to
non-receipt of required information/docu-
ments, utilisation certificate/impact report of
earlier cane loans etc. The sugar undertak-
ings have been advised to complete the
stipulated formalities. -
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STATEMENT-|

Amounts of Sugar Cess Collected from Sugar Factories in Various states during 1988-
89, 1989-90 and 1990-91

(In thousands of Rupees)

State 1988-89 1989-90 1990-91
1 2 3 4
Gujarat 8,60,40 9,47,96 8,83,54
Uttar Pradesh 38,06,57 36,83,17 39,73,28
Maharashtra 40,87,25 42,32,07 51,97,18
Karnataka 11,48,26 10,90,66 10,31,50
West Bengal 2,77 2,24 2,13
Orissa 38,02 1434 5,07
Chandigarh 3,06,49 3,62,38 4,25,96
Kerala 15,37 20,92 11,40
Tamil Nadu 12,24,00 15,91,81 14,74,53
New Delhi 3,78,38 4,65,20 3,95,28
Goa 13,05 . 11,29 13,52
Andhra Pradesh 8,37,32 ‘ 7,05,63 797,15
Madhya Prade;h 1,27,57 89,78 95,09
Rajasthan | 9,21 17,94 22,45
Bihar 4,73,65 4,81,69 4,30,62
Meghalaya 23,04 20,69 20,15

1,33,51,35 1,37,37,77 1,47,78,85
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STATEMENT-IV

Names of Sugar Undertakings whose Ap-
plications for Loans from the Sugar Devel-
opment fund for Hodemisation/Rehabilita-
tion and for Cane Development Schemes
were pending as on 15th February, 1992.

Sl. No.

Name of sugar mill

1

2

A)

SUGARCHANE DEVELOPMENT:

s

BIHAR

M/s. Bihar State Sugar Corpora-
tion Ltd.,
Unit: Banmanki, Purnea, Bihar.

M/s. Bihar State Sugar Corpora-
tion Ltd.,
Unit: Sugauli, Bihar.

M/s. Bihar State Sugar Corpora-
tion Ltd.,
Unit : Motipur, Bihar

M’s. Bihar State Sugar Corpora-
tion Ltd.,
Unit : Goraul, Bihar.

M/s. Bihar State Sugar Corpora-
tion Ltd., )
Unit: Lauriya, Bihar.

M’s. Bihar State Sugar Corpora-
tion Lid.,
Unit : New Savan, Bihar.

M’s. Bihar State Sugar Corpora-
tion Ltd.,
Unit : Warisaliganj, Bihar.

M/s. Cawnpore Sugar Works Ltd.,
Marhowrah, District Saran,

~ Bihar.
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SI. No.

Name of sugar mill

1

2

10.

11.

12.

13.

14.

16.

16.

17.

18.

M/s. Harinagar Sugar Mills Ltd.,
Harinagar, Districc Champaran,
Bihar.

HARYANA

M/s. Sonepat Coop. Sugar Mills

'Ltd., Sonepat, Haryana.

M/s. Panipat Coop. Sugar Mills
Ltd., Panipat, Haryana.

M/s. The Kernal Coop. Sugar Mills
Ltd., Karnal, Haryana.

M/s. Meham Coop Sugar Mills Ltd.
. Meham, Haryana.

KARNATAKA

Mss. Siruguppa Sugars & Chemi-
cals Ltd., Desanur, Bellary, Kama-
taka.

M/s. Siruguppa Sugars & Chemi-
cals Ltd., Gauribidanur, District
Kolar, Karnataka.

M/s. Raibag Sahakari Sakkare
Karkhane Niyamit, Raibag, District
Belgaum, Karnataka.

GOA

M/s. Sanjivani Sahakari Sakhar
Karkhana Ltd., Dayanand Nagar,
Post Tiska, Goa.

TAMILNADU

Ms. The Cheyyar Coop. Sugar
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Name of sugar mill

Sl. No. Name of sugar mill SL No.
1 2 1 2
Mills Ltd. Anakkavoor-Thenthan- Road, Mukerian, District Hoshiar-
dalam, Taluk Cheyyar, District pur, Punjab.
Thiruvannamalai-Sambuvarayar.
Tamil Nadu. UTTAR PRADESH

19. M/s. Rajshree Sugars & Chemi- 27. M/s. The Kisan Sahakari Chini Mills
cals Ltd., Varadaraj Nagar, P.O. Ltd., Jahangeerpur, District Bu-
Vaigai Dam, District Madurai, Tamil landshahr, Uttar Pradesh.

Nadu.
28. M/s. U.P. State Sugar Corporation
GUJARAT Ltd., Unit : Baitalpur, District Deo-
, ria, Uttar Pradesh.

20. M/s. Shri Talala Sahakari Khand
Udyog Mandli Lid., (Gir) Talala, 29.  Ws. U.P. State Sugar Corporation
District Junagarh, Gujarat. : Ltd., Unit: Deoria, District Deoria,

Uttar Pradesh.
ANDHRA PRADESH
30.  M’s. The Kisan Sahakari Chini Mills

21. M/s. Nizamabad Coop. Sugar Ltd., Sathiaon, Azamgarh, Uttar
Factory Ltd., Sarangapur, Ni- Pradesh.
zamabad Mandal, District Ni- !
zamabad, Andhra Pradesh. 31. Ms. Dhuriapar Kisan Sahakari

: Chini Milis Ltd., Gazipur, District
ORISSA Gorakhpur, Uttar Pradesh.

22.  Ms. The Cooperative Sugar In- 32.  Ms. The Kisan Sahakari Chini Milts
dustries Ltd., Panipoila, P.O. Balu- Ltd., Anoopshahr, District Buland-
gaon, District Puri, Orissa. shahr, Uttar Pradesh.

PUNJAB 33. Ms. The Sarjoo Sahakari Chini
Mills Lid., Belrayan, Kheri, Uttar

23. M/s. The Faridkot Coop. Sugar Pradesh.

© ¥ Milis Ltd., Faridkot, Punjab.

24, M/s. The Jagraon Coop. Sugar Lid.,, Sitarganj, District Nainital,
Mills Ltd., Ludhiana, Punjab. Uttar Pradesh.

25.© M/s. Budhlada Coop. Sugar Mills
Ltd., Budhlada, Bhatinda, Punjab. 35.  Mss. The Kisan Sahakari Chini Mills

Ltd., Gadarpur, District Nainital,

26. Ms. Oswal Sugars, Ld., G.T. Uttar Pradesh.
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Sl. No. Name of sugar mill Sl. No. Name of sugar mill
1 2 1 2

36. M/s. The Kisan Sahakari Chini Mills Ltd., ‘Gajraula, Moradabad, Uttar
Ltd., Sampurnanagar, Kheri, Uttar Pradesh. :
Pradesh.

47. M/s. The Kisan Sahakari Chini Mills

37. M/s. The Kishan Sahakari Chini Ltd., Satha, Aligarh, Uttar Pradesh.
Milis Ltd., Nanpara, District Bahra-
ich, Uttar Pradesh. 48. M/s. The Kisan Sahakari Chini Mills

Ltd., Sheikhupur, Badaun, Uttar

38. M/s. The Kisan Sahakari Chini Mills Pradesh.

Ltd., Morna, District Muzaffarnagar,
Uttar Pradesh. 49, M/s. The Kisan Sahakari Chini Mills
Ltd., Rasra, Ballia, Uttar Pradesh.

39. M/s. The Kisan Sahakari Chini Mills
Ltd., Ramala, District Meerut, Ut- 50. M’s. The Kisan Sahakari Chini Mills
tar Pradesh. Ltd., Karimganj, Farrukhabad, Ut-

tar Pradesh.

40. M/s. The Kisan Sahakari Chini Mills
Ltd., Nanauta, District Saharanpur, 51. Ms. The Kisan Sahakari Chini Mills
Uttar Pradesh. Ltd., Suttanpur, Uttar Pradesh.

41. Mss. The Kisan Sahakari Chini Milis 52. M/s. The Kisan Sahakari Chini Mills
Ltd., Sarsawa, district Saharanpur, Ltd., Bilaspur, Rampur, Uttar
Uttar Pradesh. Pradesh.

42, M/s. U.P. State Sugar Corporation 53. M/s. The Kisan Sahakari Chini Mills
Ltd., Unit: Shahganj, District Jaun- Ltd., Poyan, Shahjahanpur, Uttar
pur, Uttar Pradesh. Pradesh.

43. Mrs. U.P. State Sugar Corporation 54, M/s. The Kisan Sahakari Chini Mills
Ltd., Unit: Nawabganj, District Ltd.,Majhola, Pilibhit, Uttar
Gonda, Uttar Pradesh. Pradesh.

44,  M/s. The Kisan Sahakari Chini Mills 55. M’s. The Kisan Sahakari Chini Mills
Ltd., Ghosi, Mau, Uttar Pradesh. Ltd.,Mahmudabad, Sitapur, Uttar

: Pradesh. v

45. Ms. The Kisan Sahakari Chini Mills

Ltd., Tithar, Shahjahanpur, Uttar 56.

Pradesh.

M/s. The Kisan Sahakari Chini Mills

M/s. The Kisan Sahakari Chini Mills
Ltd.,Nadehi, Nainital, Uttar
Pradesh.
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Sl. No. Name of sugar mill Sl. No. Name of sugar mill
1 2 1 2

57. M/s. The Kisan Sahakari Chini Mills Karkhana Ltd., Amrutnagar, P.O.
Ltd.,Bajpur, Nainital, Uttar Sangamner, District Ahmednagar.
Pradesh.

67. Shirpur Shetkari Sahakari Sakhar

58. Mrs. Bilaspur Kisan Sahakari Chini Karkhana Ltd., Shivajinagar,
Mills Ltd., Bisalpur, Pilibhit, Uttar (Dahiwad), District Dhule.
Pradesh. '

68. Karmaveer Kakasaheb Wagh

59. M/s. The Kisan Sahakari Chini Milis Sahakari Sakhar Karkhana Ltd.,
Ltd., Puranpur, Philibhit, Uttar P.O. Kakasahebnagar, Distt. Na-
Pradesh sik. )

60. M/s. The Kisan Sahakari Chini Mills 69. Vasant Sahakari Sakhar Karkhana
Ltd., Semikheda, Bareilly, Uttar Ltd., Kasoda, Taluk Erandol, Distt.
Pradesh. Jalgaon.

61. Mss. The KeshiSahakari Chini Mills 70. Ashok Sahakari Sakhar Karkhana
Ltd., Aurai, Varanasi, Uttar Ltd., Ashoknagar, P.O. Karegaon
Pradesh. Factory, Taluk Shrirampur, Distt.

Ahmednagar.

62. M/s. Cawnpore Sugar Works Ltd.,

Gauri Bazar, District Deoria, Uttar 71. Shree Warana Sahakari Sakhar
Pradesh. Karkhana Ltd.,, Warana Nagar,
Taluk Panhala, Distt. Kolhapur.
63. Mss. The Basti Sugar Mills Co.
Ltd., P.O. Sugar Factory, Basti, 72. Rajgad Sahakari Sakhar Karkhana
Uttar Pradesh. Ltd., Nigade, Taluk Bhor, Distt.
Pune.
MAHARASHTRA
73. Shankar Sahakari Sakhar
64. Shree Panchaganga Sahakari Karkhana Ltd., Kusumnagar-
Sakhar Karkhana Ltd., Ganga- Waghalwada, P.O. Golegaon, Ta-
nagar, Ichakaranji, District Kol- luk Bhokar, Distt. Nanded.
hapur.
: 74. Krishna Sahakari Sakhar Karkhana

65. The Kopperagaon Sahakari Ltd., P.O. Shivnagar, Distt. Sa-
Sakhar Karkhana Ltd., Gautam- tara.
nagar, P.O. Kolpewadi, Taluk
Koperagaon, District Ahmednagar. 75. Shri Kondeshwar Sahakari Sakhar

Karkhana Maryadit, Bariara, Distt.

66. Sangamnerbhag Sahakari Sakhar Amravati.
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SI. No. Name of sugar mill SI. No. Name of sugar mill
J 2 1 2 °

76. . Parner Sahakari Sakhar Karkhana | P.O. Shivnagar, Taluk Baramati,

Ltd.,, Taluk Parner, Distt. Distt. Pune.
Ahmednagar.
87. Bhogawati Sahakari Sakhar

77. Nasik Sahakari Sakhar Karkhana Karkhana Ltd., Tulshidasnagar,
Ltd., Palse, Distt. Nasik. Taluk, Barsi, Distt. Solapur.

78. Gangapur Sahakari Sakhar 88. Kalambhar Vibhag Sahakari
karkhana Ltd., Raghenathnagar, Sakhar Karkhana Ltd., Gandhi-
Distt. Aurangabad. nagar, Distt. Nanded.

79. Shriram Sahakari Sakhar 89. Shri Vridheshar Sahakari Sakhar
Karkhana Ltd., Phaitan, Distt. Karkhana Ltd., Adinathnagar, P.O.
Satara. Vridheshwar Factory, Distt.

Ahmednagar.

80. Pravara Sahakari Sakhar
Karkhana Ltd., Pravaranagar, Distt. 90. Samarth Sahakari Sakhar
Ahmednagar. Karkhana Ltd., Anjushnagar, P.O.

Wadigodri, Taluk Ambad, dist.

81. The Sanjivani (Takli) Sahakari Jalna.

Sakhar Karkhana Ltd., P.O. Shin-
gangapur, Distt. Ahmednagar. 91. Yeshwant Sahakari Sakhar
Karkhana Ltd., distt. Sangli.

82. Gadhinglaj Taluka Sahakari
Sakhar Karkhana Ltd., Gadhinglaj, 92. Mula S.S.K. Sonai, Distt.
Distt. Kolhapur. Ahmednagar.

83. Godavari Mahar Sahakari Sakhar 93. Pravara S.S.K. Ltd., Pravaranagar,
Karkhana Ltd.,, Shankarnagar, Distt. Ahmednagar, Maharashtra.
Distt. Nanded. )

®) MODERNISATION/REHABILITA-
84.  Vasant Sahakari Sakhar Karkhana TION:
Ltd., Pusad, P.O. Pophali, Distt.
Yavatmal. 94. M/s. Kisan Sahakari Chini Mills
Ltd., Ghosi, Uttar Pradesh.

85. Kannad Sahakari Sakhar )

Karkhana Ltd., Kannad, Distt. 95. M/s. Pandavapura Sahakari
Aurangabad. Sakkare Karkhana, Pandavapura,

. Kamataka.

86. The Malegaon Sahakari Sakhar .
Karkhana Ltd., Malegaon B.K., 96. M/s.. Sharda Sugar Mills, Palia
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SI. No. Name of sugar mill

1 2

Kalan, Distt. Kheri, Uttar Pradesh.

97. 'Ms/s. Andhra Sugars, Tanuku,
Andhra Pradesh.

PHALGUNA 27, 1913 (SAKA)

[Translation]

Medical Facllities to Poor

*293. SHRI RAMKRISHNA
KUSMARIA:
SHRI PRABHU DAYAL KATH-
ERIA:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether Government hospitals pro-

vide life saving drugs and other medicines
free of cost to the poor;

(b) if not, the reasons therefor;

"(c) the other facilities which are pro-
vided to the poor in Government hospitals;
and

(d) the criteria laid down for this pur-
pose?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIM.L. FOTEDAR):
(a) to (d). The indoor patients in General
wards of the Central Government Hospitals
are provided drugs/medicines, diet and in-
vestigations free of cost. In addition, out-

door poor patients are also provided certain °
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medical facilities free of cost.
[English)

Funds from International Sugar
Organisation

*204 SHRI BALRAJ PASSI:
SHRIMATI MAHENDRA
KUMARI:

Will the Minister of FOOD be pleased
to state:

(a) whether the Union Government
propose to avail funds from the Interna-
tional Sugar Organisation for development
of sugar industry;

(b) if so, the details thereof;

(c) the time by which the funds are
likely to be received; and

(d) the dstails of the projects for which
the funds are proposed to be utilised?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) to (c). International Sugar
Organisation does not directly provide funds
for development of sugar industry. Funds
are available in the Second Account of the
Common Fund for Commodities, which
considers proposals sponsored by the In-
ternational Sugar Organisation for grant of
financie in accordance with the rules and
regulations framed in this regard.

(d) National Sugar Institute, Kanpur,
Sugarcane Breeding Institute, Coimbatore
and Indian Institute of Sugarcane Research,
Lucknow have been requested to formulate
projects for submission to the Common
Fund for Commodities through the Interna-
tional Sugar Organisation for seeking funds.
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[Translation)

Cancellation of Trains

SHRI ARJUN SINGH YADAV:
SHRI KASHIRAM PANA:

*295:

Will the Minister of RAILWAYS be
pleased to state:

(a) the number of trains cancelled dur-
ing the last three years in the country;

(b) the reasons therefor; and

(c) whet_her the Government propose
to restore these trains; and

(d) if so, the details thereof?

THE MINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF): (a) to (d). During
the last 3 years as many as 61 pairs of slow
moving passenger trains have been with-
drawn permanently on account of poor pa-

tronisation or rationalisation of services on

those sectors. These services are not pro-
posed to be restored. A number of trains
get cancelled due to accidents, breaches,
bandhs etc. These cancellations are of a
temporary nature and are restored on at-
taining normalcy.

However, 25 pairs of trains have been
temporarily cancelled from January, 1992
in order to clear the extra rush of peak
season freight traffic. These will be restored
progressively in April, 1992. Another 23
pairs of trains have been cancelled due to
difficult law and order situation in Punjab
and Assam. These will be restored after the
State Governments give clearance for their
restoration.

[English) .
Wagon for Southern Rallway

*296. SHRI A. CHARLES: Will the Min-
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ister of RAILWAYS be pleased to state:

(a) whether there is shortage of wag-
ons, especially in the Southem Railway;

(b) whether the shortage of wagons
has affected the movement of foodgrains to
Kerala; and

(c) if so, the steps proposed to be
taken by the Government to meet the short-
age?

THE MINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF): (a) Temporary
shortage of wagons is felt particularly for
piecemeal loading during the peak season.

(b) No, Sir. Foodgrains move from
Punjab, Haryana, Madhya Pradesh and
Andhra Pradesh to Kerala and these are
moved as per programme, to meet the re-
quirement of Public Distribution System.

(c) Does not arise.
Import of Locomotives

*297 SHRI AMAL DATTA:
PROF. UMMAREDDY VE-
NKATESWARLU:

Will the Minister of of RAILWAYS be
pleased to state:

(a) whether the Government imported
electric locomotives several years ago;

(b) if so, the number, description, source
and price thereof;

(c) if not, whether the proposals to
import electric iocomotives have been much
delayed;

(d) if so, the reasons therefore and the
financial loss suffered as a result
thereof;
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(e) the object of buying electric loco-
“motives and to what extent that has been
fulfilled;

(f) whether any new contracts have
been finalised in this regard recently; and

(g) if so, the details thereof alongwith
the extent and source of funds allotted for
this purpose?

THE MINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF): (a) Yes, Sir.

(b) 18 nos. received in 1988. 6 nos.
6000 HP 25 kV AC Bo-Bo-Bo Type Thyris-
tor Locomotives from ASEA/Sweden - for
total FOB value of SEK 109,935,979 (in-
cluding spares). 12 nos. 6000 HP 25 kV AC
as 6 nos. Bo-Bo-Bo and 6 nos. Co-Co Type
Thyristor Locomotives from Sumitomo/Ja-
pan for total FOB value of ¥ 5,278,370,600
(including spares).

(c) and (d). Do not arise.

(e) These High Horse Power Electric
Locomotives with the then latest thyristor
technology, having higher speed capabili-
ties were imported to evaluate their per-
formance in actual service condition on
Indian Railways and then to consider series
manufacture of High Horse Power locomo-
tives of the acceptable design in India.
These locomotives are under estensive
service trials to evaluate their performance
covering various perameters.

(f) No, Sir.

(g) Does not arise.

Sick Sugar Factories

*298. SHRI ANNA JOSHI:
SHRI CHETAN P.S.
CHAUHAN:
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Will the Minister of FOOD be pleased
to state:

(a) the total number of sugar factories
in the country;

(b) the number of factories out of these
which are sick;

(c) the total loss of revenue as a result
thereot, State-wise; and

(d) the measures taken to revive the
sick sugar factories?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) As on 15.2.1992, there were
405 installed sugar factories in the country.

(b) Under the provisions of the Sick
Industrial Companies (Special Provisions)
Act, 1,35, companies which become sick
have to be referred to the Board for Indus-
trial and Financial Reconstruction (BIFR).
BIFR has reported that since 1987, 12 ref-
erence relating to sugar factories have been
received in which appropriate action is being
taken under the provisions of the aforesaid
Act. Information regarding sick sugar facto-
ries in the Cooperative and Public Sectors
is not maintained

(c) There is no direct loss of revenue to
the Central Government as excise duty/
cess is levied and collected on all sugar
produced by such factories.

(d) Sugar factores which have capacity
less than 2500 TCD are to be given priority
in licensing if they undertake expansion to
the aforesaid minimum economic capacity,
as per the licensing policy guidelines an-
nounced vide Press Note dated 8.11.1991.

Further, out of the 12 sugar mills whose
references are pending before the BIFR,

loans from the Sugar Development Fund
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have been sanctioned to 3 mills for rehabili-
tation/modemisation and to 4 mills for cane

development schemes. 3 Loan applications
are under consideration.

World Bank Assistance for Technical
Education
*299. SHRI HARISH NARAYAN
PRABHU ZANTYE: Will the Minister of
HUMAN RESOURCE DEVELOPMENT be
pleased to state:

(a) the amount of World Bank Assis-
tance for technical education during the last
three years;

(b) the amount spent so far out of it;
and

(c) the reasons for non-utilisation of the
remaining funds?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) The World Bank has agreed to
provide credit assistance of Special Draw-
ing Raights (SDR) 373.3 million over the
period 1990-99 under two projects for
modemising and upgrading Technician
Education covering AICTE recognised poly-
technics in 16 States and one Union Terri-
fory.

(b) Against the above credit, SDR 6.08
million have been utilised upto the end ot
February, 1992.

(c) The first project became opera-
tional on 5.12.1990 and the second on
29.1.1992. After making detailed prepara-
tions for project implementation, the States
have started incurring expenditure and
claiming reimbursement against the credit.

Investment from NRls

*300. SHR| P.G. NARAYANAN: Wil
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the Minister of RAILWAYS be pbasod to
state:

(a) whether the Government propose
to invite private investment from the Gulf-
based NRIs for the development of the
railway transport infrastructure in the coun-
try especially for the Konkan Railway Proj-
ect; and

(b) if so, the details thereof?

THE MINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF): (a) Yes, Sir.

(b) Meetings with representative groups
of NRIs in Saudi Arabia, Dubai and Sharjah
were held recently. The response from the
NRIs was encouraging.

[Translation)
Pantry Cars on Long Distance Trains

*301. SHRI MANKU RAM SODHI: Will
the Minister of RAILWAYS be pleased fo
state:

(a) whether catering facilities provided
in Mahanadi and Amarkantak Expresses
are not adequate;

(b) whether there is any proposal to
provide pantry cars on all long distance
trains, including Mahanadi and Amarkantak
Expresses, for providing better catenng
facilities;

(c) if so, the details thereof; and

(d) if not, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF): (a) Catering fa-
cilities for passengers by these trains are

considered adequate.

(b) No, Sir.
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(c) Does not arise.

(d) Pantry Car service is provided only
on selected trains where condidered justi-
fiad and feasible.

[English}
Conservation of Forts

*302. SHRi S.B.SIDNAL: Will the Min-
ister of HUMAN RESOURCE DEVELOP-
MENT be pleased to state: -

(a) the names of forts identified for ex-
tensive conservation, State-wise;

(b) the measures taken/proposed to be
taken to renovate these historic forts;

(c) whether the Government propose
to invite private companies for the renova-
tion work; and

(d) it so, the details thereot?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) A statement of the centrally
protected forts, State-wise, identified for
special conservation work during 1991-92
is attached.

(b) The following measures are taken
for the conservation and preservation of the
protected forts:

(i)  Structural conservation
(i) Chemical preservation
(i) Environmental Development
(c) and (d). The conservation of the
centrally protected forts is normally taken
up by the Archaeological Survey of India

(ASY). However, the SAS| can consider as-
signation of such works to private agancies,
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if such offers are received and the agencies
have the.requisite expertise.

STATEMENT
List of centrally protected forts state-wise
ANDHRA PRADESH
1. Golkonda Fort at Hyderabad
2. Warangal Fort at Warangal
3.  Fort at Udayagiri
‘ 4. For at Gandikote
§. Fort at Chandargiri
ASSAM STATE
1. Fort at Dimapur
BIHAR STATE
1. Old Fort Jaunpur
2. Rohtas Fort
DELHI (UNION TERRITORY)

1.  Tughlagabad Fort

]

Adilabad Fort

3. Kotla Ferozshah

4. Red Fon

5. Purana Qila
GOA STATE

1. Fort Aguada

GUJRAT STATE

1. Fort at Champaner
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Fort at Diu 2.
Fort at Daman 3.
HIMACHAL PRADESH 4.
Kangra Fort Kangra 5.
J & K STATE
Fort at Ramnagar 1.
KERALA STATE
Fort at Anjengo A 1.
MADHYA PRADESH 2.
Gwallior Fort at Gwalior

3.

Old Mughal Fort at Hoshangabad
MAHARASHTRA STATE
Daulatabad Fort at Aurangabad
Gavilgarh Fort at Amravati
Panhala Fort at Kolahapur
Shivneri Fort at Junnar

Bassein Fort at Thane

Fort at Bandak

Pauni Gate and Fort Wall Pavni

Raigad Fort Raigad

Janjira Fort Raigad

Sindudurg Fort Malwan
KARNATAKA STATE

Fort at Devanahalli
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Fort at Chitradurga

Fort at Badami

Fort at Bidar

Fort at Gulbarga
PANJAB STATE
Bhatinda Fort at Bhatinda
RAJASTHAN STATE

Fort at Chittaurgarh

Fort including Ancient temple at
Jaisalmer

Ranthambhor Fort at Sawai Mad-
hopur

Ancient Fort with monuments at
Bfharatpur

Fort of Kumbhalgarh at Udaipur
TAMIL NADU
St. George Fort at Madras

Rajagiri and Krishanagiri Fort at
Gingee

Fort at Vellore
UTTAR PRADESH

Agra Fort at Agra
Jhansi Fort at Jhansi
Fort Wall and Gate at Talbehet

Kalinger Fort at Banda
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Ecological Imbalances in Gangotri
Area

*303. DR. R. SRIDHARAN: Will the
Minister of ENVIRONMENT AND FORESTS
be pleased to state:

(a) whether the Geological Survey of
India has conducted any survey recently
about the ecological imbalances in the
Gangotri are in the Himalayas;

- (b) if so, the details thereof;

(c) whether the glaciers of the Hima-
layas are changing trends;

(d) if so, the details thereof including
their impact; and

(e) the steps taken or propose to be
taken by the Governent in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) to (d). The
Gangotri glacier has been under study from
time to time by Geological survey of India
(GSI) since 1935. The glacier has been
showing a persistent recessional trend. It
has vacated an area of 0.243 sq. km during
the last 55 years, i.e. 1935 to 1990, out of
which 0.196 sq. km was vacated during the
last 13 years i.e. 1977 to 1990. According to
the Geological Survey of India, the reason
for the glacier's recession could be the eco-
logical imbalance in the area.

(e) A statement is attached:
STATEMENT

(e) The steps taken to protect the ecol-
ogy of the Gangotri region include:

1.  Gangotri National Park is pro-
posed to be set up under the
Wildlite (Protection) Act, 1972.
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o2 A Special Area Development
Authority has been set up by the
Government of Uttar Pradesh to
check environmental degrada-
tion of the Gangotri region.

3. A Master Plan for development
of Gangotri region is being pre-
pared which aims at laying spe-
cial stress on preserving the
ecology of the region.

4. Growth of tourism in the region
is being discouraged.

5. Moutaineering Expeditions to the
Gangotri area by various organi-
sations and individuals are being
discouraged.

6. Building activity in the area is
being restricted.

7. Ban on commercial felling is
being continued.

8. Use of alternate sources of en-
ergy is being ecouraged in the
areato minimise the use of wood
as fuel.

New Ayurvedic Colleges
*304. SHRI LAXMINARAYAN PAN-
DEYA:
SHRI B.L. SHARMA PREM:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether the Government propose
to open new Ayurvedic Colleges in 1992-
93; and

(b) it so, the details thereof?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIM.L. FOTEDAR):
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(a) No, Sir.

(b) Does not arise.
Leprosy Patients

*305. SHRIMATI SHEELA GAUTAM:
PROF. K.V. THOMAS: '

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) the estimated number of leprosy
patients in the country;

(b) the number of leprosy patients
treated and cured during the last three
years State-wise;

(c) the number of patients who died
during the above pariod;

(d) the percentage of children infected
by leprosy; and

(e) the amount allocated for the leprosy
eradication programme during 1989-90 and
1990-91?

THE MINISTER OF HEALTH AND
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FAMILY WELFARE (SHRIM.L. FOTEDARY):
(a) It is estimated that at present there are

about 2.5 million leprosy patients in the
country.

(b) State-wise number of leprosy pa-
tients under treatment and discharged as
cured during the last three years (1988-89,
1989-90 and 1990-91) are give at the state-
ment attached.

(c) No separate figures are maintained
for leprosy deaths as hardly any patient
dies because of leprosy.

d) Children betwo age of 14 constitute
15.20 per cent of total number of leprosy
patients.

(e) Actual Expenditure incurred un-
der National Leprosy Eradication Pro-
gramme during 1989-90 and the estimated
Expenditure in 1990-91 are as under:-

Year Expenditure
(Rs. in lakhs)

1989-90 2101.12

1990-91 2306.42
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Process for isolation of Hyaluronic
Acid for Ophthalmic Surgery

3243. SHRI BHERU LAL MEENA: Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

" (a) whether scientists of CSIR Centre
for Biochemicals have standardised a proc-
ess for the <solation of Hyaluronic Acid
useful in pothalmic surgeries;

(b) whether it would help reduce the
total cost incurred on cataract surgery; and

(c) if so, the details thereof and the
steps proposed to be taken by the Govern-
ment in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARA DEVI
SIDDHARTHA): (a) and (b). Yes, Sir."

(c) The Scientists of C.S.I.R. Centre for
Bio-chemicals have standardised a proc-
ess for the isolation of Hyaluronic acids. Hy-

.aluronic acid is used in:

1. Intra ocular Lens Surgery
2." Comeal Transplantation
3. Perforating Corneal injuries-repair.

Hyaluronic acid is also used as a sub-
stitute to replace natural vitreous. The find-
ings of the process are a subject of patent
application and it will not be in public inter-
est to give full.details of the process. The
product isolated, however, satisfies the
chemical and physical properties required
for the grade used in ophthalmic surgery.

Hyaluranic acid is one of the compo-
nents involved in the total cost of the Cata-
ract Surgery. Other costs include intra-ocu-
lar lens (if an implant is to be made). Sur-
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geon’s charges etc. It is expected that the
cost of indigenous product will be substan-
tially less as compared with the cost of
comparable available internationally.

An agreement has been sigrred for the
release of process for commercialisation
so that product becomes available to pa-
tients in India. ’

[Transiation]
Institutes of Management -

3244. SHRI SUSHIL CHANDRA
VERMA: Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:

(a) the number and names of Institutes
of Management being run with the Central
assistance;

(b) the amount of expenditure incurred
during the last three years, year-wise and
the number of students trained in each insti-
tution; : ’

(c) whether the Government reviewed
the working of these institutions;

(d) if so, the outcome thereof?

(e) whether the Government propose
to set up more such Institutes; and

() it so, the detils alongwith the pro-
posed locations thereof?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) Four Indian Institutes of
Mangament located at Ahmedabad, Cal-

. cutta, Bangalore and Lucknow are being

run with the Central assistance.

(b) As per the attached statement.
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(c) and (d). The Government of India (e) and (f). Due to financial constraints
has constituted a Review Committee under  the Central Government is not proposing to
the Chairmanship of Dr. V. Kurien, Chair-  set up any new Indian Institute of Manage-
man, National Dairy Development Board.  ment during the 8th Plan.

The Committee is yet to submit its report.
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[English]

Poliution Control by Mathura Refinery

3245. SHRI GEORGE FERNANDES:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether the Mathura Refinery has
installed pollution control device by Decem-
ber, 1991;

(b) if so, the total cost incurred thereon;
and °

(c) if not, the actiontaken against the
Refinery under the Pollution Control Act?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b).
Yes, Sir. Mathura refinery have taken pollu-
tion control measures at a cost of about Rs.
11 Crores.

(c) Does not arise.
Increase Iin Prices of Bread in Delhi

3246. SHRIMATI RITA VERMA:
SHRI DATTATRAYA BAN-

DARU:

SHRIMATI MAHENDRA
KUMARI:

SHRIMATI DIPIKA H.
TOPIWALA:

Will the Minister of FOOD be pleased
to state:

(a) whether the Government have re-
cently increased the prices of bread in Dethi:

(b) if so, the details thereof;

(c) whether the Government are aware
tirat some retaii traders are charging more
than the prescribed price; and
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(d) if so, the action taken by the Gov-
ermment in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) and (b). Bread manufacturers
in Delhi are reported to have revised bread ¢
prices from Rs. 4.20 to Rs. 5.50 per 800
gms loaf with effect from 23rd December,
1991.

(c) and (d). Delhi Administration has
reported that the Weights & Measures Wing
of their Food & Supplies Department main-

. tains a vigil on the activities ¢f the traders

dealing in packaged commodities. During
the period December, 1991 to 11th March,
1992, this Wing is stated to have carried out
checking ‘of 176 retail bread traders and
launched prosecution against 124 persons.

Air Conditioned Tralns

3247. Sth SYED SHAHABUDDIN:
Will the Minister of RAILWAYS be pleasec'”
to state: :

(a) the comparative expenditure of
energy in a totally airconditioned train and a
totally non-airconditioned train of standard
number of bogies;

(b) the total numbrs of pairs of aircon-
ditioned trains, zone-wise;

(c) the number of trains out of these
which are fully airconditioned; and

(d) the total daily airconditioned capac-

.ity of the railways?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHR! MAL-
LIKARJUN): (a) to (d). Information is being
collected and will be laid on the Table of the
House.
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Construction of Balengir-Khurda
Rallway Line

3248. SHRI MRUTYUNJAYA NAYAK:
Will the Minister of RAILWAYS be pleased
1o state:

(a) whether there is a long standing
proposal for construction of Banangir-Phu-
bani-Khurda railway fine on S.E. Railway;

(b) the stage at which the project stands
at present; and

(c) the estimated cost thereof and when
the work is likely to commence thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Yes, Sir.

(b) and (c). A preliminary study carried
out in 1985 examined two alternative align-
ments. The first alignment was without
touching Phulbani, 292 km in length, and its
cost was assessed at Rs. 274.9 crores. The
second alignment via Phulbani with steeper
gradient was 363 km long and its cost was
Rs. 477.6 crores. The State Government
preferred the first alignement which was
considerably shorter and cheaper.

Accordingly, a survey was carried out
in 1986 and updated in 1991 for the pro-
posed Khurda Road-Balangir new Broad
Gauge Railway line without touching Phul-
bani.

The proposal for taking up this line was
sent to the Planning Commissian in Fabru-
ary, 91 but keeping in view the acute re-
source constraint and the unremunerative

nature of the project, Planning Commission
MMWMUPGMM.

World Bank Alded Pro ject for Family
Welfare Programme

3249. SHRI R. SURENDER REDDY:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether a World Bank aided project
has been launched in Haryana to promote
the family welfare programme;

(b) if so, the amount involved thereon.

(c) whether the Governent propose to
introduce such type of projects in other
States also; -

(d) if so, the details thereof; and

(e) the total amount sought for imple-
menting the famity welfare programmes in
all the States, State-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEV!
SIDDHARTHA)}: (a) and (b). Yes; india
Population Project-Vil (IPP-VIl) has been
launched in Haryana with the assistance of
World Bank w.e.f. 1990-91 to 1994-95 to
promote the family welfare programme at a
total cost of Rs. 42.42 crores.

(c) and (d). Similar World Bank aided
projects have also been launched in a
number of other States, details of which are
given in the Statemert-| enclosed.

(8) A Statement-if giving the State-
wise details for 1991-92 is enclosed.
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STATEMENT-S
Alocation of funds 1o different States during 1991-92

| (Ps. in Lakhs)
1. Andhra Pradesh 428599
Arunachal Pradesh 104.10

Assam . 165487
4. Bihar 433574
5. Goa 100.30
6. Gujarat 2816.75
7. Hayana 1196.96
8.  Himachal Pradesh 964.08
9.  Jammu & Kashmir 939.06
10.  Kamotaka 265274
1.  Kerala 1557.98
12.  Madhya Pradesh 435179
13.  Maharashira 478021
14, Manipur 2719
15.  Meghalaya 186.80
16.  Mizoram 11884
17.  Nagaland 132.40

18.  Orissa . 238070
19.  Punjab 1417.44
20. Rajasthan 285493
‘21, Sikkim 110.62
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(Rs. in Lakhs)
22.  Tamil Nadu ) 3602.36
23.  Tripura 231.25
24.  Uttar Pradesh 8187.70
25. “West Bengal 4790.35
Total 54035.15

Cadre Review of Para Medical Staff '

3250. SHRI MAHESH KANODIA: Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether the Government propose
to constitute a High Powered Committee to
undertaken the Cadre Review of the Para
Medical Staft under Union Government so
as to enhance their pay scales and for
opening up of new promotional avenues;
and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEVI
SIDDHARTHA): (a) No, Sir.

(b) Does not arise.

Poliution by Rihand Super Thermal
Power Project

3251. SHRI BHAGEY GOBAR DHAN:
Will the Minister of'ENVIRONMENT AND
FORESTS be pleased to state:

(a) the areas of forest land taken over
by the Rihand Super Thermal Power Proj-
ect;

(b) whether the affected people are

- mainly tribals;

(é) if so, the measures taken by the
Governent for their rehabilitation;

(d) whether the Project is causing all
round pollution beyond permisible limits;
and

(e) if so, the steps taken by the Gov-
ernment to check pollution and the outcome
thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) 744 hec-
tares.

(b) Yes, Sir.

(c) Rehabilitation of oustees is to be
done as per the norms of the Government
and guidelines enunciated by the Supreme
Court of India in Writ Petition No. 1061/82
Banwasi Ashram Vs. State of Uttar Pradesh.

(d) No, Sir.

(e) Does not arise.
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Payment of Voluntary Agencies for
‘Study on Family Welfare

3252. SHRI SANAT KUMAR MANDAL:
Will thé Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether a large sum was given to
the voluntary agencies during 1990-91 and
1991-92 for conducting statistical and so-
cial Research studies in the field of family
welfare;

(b) if so, the details thereof;

(c) the details of the guidelines or pro-
cedure laid down for assigning such studies
to the voluntary agencies and how the
amount payable to them is determined; and

(d) the salient features of the reports
submitted by each of these agencies and
reaction of Government thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY

MARCH 17, 1992
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WELFARE (SHRIMAT! D.K. THARADEVI
SIDDHARTHA): (a) to (d). During the years
1990-91 and 1991-92, two adhoc studies in
the field of Family Welfare costing about
Rs. 19.66 lakhs wer approved commis-
sioned. Besides, a National Family Health
Survey, covering 19 States and one Union
Territory in a pahsed manner, has been
sanctioned as a part of a US $ 2.4 million
USAID assisted project for strengthening
Population Research Centres in the coun-
try. In this survey selected consultancy
organisations are also involved. The stud-
ies are entrusted to agencias/organisations
on the basis of requisite experience in the. _
area of study, infrastructure and organisa-
tional ability, besides recommendation by
specific Committee (s) that may have been
appointed for the purpose. The amount
payable for the agencies varies from study
to study depending upon the sample size,
questionaire design, survey methodology,
type of respondents, area to be covered
and other relevant paramenters. The study
detalls and the salient findings are given in
the statement attached:



PHALGUNA 27, 1913 (SAKA) Written Answers 102

MibnAnswors

101

"'SHO 0 #8n ey} uo1o8ye eAlysod
B 8ABY SSQUGIJEME YlIM PBUIGUIOD UojjeAliow pue eBpejmouy e|lym
- 88N 8}f }08}46 O} Wees Jou §80P SHO IO ssBUBIBME 818\ "SHO {0
esn ey} sjowo.d JBy) si0(0R} Jojew OM] 8Je seeJe [einJ uj AYjjiqe|leAs
pue eeoyielp jo eposide ey} Buunp SHO jO SuOjlEpUBILICOeY

‘) jo e1eme Ajjenoe
10U 8q 0} PUNO} 818M SHO PUSLIWIOOSS JOU PIP OYM SJjeUOjOUN) JO 86B
-Jueased poob B 810UM 863|108} YYBBY JUBLULISADD) JO 958D 81 U| 08
Aeinowued Jood AjeLuielxe 8| YoIum %E2-22 8| Y sej|jjoe) Juewulenol
18 ejium %8 -¥ | Ajuo s| sieuonpoeid eeniid q SHO jo uopidioseid

‘ewoy je seposide eeoyuelp ey} pebeusw eAey 0} puno}
ueeq eAey %/L-pL O|lyM Seil||ioe} yieey juewuienod jo %gl-Si
‘sieuojijioeid eejeAld JO 58018 |leAR Slus|ed B8Oy elp JO %2Z9- 19

‘Bu|Bexoed pue inoAejyeise) ‘puewep JO
%0®| 8 0} pUNO; UBBQ BARY LOIONPOId SHO U| SIUIRASUC Jofew By |

‘Ajleayeoedse. sjexoed uoyiw Lo} pue
L9 8B 81BWISe §| SHO Jo Ayoeded uoponpoid pue Addns Juelind eyl

*sleek G Mmojeq uelp|iyd 1o}
pesn ele 0/ Yojym JO Ino sjexoed uojjjiw |9 O} pelewiise
8| (SHO) yes uoneiepAyey [eiQ JO SpuULIBep JUBLIND By

(syxe| 006} 'sH)
‘Aiunoo ey} ul (SHO) syes
uojeiepAyel (81O jo Alddns pue puewep ey} ssessy

Apnis ey} jo sBupuld urey

Apnis jo eweN

IN3INILVLS



MARCH 17, 1992 Written Answers 104

Written Answers

103

‘uo Bujob ese yiom v_o: 8y} Lels o} seliAnoe Aiojeledaiy

‘peAIsoel ueeq jou sey Hodey yeiq

"SHO Jo uoiidioseid pue AyjiqejieAe ‘pinj} 8|qe|ieA. WO

‘SHO Jo sseusieme Ul 8seelou| ue inoge Buuq o) Abajelys ul ebueyo
SNOIOSUCO B S| 8Jey) jeyl uondwnsse eyl uo peseq si sleayoed
uoljjiw 2} JO 1ey) 8|Iym olieusds Jusiind ey} ul ebueyo ou s eiey;
tey) vondwnsse ey} UO peseq s| sjexoed UOY|IW 98 JO BleWSe 8y |
"966 } 04} SI®3OBd LOIIW | 21-98 Jo puBwWep pejoefoid sey Apnis ey

*'SHO JO 85N 8y} LD 109)48 BAlsod &
eAey o} Ajel| | SHO Jo A|ddns e|qepioye 1o 81} yeyl punoj ueeq sey §

(voiw 2 ¢ SN
Bunsoo 1oeloiq Buiueyibueig sanua) yolessey
uonejndod|-A1eAIng yiesH Alowe4 jeuoieN

(syxey)
99°0 "sy) npep Hwe] jo sib pue shoq ebe-ues |
40 10edseu ul Bujuue|d Ajle4 spJemo} epniiy

Apis ey jo sbulpuld urep

Aps jo ewep




105 Written Answers

Starting of Kanchenjunga Express
from New Alipurduar

3253. SHRI PIUS TIRKEY: Will the
Minister of RAILWAYS be pleased to state:

(a) whether the Government are con-
templating to start the Kanchenjunga Ex-
press from New Alipurduar instead of Cooch-
Behar in the N.F. Railway for the conven-
ience of the commuters of adjacent areas;

{(b) if so, the details thereof; and
(c) i not, the reasons thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a} No, Sir.

(b) Does not arise.

(c) 2557/2558 Kanchanjunga Express
scheduled to run between Guwahati and
Sealdah via New Alipurduar and New
Cooch-Behar is at present cancelled be-
tween New Jalpaiguri and Guwahati due to
security restrictions imposed by the Gov-
ernment of Assam.

Charges for First Class and Air Condi-
tioned Coaches

3254. SHRI SHANKARRAO KALE: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether the operation cost of First
Class and Air Conditioned passenger
coaches incurred by the railways is much
more than what is charged as fare from
passengers;

(b) # so, the loss sustained by the Rail-
ways on this account during the year 1990-
91; and -

(c) whether there is any proposal to

PHALGUNA 27, 1913 (SAKA)
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charge fare equal to the cost incurred
thereon? :

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Yes, Sir.

(b) The loss for the year 1990-91 will
be available in July, 1992. However, the
loss on First Class and Air Conditioned
passenger coaches during the year 1989-
90 is Rs. 151.97 crores and Rs 6.58 crores,

respectively.

(c) Presently no such propsal is under
consideration. )

Ticketless travelling

3255. SHRI VISHWANATH SHASTRL:
Will the Minister of RAILWAYS be pleased
to state:

(a) the number of surprise checks con-
ducted against ticketless travel in Gora-
khpur (NER) and Mugal sarai (NR) since
Outober, 1991;

(b) the number of passengers appre-
hanedeD during these checks; and

(c) the amount recovered froM them as
fine?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Total 460 checks were
conducted during October 1991 to Febru-
ary 1992

(b) 2,695 persons were apprehen-
ded.

(c) Rs. 1.10 lakhs were recovered as
judicial fine.
L]
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[ Transtation] [Enghsh}
Stoppage of Guwahatt and Shramjivi
Marketing Strategies to Augment Expresses at Amroha Station

Eamings

3257. SHR! P.M. SAYEED: Will the

3256. SHRI RAM LAKHAN SINGH  Minister of RAILWAYS be pleased to state:
YADAV:

SHRIMATI BASAVA RAJES- (a) whether there is a demand from

WARI: passengers and other organisations for stop-

Will the Minister of RALWAYS be
pleased to state:

(a) whether his Ministry have formu-
lated an action plant to achieve reduction in
operating costs and cther expenditure to
evolve marketing strategies to augment
eamings and preventing evasion of reve-
nue;

(b) it so, the details thereof and the
extent of its implementation along with suc-
ess achieved in this regard so far;

(c) whether survey has aiso been con-

ducted through any consultancy orgamisa-
tions in this regard; and

(d) it so, the details thereot?
THE MINISTER OF STATE IN THE

MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Yes, Sir.

(b) The Action Plan aims at cost con-

measures, evolving marketing strategies to
increase eamings, and plugging leakages

of revenue. As a result of these measures,

the eamings have increased and expenses
contained. The operating ratio is expected
o improve from 82.0% in 1990-91 to 90.3%
n 1991-92.

(c) No, Sir.

(d) Does not arise.

page of Guwahati and Shramijivi Expresses
at Amroha Station;

(b) it so, the action taken by the Gov-
emment thereon; and

(c) it not, the reasons thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHR! MAL-
LIKARJUN): (a) Yes, Sir.

(b) and (c). Examined but stoppage ot
5609/5610 Avadh Assam Express and 2401/
2402 Shramijivi Express at Amroha has not
been found presently feasile.

[ Translation)

Norms of CBSE for Recognition of
Schools

3258. SHRI NAWAL KISHORE RAL:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether Central Board of Secon-
dary Education (CBSE) have fixed any
norms in regard to recognition of schoois;
and

(b) if so, the details thereof?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHR! ARJUN
SINGH): (a) No, Sir. Central Board of Sec-
ondary Education does not recognise
schools. It only affiliates those schoois which
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have either been recognised by the Direc- ~

torate of Education of the concerned State/
Union Territory or have obtained a No
Obijection Certificate from them, after they
satisfy the conditions faid down in the Affili-
ation Bye Laws of the Board.

(b) Does not arise.
Rise in Prices of Eatables in Trains

3259. SHRI BHAGWAN SHANKAR
RAWAT: Will the Minister of RALWAYS be

pleased 1o state:

(a) the details of the rise in prices of
eatables and soft drinks in trains during the
" years 1990-91 and 1991-92; and

(b) the details of income and expendi-
ture on these services?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Tarift for various edibles
and beverages which are uniformly appli-
cable on all trains during 1990-91 and 1991-
92 is given in the statement attached. Tarift
of other items including soft drinks is fixed
by Zonal Railways taking into account fac-
tors like market prices, etc. and they vary
from Railway to Railway.

(b) The income and expenditure, sepa-
rately for services of edibles, soft drinks,
eic. in trains is not maintained.
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[English) ‘of RAILWAYS be pleased to state:
improvements in Working of F.C.L (a) the criteria prescribed for alloting -

3260. SHRI PRAKASH V. PATIL: Will
the Minister of FOOD be pleased to state:

(a) whether the Bureau of Industrial
Costs and Prices (BICP) has recommended
certain improvements in the working of the
fFood Corporation of India;

(b) if so, the details thereof; and

(c) the action taken by the Govement
on these recommendations?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD {SHR! TARUN
GOGOI): (a) and (b). The main recommen-
dations include suggestions for cost minimi-
sation and consumer satisfaction, greater
delegation and accountability of regional
offices, effecting economy in staff and ad-
ministration, improving storage facilities and
their utilisation and the like for achieving
better operational efficiency. These also
include measures for controlling increasing
trend of fqodgrain losses during storage
and transit and rationalising the working of
tabour. It has brought together findings on
actual cost of FCI and viability of its Opera-
tions as compared with relevant parame-
ters in the market. The recommendations
are aimed at improving operatinal efficiency
and reduction of costs.

(c) The Govemment constituted an
Empowered Committee to examine the
report. The Empowered Committee has
given its recommendations which are in the
process of finalisation by the Government.

[ Translation)
Aliotment of Parcel Goods Handling

Works
3261. DR. SAKSHLIL: Will the Minister

parcelgoods handling works of railways
cooperative societies vis-a-vis contractors;

(b) whether there is any provision for
reservation of such contracts to Labour
Cooperative Societies, if so, the details
thereof; and

(c) the number of workers cooperative
societies for handling of parcels goods work-
ing on Western and Central Railways?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) and (b). The criteria for
allotment of work to a Labour Cooperative
Society on Railways are that it should be a
registered, genuine and bonafide Coopera-
tive Scciety. In accordance with Govern-
ment’s policy to encourage labour coopera-
tive movement on the Railways, genuine
cooperative labout contract societies of ac-
tual workers are generally considered for
goods/parcels handling contracts without
call of tenders and irrespective of the value
of contract, subject to performance being
satisfactory and rates being reasonable.

(c) Western Railway—Six
Central Railway — One.

Admission of Students In Hostels of
Delhi University

3262. SHRI ANAND RATNA MAURYA:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the number of students admitted in
the hostels of the Dethi University every
year;

(b) the number of students applied for
admission into these hostels during the last



117 Written Answers

three years and the number of students
provided this facility, year-wise;

- (c) whether any step is being taken for
the construction of more hostels in the Uni-
versity; '

(d) if so, the details thereof; and
(e) if not, the reasons therefor?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) and (b). According to the infor-
mation furnished by the University of Delhi,
its hostels can accommodate a total of 988
students. The position regarding the num-
ber of students who applied for admission
to these hostels during the last three years
and the number of students admitted to the
hostels is as follows:-

PHALGUNA 27, 1913 (SAKA)

Year No. of No.
Applicants Admitted

1989-90 1517 700

1 590-91 1721 769

1991-92 1728 790

(c) and (d). the University is expected
to augment its hostel capcity by 396 seats
during the VIIl Plan.

(e) Does not arise.

[Enghish) :

Inadequate Training Alds In Rural
- Schools

3263. SHRI SUDHIR SAWANT: Will -

the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state:

(a) whether rural schools have inade-
quate training aids;

Written Answers 118

(b) if so, the steps being taken to en-
sure provision of these aids in all the schools;
and

(c) the grants provided for this purpose
to Maharashtra during the last three years?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) Yes, Sir.

(b) The centrally sponsored scheme of
Operating Blackboard interalia provides for
certain essential teaching and learning
material to all the primary schools in the
country, including blackboards, maps,
charts, a small library, toys & games equip-
ment etc. So far 4.05 lakh primary schools
comprising 3/4 of the total primary schools
in the country have been covered undet the
scheme. The scheme will continue till
completion during the 8th Plan.

(c) The central assistance so far sanc-
tioned to Gowt. of Maharashtra since the
inception of the Scheme is:-

(Rs. in Lakhs)

1987-88 545.03
1988-89 -
1989-90 788.33
1990-91 612.22
1991-92 1984.81

Computerised Reservation Offices in
North Delhl

3264. DR. C. SILVERA: Will the Minis-
ter of RAILWAYS be pleased to state:

(a) whether computerised reservatior
offices have been opened in Delhi;
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(b) if so, the locations, timings of each
office including number of counters opened
at each office for outward, onward and
return journeys;

(c) whether Government propoges to
open one computerised reservation office
in North Delhi for the convenience of the
public of that area; and

(d) if so, the details thereof and if not,
the reaons thereof?

MARCH 17, 1992
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THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Yes, Sir.

(b) A statement is attached.
(c) Yes, Sir.
(d) it is proposed to 6pen a computer-

ised reservation office at New Azadpur in
North Delhi Area. -

STATEMENT

I List of locations of Computerised Reservation Offices in Delhi area where outward

requests are serviced:

Name of location Timings No. of counters
(During peak hours)

IRCA Building 0745 hrs. to 2100 hrs. 55
(Sundays 0745 hrs. to 1400 hrs.)

Delhi Main —do— 14

Sarojini Nagar —do— 1

Nizamuddin 0745 hrs. to 2000 hrs. 6

: (Sundays 0745 hrs. to 1400 hrs.)

Kirti Nagar —do— 6

Vikas Marg Ext. —do— 4

NOIDA 1000 hrs. to 1600 hrs. 2
(Sundays 0745 hrs. to 1400 hrs.)

ITB New Delhi 0730 hrs. to 1300 hrs. 6

Station (For foreign (Sunday closed)

tourists only)

Delhi Shahdara 0745 hrs. to 2000 hrs. 6

(Sundays 0745 hrs. to 1400 hrs.)
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Name of location Timings

No. of counters
(During peak hours)

I List of locations of Computerised Reservation offices in Delhi area where
onward/return journey requests are serviced:

Sarojini Nagar 0900 hrs. to 2100 hrs. 3

Old Delhi (for Howrah) 3

IRCA Building 0800 hrs. to 200 hrs. 6
(for Bombay & Madras)

[ Translation) 5. Jyoti Nagar.

CGHS Hospitals/Dispénsaﬂes in
Rajasthan

3265. SHRI KUNJEE LAL: Will the
Minister of HEALTH AND FAMILY WER-
FARE be pleased to state:

(a) the location-wise number of dispen-
saries/hospitals under Central Government
Health Scheme in Rajasthan, district-wise;
and

(b) the places where such dispensa-
ries/hospitals are proposed to be set up
during the Eighth Five Year Plan?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEV!
SIDDHARTHA): (a) CGHS is functioning in
Rajasthan at Jaipur only. There is no CGHS
Hospital in that State. CGHS Allopathic
Dispensaries are located in Jaipur as indi-
cated below:- N

1. Chaura Rastha No. 1
2. Janta Colony.
3. Bajaj Nagar.

4, Station Road.

(b) There is no proposal to set up new
dispensaries/hospitals is Rajasthan in the
Eighth Five Year Plan. -

[English)
Procurement of Foodgrains

3266. SHRI J. CHOKKA RAO: Will the
Minister of FOOD  be pleased to state:

(a) the total quantity of foodgrains
(wheat and rice) procured by the Food
Corporation of India during 1990-91 and
during the current year, State-wise; and

(b) the rates at which wheat and rice
were procured and released to each State
during the above period together with the
quantity of subsidy provided, if any?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) Statement-| is attached.

(b) Minimum Support Price of wheat for
procurement for Central Pool was fixed at
Rs. 215/- and Rs. 225/- per quintal for
1990-91 and 1991-92 Rabi Marketing sea-
sons respectively, Stategnent-1l showing pro-
curement prices of levy rice for 1990-91
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and 1991-92 Kharif Marketing Seasons is (Ex-FCl godown), uniformly applicable
attached. throughtout the country, are as
Central issue prices of wheat and rice under:-

(Rs. per quintal)

WHEAT
Effective from C.lP.
1.5.1990 Rs. 234/
28.12.1991 Rs. 280/-
RICE

Common ‘ Fine Superfine
25.6.1990 : 289/- 349/- 370/-
28.12.1991 377/- 437/- 458/-

Subsidy amounting to Rs. 2450/ crores for 1990-91 and Rs. 2597 crores (as on date)
for 1991-32 financial years has been provided by the Government. -



wers 126

e

PHALGUNA 2

125 Written Answers

- - - - 96 96 :14% 14" eyRlRLIB)
- - - .u.oz - € - L lwysey § nwwep
- - 1 I\ . - - - ysepeid |eysewiy
4% vesi - Sev §6S2 568 S68 Lvol 2901 euehigy
- - - - - 9 - Ll teseing
- - - - 14 L L wessy
- - - - ‘BoN ‘BaN ‘BeN’ ‘BeN ysepe.d feyoruniy
- - - - , 591 S9El SEE SEEE ysepeid Biypuy
6 . 8 £ 9 S 14 € 4 [}
104 4q Juewes 10449 wewes |04 Aq wewes 1’04 Aq Juewel
painaaid -nooud painsosd -ngold  peinoasd -noald  peinooid -nooid
Arexq rexo] Apeng Ielo1 Awexg [elo1 Awesa reiog
+26-1661 16-0661 +C6-1661 16-0661 1'n/seels
1V3IHM 3014

(seuuot 000,)

suosees Buliexsepy 26-1661 PUB L6-0661 Bulinp eieym pue 831y 0 JUWeINJ0Id 8sIMelelS

I-ANIW3LVLS



Written Answers 128

MARCH 17, 1992

Written Answers

127

- - 4 4 e e e e ysrebipueyo
- - - - 314 14 €01 €01 |eBueg 1sem
9 89€ €2l €8S} - S6.L ‘BeN LYEL ysepeid Jeun
- - - - - 958 - 668 npeN jwey
8 8 SEl SEl 64 64 82 82 Ss»u__am.
0861} 2rss 21se 6v.9 680€ L91¥ 1€8E [¥4:14 qefung
- - - - s02 902 €12 vie esslQ
- - - - €€ Ve 8 €2 eilyseseyep
- - BeN BeN 2ee Le€ 85 LE9 ysepeid eAypepy
6 8 .N 9 S 4 € b4 L
104 Aq Juewel 10449 wewss |04 Aq juswel 104 Aq Juswel
peinoaud -nooid peinsosd -nooid4  peinoaid -noald  peinsoid -noaud
Aweug [eloL Aweua [eioL Awesq [elol Awela [eio]
+16-46614 . 16706614 26716614 16-0664 ‘1°n/seiels
LV3IHM Jo1d
(seuuoy 000,)



Written Answers 130

PHALGUNA 27, 1913 (SAKA)

Written Answers

129

2661'€2) UO se uowsod (,)

sauuo} 005 moleg :BaN

6ElLe cSLL 8ece G901} 9019 G588 LCE6 1492} elpuj jiy
- - - - € £ ¥ S Ansydapuod
- - - - S S S S ueq
10449 usweu 10449 wewer  |'0'44q wewes 1’04 Aq Jewe!
peunsoid -noosd peinsocid -noald  peinooid -nsaid  peinsoid -noaud
Aweng retol Aosug reiol Apeuqg el Apoeug relos
«16-1661 16-066} +C6-1661 16-066}4 1'rv/sees
LVIHM Epll-]

(sseuuoy 000.)



Written Answers 132

MARCH 17, 1992

Written Answers

131

Sy'LLy GC'69€ 00'E6E 05'SYE 0G'2.E 0,°0ee ysepeid reun B
ShLevy 56'98€ 0Sviy 00°'59¢€ SY'68¢€ SC'LvE ueyisefey 0l
08’y 08'€6€ 06'¥2 0EvLE o¥'96€ SC'LvE qefung 6
s0°L2y Sl'.L€ 00t LY ol'ige 06'v6€ S0'Sve essuo 8
oz vy S9°59€ S9'86€ ol'0se 0L'€8E SSPEE ysepeid eypep i
oL'Shy 0l'v6€ 02'sev 1R 74 S9'96€ 05°L¥E yjaQreueherey ‘9
GG'/8E 00°¢ve §s0'cLe 06'/2¢ GG'8G€ 00ElE teselno R4
[1]%8:10)4 0l'09e 08'c6t 08'vve 02'89¢€ 02'9ce leyg ‘c
oiLeey 09'¢LE AV 4 SL'95€ Sy'v8e GL'SEE uessy 2
S0'6L¥ S0°0LE ov'eoy 0e'¥Se GG'/8E SG'8EE ysspeid eiypuy it

8 £ 9 S 4 € ¥4 L

c6-1661 16-0664 c6-1661 16-0661 c6-16614 16-0661 olels
(feluinb 1ed seadny)

suosees bunexew 26-166 1 PUB L6-0661 10 8oy AAaT JO 8011 jusweinsaly

IFLNIWN3LVLS



PHALGUNA 27, 1913 (SAKA) Written Answers 134

133  Written Answers

00° LY 05'€8¢E Sc'iey SS'v9¢E 00'€6€E 02'8ee yreBipueyd ‘St
0€'98¢ 00°Eve 0S°LLE 02'82e 0.°95¢€ 06°'€lE Kueyaipuod 4
Sy'8ov 09°09¢ S1'E6E SE'ShYE 06°LLE S0°0ge ellysereyepy el
0E'%0 0,'95¢ S1'68€ SS'iE B TA VA Si'ece jebueg 1s9M et
8 Z 9 S 4 € 4 L
c6-1664 16-0664 c6-1661 16-0661 26-1664 16-0661 ejels

(rewinb sed seadnyy)



135 Written Answers
Effect of Pesticides on Marine Life

3267. DR. RAVI MALLU: Will the Min-
ister of ENVIRONMENT AND FORESTS
be pleased to state:

(a) whether pesticides are threatening
marine life as per findings of the National
Institute of Oceanography;

(b) if so, the details of the losses suf-
fered during the last three years on this
account; and

(c) the steps taken or proposed to be
taken by the Government in this regard?

THE MINISTER OF STATE Of THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) incursion
of pesticides in marine aquatic environment
is known to be harmful to the marine life.

(b) There is no quantified a data avail-
able regarding the losses to marine life on
account of presence of pesticides in marino
aquatic environment.

(c) The following steps have been taken
by the Govermment to check the use of
pesticides harmful to health and environ-
ment:-

{i) Only those pesticides which are
safe for human beings, animals
and the environment, are al-
lowed to be registered for use in
the country.

(i) Farmers are trained in safe and
judicious pse of pesticides.

(i) many bhighly texic pesticides
have been banned or refused
registratign.

(iv) Integrated Pest Management
approach is being encouraged
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to reduce/minimise the over-
dependence on pesticides.

Unauthorised Structures on Rallway
Land in Bombay

3268. SHRI MOHAN RAWALE: Wili
the Minister of RAILWAYS be pleased to
state: .

(a) the number of unauthorised struc-
tures on railway land belonging to Central
Railway and Western Railway in Bombay;

(b) the efforts being made to remove
these unauthorised structures;

(c) the total number of unauthorised
structures removed so far and the' number
of structures which are yet to be removed;
and

(d) the time by which all these struc-
tures are proposed to be removed?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) The number of unauthor-
ised structures on land belonging to Central
and Western Railways is 14015 and 7495,
respectively.

(b) Efforts are made to remove these
structures under Public Premises (Eviction
of Unauthorised Occupants) Act, 1971.

(c) The unauthorised structures re-
moved so far are 1042 and 865 on Central
and Western Railways, respectively. 14015
Nos. on Central Railway and 7485 Nos. on
Western Railway are yet to be removed.

(d) Due to extensive and time consum-
ing litigation the precise time by which these
can be removed cannot be indicated.
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Exploitation of Women

3269. SHRI PAWAN KUMAR BANSAL:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the Government are aware
of the continued exploitation of women in
different fields; and

(b) if so, the steps proposed to be
taken to check it?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS AND THE DE-
PARTMENT OF WOMEN AND CHILD
DEVELOPMENT (KUMARI MAMATA BAN-
ERJEE): (a) and (b). The Government views
with great concern the exploitation of women
in India in various fields and is committed to
check it. A number of steps have been
taken in areas such as legislation, educa-
tion, awareness generation, economic em-
powerment, legal literacy, counselling, le-
gal aid, enforcement, support to voluntary
agencies, publicity compaings etc, with a
view to elevating the status of women which
would reduce their exploitation and vulnera-
bility to social, cultural and economic op-
pression. This is a continuing process.
Government has also set up the National
Commission for women to ensure due rep-
resentation of women in all spheres, to
check discrimination against women and
for redressal of their grievances. The main
task of the Commission is to study and
monitor all matters relating to the constitu-
tion and legal safeguards provided for
womem, to review the existing legislations
concerning women and suggest emend-
ments, wherever necessary. It will also look
into the complaints and take suo moto notice

_and action of the-cases involving depriva-
tion of the rights of women.
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Casualties Due to Consumption of
Adultepated Food and Spurious Liquor

3270. SHRI RAJENDRA AGNIHOTRI:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state the number
of casualties reported on acount of con-
sumption of adulterated food and spurious
liquor during 1991, State-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEVI
SIDDHARTHA): Administration of the Pre-
vention of Food Adulteration Act, 1954 is
generally done by the Food (health) Au-
thorities of the States and UnionTerritories,
who monitor the eases of food adulteration
and consequent casualities, if any.

As per information made available to
this Ministry, there has been no casualty
due to consumption of adulterated food and
spurious liquor during the year 1991 in the
states of Himachal Pradesh, Jammu &
Kashmir, Kerala and Sikkim.

[English)
Hoarding of Wheat

3271. SHRI BAPU HARI CHAURE:

SHRI JEEWAN SHARMA:

SHRI DEVENDRA PRASAD
YADAV:

SHRI RAM BADAN:

SHRI PRAKASH V. PATIL:

Will the Minister of FOOD be pleased
to state:

(a) whether big farmers and traders all
over the country are hoarding wheat for
profiteering purpose; and

(b) if so, the corrective steps taken or
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proposed by the Government to unearth the
. hoarded foodgrains?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) and (b). No maximum stock
holding limits have been fixed by Govern-
ment in respect of farmers. To increase
availablility of wheat and stabilise prices,
Central Government have decided that the
maximum stock holding limits for wheat
should not exceed 250 gtls. for wholesalers
and 50 quintals for retailers. State Govern-
ments/Union Territory Administrations were
intimated of this decision on 7th February,
1992 and asked to give effect to this deci-
sion with immediate effect and also to en-
force it vigurously. The State Governents/
Union Territory Administrations carry out
. checks in this regard.

Admission in Medical Colleges

3272. KUMARI PUSHPA DEVI SINGH:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

'(a) the criteria for admission in Govern-
ment Medical Colleges;

(b) whether seats earmarked for Sched-
uled Castes and Scheduled Tribes are filled
in Admission; and

(c) i not, the steps taken by the Gov-
" emment in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEVI

" SIDDHARTHA): (a) In its recommendation _

on Graduate Medical Education, the Medi-
cal Council of India has prescribed the
criteria relating to age, minimum educa-
tional qualifications, procedure for deter-
mining merit etc. for admission to medical
colleges.
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As per directions of the Supreme Court,
15% of the MBBS/BDS seats and 25% of
Post Graduate seats in the recognised
Government Medical/Debtal Colleges in the
country are filled up purely on merit deter-
mined on the basis of All India Entrance
Examination conducted by the Central Board
of Secondary Education (CBSE) for admis-
sion to undergraduate courses and the All
India Institute of Medical Sciences, New
Delhi (AlIMS) for admission to Post-gradu-
ate courses respectively. While broadly
conforming to the criteria relating to mini-
mum educational qualifications, etc. pre-
scribed by the Medical Council of India,
each State/Union Territory has its own
procedure for admission in the medical
colleges under its control. Selection of the
canndidates for seats aliocated from the
Central Pool to the beneficiary State/Union
Territory/Central Ministries is done by them
in accordance with their own criteria and

procedure.

(b) and (c). The Central Govement
have prescribed the reservation percent-
age of 15% and 7.5% for admission of
Scheduled Caste and Scheduled Tribe
students respectively in the various medical
colleges under its control. The reservation
quota for the Scheduled Caste and Sched-
uled Tribe candidates is largely filled up
through the students belonging to these

[ Transtation]

Licences for Sugar Miils

3273. SHRI DEVI BUX SINGH:
SHRI MUKUL WASNIK:
SHRI RATILAL VARMA:
DR. RAMESH CHAND
TOMAR:
SHRIMATI
CHIKHLIA:

BHAVNA
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SHRI ARVIND TULSIRAM
KAMBLE:

Will the Minister of FOOD be pleased
o state:

" (a) the total number of licences issued
against the applications received from the
State Governments for setting up of sugar
mills during 1989-90 and 1990-91, State-
wise;

(b) the district-wise details thereof;

(c) whether the Government propose
fo give priority to the unemployed youths
belonging to Scheduled Castes/Scheduied
Tribes, skilled unemployed youths and the
handicapped in issuing the licneces for the
Sugar Mills;
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(d) if so, the details thereof; and
(e) if not, the reaons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) and (b). State-wise and Dis-
trict-wise details of total number of Letters
of Intent/Industrial Licences issued against
the applications received from the entrepre-
neurs for setting up of new sugar mills
during 1989-90 and 1990-91 is at state-
ment

(c) to (e). No such priority is given. The
applications received from entrepreneurs
are considered in accordance with the Li-
censing Policy guidelines announced vide
Press Note dated 8.11.1991.

STATEMENT

State-wise and District-wise details of total number of letters of intent/industrial licences
issued against the applications received from the entrepreneurs for setting up on new
Sugar Mills during 1989-90 and 1990-91

SI. No. Name of the Factory

Date of isue of LOI!

UTTAR PRADESH

1. Ms. Titawi Sugar Works Ltd.,
Titawi, Distt. Muzaffarnagar.

2. M/s. The Dhampur Sugar Mills Ltd., At-Rouzagaon,

Teh. Ram Sanehi Ghat,
Distt. Barabanki.

3. Ms. Vivek Ganna Pwvt. Ltd.,
Ramgarh, Teh. Misrikh,
Distt. Sitapur.

4. Ms. KK. Bajoria
Agota, Distt. Bulandshahr.

5. M/i Mukesh Jasnani Modern Silk House,

.

7.8.90

12.4.90

12.4.90

7.8.90

26.10.90
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Sl No. Name of the Factory Date of isue of LO!
1 2 3
At-Gadaura, Distt. Maharajgan;.
6. Ms. Jagatijit Sugar Mills Co. Ltd., 26.10.90
Dhanaura, Distt. Moradabad.
7. M/s. The Dhampur Sugar Mills Ltd., 26.10.90
At-Asmoli, Distt. Distt. Moradabad.
8. Ms. Win-Medicare Lid., 7.8.90
Malakpur, Distt. Meerut.
9. MWs. Shri Harish Candra Singh, 1.2.91
Jaswantnagar, Distt. Etawah.
PUNJAB
10. Ms. Oswal Sugars Lid., 23.3.90
Mukerian, Distt. Hoshiarpur.
11. Ms. The Punjab State Fedn. of Coop. 26.10.90
Sugar Milis Ltd., Dasurya
Distt. Hoshiarpur.
12. Ws. Punjab State Fedn. of Coop. 5.3.91
Sugar Mills Ltd.,
Kapurthala, Distt. Kapurthala.
13. Ms. Punjab State Fedn. of Coop. 7.3.91
Sugar Mills Lid., Patran, Distt. Patiala.
14. Ws. Punjab State Fedn. of Coop. 7.3.91
Sugar Mills Ltd., Amloh, Distt. Patiala.
15. Ms. Punjab Agro Industries Corpn. Ltd., 8.10.90
Around Lopoke, Distt. Amritsar.
16. M/s. Punjab State Fedn. of Coop. 7.3.91

Sugar Mills Ltd., Baba-Bakala,
Distt. Amritsar.
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Sl. No. Name of the Factory Date of isue of LO/

1 2 3

" ANDHRA PRADESH

17. Ms. Shree Kailas Sugars and Chemicals Ltd., 12.10.89
Peruvuncha, Distt. Khammam.
18. M/s. Sugantham Sugars Ltd., At Nindra Village, 7.11.90
Nindra Mandal, Distt. Chittoor.
KARNATAKA
19. M/s. Bannari Amman Sugars Ltd., 25.7.90

At Alaganchi Village,
Tal. Nanjangud, Distt. Mysore.

MAHARASHTRA

20. Ms. Ghodganga SSK Ltd., 12.4.90
Nhanare, Distt. Poona

MADHYA PRADESH

21. M/s. The Bhopal Sugar Industries Ltd., 3.5.90
Babai, Distt. Hoshangabad.

ORISSA
22. Ms. Industrial Promotion and Investment 26.10.90
Corpn. Of Orissa Ltd., Boudh, .
Distt. Phulbani. :
23. Ms. Industrial Promotion and Investment

Corpn. of Orissa Ltd., 26.10.90
Bhanjanagar, Distt. Ganjam.

HARYANA

24. Ms. United Vanaspati Ltd., Naraingarh, 13.2.91
Distt. Ambala.
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Sl. No. Name of the Factory Date of isue of LOI
1 2 3 )
TAMIL NADU
25. Ws. Tamil Nadu Coop. Sugar Fedn. Ltd., Gummudipoondi, 27.7.90
Distt. Chengai Anna.
26. Mrs. Tamil Nadu Coop. Sugar Fedn., Chinnasalem, 12.4.90

Distt. South Arcot.

[English}
Violation of GPD Guidelines by
Bihar Water and Sewage Board
3275. SHRI SRIBALLAV PANI-
GRAHI:
DR. AK.PATEL:
DR. LAXMINARAYAN PAN-
DEYA:
SHRI BHUPINDER SINGH
HOODA:

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether the Bihar Water and Sew-
age Board violated the guidelines issued by
the Ganga project Directorate and spent
excessive amount on projects under the
Ganga Action Plan while the main objec-
tives remain unfulfilled;

(b) it so, the details thereof; and

(c) the action taken by the Government
in this regard and the outcome thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) to (c). The
increase in expenditure on all the 45
schemes except three undertaken in Bihar

under the Gonga Action Plan by Bihar Rajya
Jal Parishad (formerly Bihar State Water
and Sewage Board) has been within 10% of
the total sanctioned amount for the same.
In 3 schemes, the expenditure has ex-
ceeded 10 per cent of the sanctioned cost
for which detailwd justification has been
asked from the State Government.

Out of a total of 45 schemes under-
taken in Bihar, 32 schemes have been
completed so far. All the schemes of sew-
age treatmemtn and a few schemes of
interception and diversion are in various
stages of completion. The objectives of the
Action Plan would be fulfilled only after all
the schemes are completed by December,
1993.

There is no instance of any violation of
guidelines of Ganga Project Directorate in
this regard.

Alleged Wheat Scandal

3276. SHRI JEEWAN SHARMA: Will
the Minister of FOOD be pleased to state:

(a) whether attention of the Governent
has been drawn to the newsitem regarding
‘Wheat Scandal’ appearing in the Hindus-
tan Times dated February 15, 1992;
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(b) if so, the facts thereot and the
action taken by the Government in this
regard?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) Yes, Sir.

(b) The decisions to export wheat were
taken in August, 1990 and April, 1991 by
the Government in order to generate for-
eign exchange resources for meeting the
critical balance of payments situation. Sub-
sequently, it was noticed that the procure-
ment of wheat during April-June, 1991 had
declined sharply by about 35 lakh tonnes as
compared to the previous year. As a matter
ol precaution the Government decided in
September, 1991 to restrict the export of
wheat during 1991-92 to 8 lakh tonnes. The
wheat supply position was reviewed on a
continuing basis and it was decided in
January, 1991 that no further export of
wheat may be undertaken beyond the firm
contractual obligation already entered into
by the STC/MMTC. During 1991-92 (upto
29.2.92) the STC/MMTC exported 6.72 lakh
tonnes of wheat, of which 4.19 lakh tonnes
have been exported by MMTC and 2.53
lakh tonnes by STC. The MMTC has ex-
ported mostly on C & F basis at around US
$ 116 per tonne inclusive of a freight ele-
ment of about US § 13 per tonne. The
exports of STC have been mostly around
US $ 95 per tonne on FOB basis. Alongwith
the decision to curtail the quota for export of
wheat, the Government decided on 15th
January, 1992 to make arrangements for
import of 10 lakh tonnes of wheat with a
view to increase the availability of foodgrains
and to contain the rise in prices. No con-
tracts for import of wheat have been con-
cluded so far.

In october, 1991 it was noted that there
was a disconcerting upward trend in the
open market prices of wheat. In order to
relieve the pressure on prices, the Govern-
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ment decided to resort to open market sale

‘of wheat. The sale is not only open to roller

flour mills, but also to other purchasers viz.;
wholemeal atta chakkies, atta chakkies,
bread manufacturers, and Government
controlled organisations like Super Bazar,
State Civil Supplies Corporation, Consumer
Cooperatives efc.

There is at present no control on the
prices of wheat products.

[Translation)
Restoration of Trains

3277. SHRIUPENDRANATH VERMA:
Willthe Minister of RAILWAYS be pleasedto
state: ?

(a) whetherthe Government prppose to
restore the Trains suspended during the last
one year in the Chhota Nagpur Santhal
Paryana area of Bihar; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRYS OF RAILWAY (SHRI MAL-
LIKARJUN): (a) No, Sir.

{b) Does not arise.

Passenger Train on Aurangabad-
Manmad-Dound-Pune-Bombay Section

3278. SHRI YASHWANTRAO PATIL:
Will the Minister of RAILWAYS be pleased
to state:

(a) whetherthe Government propose to
introduce a new Passenger Train on Auran-
gabad-Manmad-Dound-Pune-Bombay sec-
tion; and

(b) if so, the details thereof?
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THE MINISTER OF STATE IN THE

MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) and (b). Consequent upon
conversion of Manmad-Aurangabad Metre
Gauge section into Broad Gauge, following
BG services have already been introduced/
extended on Aurangabad-Manmad-Bombay
and Aurangabad-Daun-Manmad -Pune
sections from February, 1992:

l. Aurangabad-Manmad-Bombay
section:

1351/1352 Bombay-Aurangabad
Passenger/Express.

Il.  Aurangabad-Manmad-Daund-Pune
section:

(a) 1321/1322Daund-Manmad Passen-
ger extended upto Aurangabad.

(b) 1603/1604 Daund-ManmadPassen-
ger extended upto Aurangabad.

Stations in Pilibhit Area

3279. DR. P. R. GANGWAR: Will the
Minister of RAILWAYS be pleased to state:

(a}whether the Government propose to
construct new Platform and expend the ex-
istingones in Pilibhit, Uttar Pradesh keeping
in view the heavy rail traffic there:

(b} if so, the'details thereof;
(c) whether there is any proposal to
develop and beautify the various railway

stations in Pilibhit and adjoining places:

(d) the amount spent on the mainte-
nance of these stations during the last three
years, station-wise; and

(e) the amount propose to be spent fcr
the purpose during 1992-937

THE MINISTER OF STATE IN THE
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MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir. The existing plat-
form are adequate for the present volume of
traffic handled at Pilibhit.

(b) Does not arise.
(c) No, Sir.

(d) and (e). Railways do not keep sta-
tionwise details of expenditure on mainte-
nance.

Train service on Jaipur-Todarai Singh
Route

3280. SHRI RAM NARAIN BERWA:
Will the Minister of RAILWAYS be pleased
to state:

(a) the number of trains proposed to be
provided on Jaipur-Mallpura-Toda Singh
route;

(b) whether a number of trains has been
curtailed on this route; and

(c) if so, the reasons therefqQr?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) At present, there is no pro-
posal to introduce any new train.

(b) and (c). One parr of train has been
withdrawn due to poor patronisation.

[English]

Decentralisation of Incentive-Based
Scheme of Family Planning

3281. SHRIMORESHWAR SAVE: Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether the Government propose to
decentralise the incentive-based scheme tor
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motivating people to adopt family planning
norms;

(b) if so, the reasons therefor; and

(c) the estimated amount likely to be
saved as a result thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D. K. THARADEVI
SIDDHARTHA): (a) and (b). There is no
incentive based scheme motivating people
to adopte family planning norms. However,
under the Scheme of Compensation for loss
of wages to acceptors of sterilisation/lUD
insertion, the Central Government pays to
the State/UTs a sum of Rs. 200/180/12 for
each case of tubectomy/vasectomy’/IUD
insertion. Out of amount allocated for each
case, Rs. 100 in case of vasectomy/tubec-
tomy and Rs. 9/~ in case of IUD insertion is
paid to the acceptor as compensation of loss
of wages and the remaining amount is spent
on drugs, dressing, diet and transport etc.
This Scheme i proposed to be modified for
the following reasons: —

() The available funds under the
scheme should be distributed
amongst the States and UTs based
on their actual birth rate reduction
efforts rather then on the basis of
number of sterilisations and Introa
Uterine Device (IUD) insertions

- from year to to year.

(i) It is necessary to propagate a
genuine cafeteria besed approach
to increasing contraceptive preva-
lence rates insterl of emphasizing
on a few specific methods such as
sterilisation and IUD insertion alone.

(ii) R is necessary to increasingly
propagate the use of spacing de-
vices of contraception with a view
to cover a greater number of
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younger age couples with high fer-
tility potential.

(iv) ltis necessary to give greater flexi-
bility to States/UTs to plan the utili-
sation of available resources for
optimising the results of population
control efforts.

(c) No savings are likely to accure .

Meningitis Deaths in Tribal District of
Bastar

3282. SHRI PARASRAM BHARD-
WAJ:
SHRI SHRAVAN KUMAR
PATLEL.
SHRI VIRENDER SINGH:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether attention of the Govern-
ment has been drawn to the news item
captioned ‘725 meningitis deaths in Bastar
/appearing in the ‘National Herald" dated
February 17, 1992;

(b) if so, the facts thereof;

(c) the allocation under tribal sub-plan
made for the region; and

(d) the reaction of Union Government in
regard to proper utilization of the money
allocated for welfare of tribals of that area
thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMAT! D. K. THARADEV!
SIDDHARTHA): (a) Yes, Sir.

(b) According to the information fur-
nished by the State Government for the
period 1-1-1992 to 20-2-1992 the cases and
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deaths due to meningitis and diarrhoeal
diseases were as under:

Cases Deaths
Meningitis 68 12
Diarrhoeal
Diseases 758 53

(c) A sum of Rs. 300.21 lakhs were
allocated under Tribal Sub-plan for 1991-92
for Madhya Pradesh under major health
schemes in the central sector.

(d) Funds are placed at the disposal of
the State Government who have proper utili-
sation thereof.

[ Translation}
Leprosy Units in Maharashtra

3283. SHRI VILAS MUTTEMWAR: Will
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the Minister of HEALTH AND FAMILY
WELFARE be pleased to state;

(a) the total number of leprosy treat-
ment, rehabilitation and upliftment units in
Maharashtra district-wise; and

(b) the number ot voluntary organisa-
tions in the State engaged in this work dis-
trict-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D. K. THARADEVI
SIDDHARTHA): (a) District-wise total num-
ber of leprosy treatment, rehabilitation and
upliftment units engaged in related activities
in the State of Maharashtra is shown at
Statement-| enclosed.

(b) The district-wise number of volun-
tary organisations engaged in leprosy work
in the State of Maharashtra is shown at
Statement -1l enclosed.

STATEMENT-
S.No. District Number of Units
1 2 3
1 Raigad 1
2. ' Ratnagiri .
3. S_indhudurg -
4. Thane -
5. Dhule 1
6. : Jalgaon 1
1

7. Nashik

8. Ahmednagar
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S.No. District Number of Units
1 2 3
9. Pune 2

10. Solapur 1
11. Kolhapur -
12. Sangli 2
13. Satara 1
14. Aurangabad 1
15. Beed 1
16. Jalna -
17. Nanded 2
18. Latur -
19. Osmanabad 1
20. Parbhani 1
21. Akola 1
22. Amravati 1
23. Buldhana 1
24. Yaotmal 1
25. Bhandara 1
26. Chandrapur 2
27. Gadchiroli -
28. Nagpur 1
29. Wardha 2
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St District Number of Units
2 3
30. Gr. Bombay 2
Total 29
STATEMENT-I
S.No. District Number of voluntary organisation
1 2 3
1. Raigad 3
2. Ratnagiri -
3. Sindhudurg -
4. Thane 4
5. Dhule 1
6. Jalgaon -
7. Nashik 2
8. Ahmednagar 5
9. Pune 10
10. Solapur 3
1. Kolhapur 1
12. Sangli 1
13. Satara 1
14. Aurangabad -
15. Beed -
16. Jalna *
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S.No. District Number of voluntary organisation
1 2 3
17. Nanded 1
18. Latur -
19. Osmanabad -
20. Parbhani -
21, Akola -
22. Amravati 5
23. Buldhana -
24. Yaotmal 2
25. Bhandara -
26. Chandrapur 1
27. Gadchiroli 1
28. Nagpur 1
29. Wardha 2
30. Gr. Bombay 10
Total 55
Depletion of Ozone Layer Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:
3284. SHRI VILASRAO NAG
NATHRAO GUNDE- (a) whether the Government have con-
WAR: ducted any study on the consequences of
SHRI NARAIN SINGH ozone depletion on environmental protec-
CHAUDHARY: tion in India;
SHRI SANAT KUMAR
MANDAL.: (b) if so, the outcome to the study;

>
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(c) the names of the Industries which
are adversely affecting the ozone layer;

(d) whether the Government propose to
passe out the cholorofluorocartbons chemi-
cals (CPCs ) which are destroying the ozone
layer; and

(e) if so, the progress made so farin this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b).
Scientific studise conducted over many years
in various institutions in India and other
countries have shownthatdepletion of strato-
sphericozone has adverseimpactson human
and animal health, plants, grasses and
aquatic life.

(c) Ozone depletion is caused by Chlor
of luorocarbons (CFCs) and halons which
are used chiefly in the air-conditioning and
refrigeration industry as propellants, for
aerosol sprays, for plastic foam blowing,
modern fire fighting, as solvents by the elec-
tronics and metal cleaning industries, etc.

+ (d) and (e). With a view to formulating
the basic approach which should be adopted
in preparing the national strategy for the
phasing out of ozone depleting substances
such as CFCs, halons, and other chemicals
and for adopting of substitute substances/
technologies, a Task force has been set up
by the Ministry of Industry.

[English)

Improvement of Bhadrakh
Station

3285. SHRI ARJUN CHARAN SETHL:
Will the Minister of RAILWAYS pe pleased
to state:

<
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- 1) the improvements proposed for the
deve - pment of Bhadrakh Railway Stationin
Khuic.a Road Division of South Eastern
Railway during the year 1992-93;

(b) the details of the improvements
suggested by the local public especially
people’s representative; and

(c) the reaction of the Government
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) As a measure of improve-
ment, work of provision of a new foot over
bridge in lieu of the existing one is proposed
to be completed during 1992-93 at a cost of
Rs. 21.19 lakh.

(b) The improvements suggested are
increase in reservation quota, raising of
platform, improvement in the functioning of
public address system and provision of basic
passenger amenities at Bhadrakh Station.

(c) Reservation Quota: The existing
reservation quota adequately meets the
present demand of traffic and there is no
proposal to increase the same at present.

Raising of platform:— Work of raising of
platform will be proposed for inclusion in
Railway's future Works Programme subject
to availability of funds and comparative needs
of various stations.

Public Address system: — Station staff
have been instructed to make announce-
ments on the public address system.

Basic Passenger Amenities: —Basic
passenger amenities as per norms basedon
the volume of traffic handled have already
beer provided at Bhadrakh.
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Tiger Project in Sariska Sanctuary

3286. SHRI DEVENDRA PRASAD
YADAV:
SHRI RAM BADAN:

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) the cost of Tiger Project set up in
Sariska Sanctuary and time by which the
project is likely to be completed;

(b) whether the Government are aware
ofthe discontentment among the local people
for setting up of this project and the irregu-
larities in allotment of land to oustees;

(c) if so, the details thereof; and

(d) the remedial steps being taken by
the Government in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) to (d). The
information is being collected and will be laid
on the Table of the House.

Reservation in Minority Institutions

3287. SHRIRAM VILAS PASWAN: Will
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state:

(a) whether fifty percent seats are re-
served tor persons belonging to minorities in
minority colleges and universities and the
remaining fifty percent enrolment is done on
the basis of open competition;

(b) the percentage of seats reserved for
students belonging to Scheduled Castes
and Scheduled Tribes in minority colleges
and Universities; and

PHALGUNA 27, 1913 (SAKA)

Written Answers 166

(c) the percentage and number of stu-
dents belonging to SCs and STs enrolled in
various colleges and universities of minori-
ties during the last three years?

- THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) and (b). According to existing
instructions, 15% of seats in all courses are
to be reserved for students belonging to
Scheduled Castes and 7 1/2% for Sched-
uled Tribes in Central Universities and its
Colleges. These instructions apply to minor-
ity colleges also. This Department has not
issue any instructions for reservation of 50%
seats in minority colleges. State Govern-
ments have prescribed different percent-
ages of reservation in accordance with the
percentage of population of Scheduied
Castes and Scheduled Tribes in the total
population of their State.

(c) Information is being collected and
will be laid on the Table of the House.

Operation Black Board Phase IV

3288. SHRISURENDRA PAL PATHAK:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the Government have re-
ceived proposals from the Government of
Uttar Pradesh regarding Operation Black
Board Programme Phase -IV; and

(b) if so, the details thereof and the
action taken by the Government in this re-
gard?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRi ARJUN
SINGHY): (a) Yes, Sir.

(b) A proposal for coverage of 4695
schools in 156 Municipal Area under the
scheme of Operation Black Board has been
received from the Govt. of Uttar Pradesh.
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However, this has not been sanctioned in
1991-92 because of a slow pace of imple-
mentation of phases sanctioned earlier.

[English]
Conversion of Mangalore-Hassan Line

3289. SHRIV.DHANANJAYA KUMAR:
Will the Minister of RAILWAYS be pleased
to state:

(a) whether there is any proposal to
convertthe Mangalore-Hassan metre gauge
railway line into broad gauge; and

(b} it so, when the proposal s likely to be
implemented?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Yes, Sir.

(b) The proposal has been included in
the Action Plan launched by the Railways for
gauge conversion of selected MG lines to
BG to move toward unigauge in the country.
[Transiation)

Rail Yatri Niwas

3290. DR. LAL BAHADUR RAWAL:
DR. C. SILVERA:

Will the Minister of RAILWAYS be
pleased to state:
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(a) whether Rail Yatri Niwas have been
constructed all over the country;

(b) if so, the location thereof alongwith
charges fixed for different categories of
accommodation and the details of loss/profit
in respect of each Niwas during the last one
year;

(c) whether the facilities of Yatri Niwas
can be availed of by all passengers;

(d) if so, the details thereof;

(e) whether the Government propose to
constrct more such Yatri Niwas in future; and

(f) if so, the details thereof and if not, the
reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) and (b). Rail Yatri Niwas
have been constructed at New Delhi and
Howrah only. A Statement showing charges
fixed and profit/loss is attached.

(c) and (d). Since Yatri Niwases are
extension of retiring roomsfacilities, bonafide
passengers of all classes can avail of this
facility, on payment of prescribed charges.

(e) and (f). Construction of Rail Yatri
Niwases at Gorakhpur and Ujjain has al-
ready been taken up at a cost of Rs. 29.09
lakh and Rs. 48.85 lakh, respectively.

STATEMENT

AT NEW DELHI

Type of Room

Tariff

Double Bedded
(with attached bath rooms)

Rs. 175/~ per room per day.
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Type of Room Tariff
Double Bedded Rs. 150/- per room per day.
with common bath rooms)
Four Bedded Rs. 50/~ per bed per day.
(Dormitories)

Five and six Bedded Rooms
(Dormitories)

Rs. 45/- per bed per day.

AT HOWRAH

A. C. Double Bedded Rooms

Non-A. C. Double Bedded Room

Non A. C. Three Bedded Rooms

Five and seven Bedded Rooms
(Dormitories)

Profit eamed during the year 1990-91.

Rs. 300/- per room per day.
Rs. 200/- per room per day
Rs. 225/— per room per day.

Rs. 50/— per bed per day.

New Delhi Yatri Niwas Rs. 12.70 lakh
Howrah Yatri Niwas Rs. 01.57 lakh.
[English} the expansion of Anganwadi services in the

3291.

will
SOURCE
state:

Anganwadi Services

SHRI RAM TAHAL CH-
OUDHARY:

SHRI RATILAL KALIDAS
VARMA:

SHRI KASHIRAM RANA:

SHRI HARIKEWAL PRASAD:

SHRI SHRIKANTA JENE:

the Minister ¢f HUMAN RE-
DEVELOPMENT be pleased to

(a) whether there is any proposal for

country; and
(b) if so, details thereof State-wise?

THE MINISTER OF STATE IN THE

. MINISTRY OF HUMAN RESOURCE DE-

VELQPMENT (DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS AND DEVELOP-
MENT OF WOMEN AND CHiLD DEVEL-
OPMENT ) (KUMARI MAMATA BANER-
JEE): (a) and (b). The Integrated Child
Development Service (ICDS) scheme is
expanding in a phased manner since its
inception in 1975. So far 2506 Centrally
Sponsored and 188 State sponsored proj-
acts have been sanctioned. It is proposed to
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expand this scheme to cover allthe Commu-
nity Development Blocks and Urban Slums
aphased manner. However, the pace of

expansion would depend upon the in availa--

bility of funds. The State-wise details, there-
fore, cannot be worked out at this stage.

Use of Kerosene Lamps

3292. SHRIMATI SUSEEL GOPALAN:
Will the Minister of RAILWAYS be pleased
to state:

(a) whether there is any proposal to use
high tech: lamps by railway staff for check-
ing railway installation at night, instead of
outmoded kerosene lamps;

(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) and (b). Yes Sir; Battery
operated lamps are being progressively in-
troduced in place of kerosene operated Hand
Signal lamps. In the first phase guards &
drivers are being covered.

(c) Does not arise.
Austerity Drive

3293. SHRIPANKAJ CHOUDHARY:
SHRIBHAGEY GOBARDHAN:

Will the Minister of RAILWAYS be
pleased to state:

{a) the measures being taken by the

Railways to implement the austerity drive;

(b) the economy effected as a result
thereof;

(c)the redu::tion in expenditure in terms
of percentage; )

MARCH 17, 1992

Written Answers 172

(d) whether prevention of wastage also
forms a constituent of austerity drive; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) An Action Plan has been
launched to contain expenditure by cost
control, cost reduction and economy meas-
ures. Further, 10% DOT telephone lines
have been surrehdered and the budgetary
allocation for travelling expenses reduced
by 20 per cent.

(b) and (c). The impact of post-budget-
ary factors like higher rates of Dearness
Allowance, devaluation of rupee, increase in
the price of coal, electricity etc. as also the
cost of inputs required for movement of
additional traffic over and above the original
target has been largely absorbed by the
economy measures.

(d) Yes, Sir.
(e) Does not arise.

Students in Kendriya Vidyalaya,
Moscow

3294. SHRI MUHIRAM SAIKIA:
DR. SUDHIR RAY:
Willthe Ministerof HUMAN RESOURCE
DEVELOPMENT te pleased to state:

(a) the number of students in standard
Xl and Xl each session in the Kendriya
Vidyalaya, Moscow (Russia) during the last
three years;

(b) whether there is any proposal to
close down the Humanities stream in the
Vidyalaya; and

(c) if so, the reasons therefor?

THE MINISTER OF HUMAN RE-
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SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a)

1988-89  1989-90 1990-91
XI 10 8 11
Xi 14 8 1"
(b) No, Sir.
(c) Does not arise.
[ Translation]

Projection of antiques in Neelkanthesh-
war, Rajasthan

3295. SHRI RAM BADAN: Will the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

(a) whether most of the antiques have
been stolen from Neelkantheshwarin Rajgarh
(Rajasthan); and

(b) if so, the details of steps proposed to
be taken by the Government to protect and
preserve these antiques?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) Only 5 sculptures were stolen
from Neelkantheshwar temple, Rajgarh,
District Alwar, Rajasthan on 28.6.1988. But
of these, two have been recovered with the
help of police. Necessary follow up action is
on for retrieving of the remaihing ones.

(b) Archaseological Survey of India has
provided armed Police guards at the monu-
ments and sculpture shed at this X
Besides, posting of Security Officer, Wtch-
and-ward has been strenthened. Adequate
measures have been taken to protect and
preserve the antiques at site.
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Renewal of Tracks in Orissa and Bihar

3296. SHRI SRIKANTA JENA:
SHRI SUKDEO PASWAN:
SHRI RAM TAHAL CH-
OUDHARY:

Will the Minister of RAILWAYS be
pleased to state:

(a) the railway lines which were ap-
proved and taken up for renewal during the
Seventh Plan in Orissa and Bihar;

(b) the extent of work completed so far
in each case; and

(c) the steps proposed to be taken to
complete the work on schedule?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) and (b). Length of Railway
Tracks in km. approved for renewalin the Vil
Plan and completed so far are as follows:

Bihar Orissa

~ Approved 1264 547

Completed 1135 481
(c) The balance of the approved

renewals are programmed for completion
in 1992-93.

National Commission for Women

3297. SHRI BHUWAN CHANDRA
KHANDURI: Will the Minister of HUMAN
RESOURCE DEVELOPMENT-be pleased
to state:

{a) whether the Goyernment have, re-
cently set up a National Commission for
Women;
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(b) if so, the nature of its constitution and

the areas of its jurisdiction;

(c) whether the Commission has met
since its constitution;

(d) whether representatives from difter-
ent State Governments were invited to elicit
. their views on different aspects of women
development in various circumstances;

(e) if so, the details thereof;

(f) if not, whether different voluntary
organisations engaged in welfare of women
are likely to be given opportunity to express
their views in the forth-coming meetings:
and

(g) whether the Commission’s report
will be laid on the Table of the House?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS AND DEPART-
MENT OF WOMEN AND CHILD DEVEL-
OPMENT) (KUMARIMAMATA BANERJEE):
(a) to (g). The Government has constituted
the National Commission for Women on
31.1.1992. The Commission consists of a
Chairperson, five Members and a Member-
Secretary. Itsjurisdiction extends to the whole
of India except the State of Jammu & Ka-
shmir.

The Commission has started function-
ing and has had one meeting since its con-
stitution. The State Government have been
requested to send their views on different
aspects cf development of women. The
Commission has commenced the process of
interacting with voluntary organisations and
individuals who are engaged in the field of
welfare of women to solicit their views.
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The National Commission for Women
Act 1990, also provides for the constitution of
Committee in which individuals other than
the Members of the Commission can also be
co-opted as Members to study issues and
problems relating to women as decided by
the Commission from time to time.

The National Commission for Woman
Act 1990 provides that the Annual Report of
the Commission and Audit Report would be
laid before each House of Parliament by the
Government after the reports are received
together with a Memorandum of Action to be
taken on the recommendations ccntained
therein, to the extent they relate to the Cen-
tral Government.

[Translation]

Encephalitis and Kala-Azar in U. P. and
Bihar

3298. SHRI MOHAN SINGH: Will the
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) the number of persons died of en-
cephalitis and Kala-Azar in Eastern Uttar
Pradesh and Bihar between August and
October, 1991;

(b) the causes of spreading of such
diseases; and

(c) the remedial measures taken by the
Government in this regard? -

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D. K. THARADEVI
SIDDHARTHA): (a) As per the reports of
State Government the number of persons
died dige to Japanese Encephalitis and Kala-
azarIn the State of Bihar Eastern Uttar
Pradesh are as under:—
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JAPANESE ENCEPHALITIS
S. No. Name of State Deaths during Total No. of
_ deaths
Aug. Sept. Oct.
1. Bihar NIL 3 11 14
2. Uttar Pradesh NIL 26 516 542
KALA-AZAR
1. Bihar 99 216 73 388
2. Uttar Pradesh NIL 01 01 02

(b) Kala-Azar is spread by a vector
called sandfly. The sandflies breed in Shady,
damp and warm places and are killed by
DDT spraying. As part of the National Ma-
laria Eradication Programme, DDT was being
sprayed in all endemic districts of the coun-
try. As a spin-off of the spraying the sandflies
were also killed.

During sixties, Kala-azar almost
disppeared from the Country because of
collateral benefits of insecticidal spraying
under National Malaria Eradication Pro-
gramme. Spraying operations were with-
drawn from these areas because these en-
tered maintenance phase of eradication. This
resulted in gradual build up of sahdﬂy popu-
lation resulting in spread of Kala-azer in
Bihar & West Bengal.

Japanese Encephalitis.

Japansese Encephalitis is a viral dis-
ease transmitted by bite of an infected
mosquito. These mosquite breed in irrigated
tracts mostly in'paddy cultivated field areas.
The problem is compounded by presence of
pigs, which act as natural amplifier hosts.
This disease is generally reported in epi-
demics.

(c) Following measures are being un-
dertaken to control Kala-azar in Bihar:

— Systematic case detection and
treatment of all patients with drugs like
Sodium Stibo Gluconat, Pentamidine etc.

— Interruptions of transmission
through vector control by undertaking resid-
ual insectional spraying in affected ares with
two rounds of DDT.

- Improvement of general sanitaiion
in and around the house to eliminate breed-
ing ground of sandfly, the vector for Kala-
azar.

- Intensification of health education,
activities for disease prevention.

- CentralGovernment s also provid-
ing required quantities of insecticide - DDT
5% wdp and Pentamidine Isothionate, the
imported drug and Sodium Antinomy Glu-
conate, first live drug available indigenously
as Central assistance to Gowt. of Bihar.

- Traning of medical and para-medi-
calpersonnel inthe diagnosis and treatment
of Kala-azar cases.
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Following measures were being under-
taken to control Japanese Encephalitis in
Uttar Pradesh:

- Issue of Guidelines for prevention
and control of Japanese Encephalitis to the
District Health Authority.

— Stocking adeguate quantity of in--

secticide, for vector control and medicines
for management of Japanese Encephalitis
cases.

- Intensive fogging operations in the
affected area.

— Amangement for the timely trans-
portation of patients treatment centres.

—  Deputing mobile teams to super-
vise arrangements for assisting the District
Health Staff in the control of Japanese En-
cephalitis. The Government of India has
been providing assistance in the form of

- insecticides to the State Government for
undertaking control measures.

[English)
Meeting of State Food Ministers

3299. SHRIMATI BASAVA RAJES-
WARI: Will the Minister of FOOD be pleased
to state:

(a) whether a meeting of the Food Min-
isters of States was held on February 28,
1992;

(b) if so, the number of States aitended
the meseting;

{c) the main subjects discussed and the

decisions arrived at the meeting;

(d) whether any concrete proposal has
been evolved for simultaneous dehoarding
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of foodgrains in all the States concemed;
and

(e) if so, the time by which these sug-
gestion are likely to be implemented and if
not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) No, Sir.

(b) to (e). Do not arise.
Closure of Regional Languages Library

3300. SHRI RAMAMURTHEE K. TIN-
DIVANAM: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state: °

(a) whether the Regional Languages
Library in Tulsi Sadan has been closed for
over two years;

(b) if so, the reasons thereof; and

(c) when the library is likely to be reo-
pened?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) Yes, Sir.

(b) The building in which the Regional
Languages Library was functioning hadbeen
declared by the Central Public Works
Department(CPWD) as dangerous for occu-
pation. This made it imperative to renovate
the building. The work of renovation was
started by the CPWD in December, 1989.

(c) The CPWD have indicated that the
work will be completed by May, 1992.

Opening of Kendriya Vidyalays Abroad
3301. PROF. RASA SINGH RAWAT:

Will the Minister of HUMAN RES'. OURCE

DEVELOPMENT be pleased to state:
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() whether the Government propose to
open Kendriya Vidyalayas abroad;

(b) if so, the details of the countries/
cities where the proposed Vidyalayas are to

be opened;

(c) the expenditure likely to be incurred
thereon; and

(d) the names of the Agencies/Minis-
tries likely to bear the said expenditure?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) There is no decision at present
to open any more Kendriya Vidyalaya abroad.

(b) to (d). Do not arise.

Upgradation of Oncology Wings of
Medical Colleges under NCCP

| 3302. SHRI SOBHANA DREESWARA
RAO VADE: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state:

(a) whether the Government propose to
upgrade the Oncology Wings of selected
Maedical Colleges undsrthe National Cancer
Control Programme;

(b) if so, the details thereof indicating
the names of medical colleges where such
upgradation is likely to be undertaken;

(c)the amount assistance to be givento
each ofthe colleges/hospitals in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D. K. THARADEVI
SIDDHARTHA): (a) to (c). Under National
Cancer Control Programme, a new scheme
for development of Oncology Wings in se-

PHALGUNA 27, 1913 (SAKA)
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lected medical colleges/hospltals wanted in
those areas whore at present cancer reat-
ment facilities are not available, was intro-
duced during 1990-91. Central assistance
upto Rs. 1.00 crores in suitable instaiments
is provided in this scheme to the institution
through the concerned State Governments
for purchase of equipments. The expendi-
ture on civil works and staff etc. are to be met
by the concerned State Government/Organi-
sations. Under this scheme financial assis-
tance were provided to Darbhanga Medical
College, Bihar and Rgional Medical Gollege,
imphal during 1990-91. During the curent
year 1991-92financial assistance have been
provided to each of the concerned. State
Government for development of Oncology
Wings in the following Institutions:—

1. Nizam’s Institute of Medical Sci-
ences, Hyderabad.

2. Silchar Medical College and Hos-
pital, Silchar.

3. Jawaharlal Nehru Medical College,
Ajmer.

4. Baba Rahgav Das Medical Col-
lege, Gorakhpyr,

5. North Bengal Medical College SI|
iguri.

6. Govt. Medical College Jammu.

7. Lala Lajpat Rai Medical College
Meerut.

Faclilities at Kendrlya Vidyajaya
Hamirpur

3303. PROF. PREM DHUMAL.: Wil t!
Minister of HUMAN RESOURCE DEVE

OPMENT be pleased to refer to the re:
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given to Unstarred Question No. 852 on
February 2nd, 1991 and state:

(a) whether any steps have bean taken
to improve physical facilities at Kendriya
Vidyalaya Hamirpur (H. P.);

(b) if so, details thereof; and
(c) if not, reasons thereof?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) and (b). The construction of a
~ permanent school building has been en-
trusted to the Central Public Work Depart-
ment.

(c) Does not arise.
Conversion of Bangalore-Miraj Line

3304. SHRI V. KRISHNA RAO: Wil the
Minister of RAILWAYS be pleased to state:

(a) whetherthe Govemment propose to
undertake the conversion of Bangalore-Mi-
raj metre gauge line into broadgauge; and

(b) if so, the details thereof and when it
is likelty to be implemented?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS "(SHRI MAL-
LIKARJUN): (a) Yes, Sir.

~ (b) Conversion of Bangalore to Miraj
Metre gauge line into broad gauge has been
covered in the three projects for gauge
conversion, namely, Bangalore-Hubli,
Hospet-Hubli-Goa (with linked fingers) and
Miraj-Londa which have beenincluded inthe
. budget proposals for 1992-83. Completion
willdepend upon the availability of resources
in the coming year.
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Proposais for Development of
Sports

3305. SHRI D. D. KHANORIA:

SHRI P. M. SAYEED:

SHRI RATILAL VARMA:

SHRI DILEEPBHAI SANG-
HANI: :

SHRI K. MURALEE
DHARAN:

SHRIMATI KRISHNENDRA
KAUR (DEEPA):

SHRI ANNA JOSHAL:

SHRI ARJUN SINGH YADAV:

SHRICHETAN P. S.
CHAUHAN:

* Willthe Ministerof HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the number of proposals received
from the State Government for development
of Sports, construction of stadia and sports
training centres during the last one year,
State-wise;

(b) the number of such schemes sentby

-autonomous sports and voluntary organisa-

tions, State-wise;

(c) the number of such schemes ap-
proved of are undor consideratin; and

(d) the amount sanctioned forthe imple-
mentation of the approved schemes, State »

" wise?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS AND THE DE-
PARTMENT OF WOMEN AND CHILD
DEVELOPMENT) « (KUMARI MAMATA
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BANERJEE: (a) 10 (d). Thenumberof State-  sanctioned is indicated in the Statement
wise proposals received, including the pro-  enclosed

posals of autonomous sports and Voluntary

organisations, during 1990-91, the number This includes the proposals received
of proposals sanctioned and the amount  from rural schools.
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Sugarcane Price

3306. SHRIANKUSHRAO RAOSAHEB
TOPE: Willthe Minister of FOOD be pleased
to state:

{(a) the details of the statutory minimum
sugarcane price fixed and actual price paid
to the farmers during 1989-90 and 1990-91;
and

(b) the commission being charged by
the Sugarcane Growers Cooperative Socie-
ties at present?

MARCH 17, 1992
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THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) Statement—| showing the range
of minimum sugarcane price notified and the
actual cane price paid to the farmers by the
sugar factories in different States during the
seasons 1989-90 and 1990-91 is attached.

(b) Statement-ll showing details of
commission payable by sugar factories to
sugarcane growers cooperative societies in
different States as on Jannuary, 1992 is
attached.
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STATEMENT-HI

DmideommissthayabbbySmFadoriostugmmGlmrscoopmﬁw
Societies in Different States, as on January, 1992.

1. Bihar

2. Haryana

3. Madhya Pradesh
4. Punjab

5. Uttar Pradesh

15 Paise per quintal of cane
50 Paise per quintal of cane
8 Paise per quiﬁ of cane

50 Paise per quintal of cane

5% on Statutory Minimum Price of sugarcane.

 (Based on information furnished by State Governments. In respect of other States, as per
infomation available, the above commission is not being levied.

Pesticides in Dairy and Agricultural
Products

3307. SHRILOKANATH CH-
OUDHURY:
SHRI BHUPINDER SINGH
HOODA:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether any steps have been taken
‘%0 monitor the level of pesticides and other
such harmful substances in dairy and agri-
culural products in different parts of the
country;

(b) if so, the detaits thereof; and
{(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D. K. THARADEWV!
SIDDHARTHA): (a) to (c). Under the provi-
sions of the Prevention of Food Adulteration
Act, 1954 and Rules made thereunder, safe
tolerance limits of posticide and other harm-
ful substances residues in dairy and agricul-

The State/Union Territory Governments
have time and again been requested to keep
strict vigil on quality of tood sold in the
markets.

Montreal Protocol on CFCs

3308. SHRI MUKUL BALKRISHNA
WASNIK: Will the Minister of ENVIRON-
MENT AND FORESTS be pleased to state:

(a) the details of the Montreal Protocol
andthe signatories of this internationai treaty
to phase out the production of suspected
ozone-depleting chlorof luorocarbons
(CFCs); and

(b) the position of India in that regard?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) Copies of
the Montreal Protoco! alongwith the amend-
ments to the Protocol adopted during Lon-
don meeting or the Parties in June, 1990 are
available in Parliament Library for reference
by Hon'ble Members. The details of the
ceded/approved/ accepted the Montreal
Protocol (1887) and the Amendments to the
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Montreal Protocol are given in Statement |
and Il respectively.

(b) The Government have decided to
join the Montreal Protocol after the amend-
ments to the Protocol adopted at London in
June, 1990 come into foree.

STATEMENT
List of Countries which have Signed/Rati-
fied/Acceded/Approved/Accepted the
Montreal Protocol, 1987.—
1. Armgentina

2. Australia

3. Austria

4. Bahrain

5. Bangladesh

6. Belarus

7. Beigium

8. Botswana

9. Brazil

10. Bulgaria-

11. Burkina Faao
12. Cameroon
13. Canada

14. Chile.

15. Congo

16. China

17. Costa Rica

19.

20.

21.

R

27.

28.

41.

Czechoslovakia
Denmark
Ecuador

Egypt

Fiji

Finland

Guatemala

Hungary

lceland

reland
Israel
laly

Japan

Kenya
Libyan Arab Jemahiriya

Liechtenstein
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Luxembourg

Netherlands

New Zealand

Nigeria

Panama

Philippines

Poland

Russian Federation

. Singapore

South Africa
Spain

Sri Lanka
Sweden
Switzerland

Syrian Arab Republic

MARCH 17, 1992

66.

67.

68.

69.

70.

7.

72.

73.

74.

75.

76.

77.

78.

79.

80.
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Thailand
Togo
Trinided and Tobago
Tunisia
Tuekey
Uganda
Ukraine
United Arab Emirates
U. K.
Uruguay
U.S. A
Venezula
Yugoslavia
Zambia
EEC

STATEMENT - li

List of Countries which have Ratified the
Amendment to the Montreal Protocol:—

1.

2.

Canada
China
Denmark
Finland
Germany
Ireland

Japan
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8. Maldives

9. Mexico
10. Netherlands
11. New Zealand
12. Norway
13. Russian Federation
14. Sweden
15. U. K.
16. U.S. A
17. EEC

Chamarajnagar-Mettupalalyam Line and

Conversion of Mysore-Chamarajanagar

Line

3309. SHRI H. D. DEVEGOWDA: Will
the Minister of RAILWAYS be pleased to
state: '

(a) whether construction of broad gauge
railway line from Chamarajanagar to Met-
tupalaiyam via Sathyamangala and conver-
sion of Mysore-Chamarajanagar meter-
gause line into broad-gauge are proposed to
be taken up; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir.

'(b) Does not arise.

[Translation]

Computerisation of Passenger Reser-
vations

3310. SHRI

SWAMI SURESHA-

PHALGUNA 27, 1913 (SAKA)

Written Answers 210

NAND:

DR. SAKSHIJE:

SHRI GIRDHARI LAL BHAR-
GAVA:

SHRIMATI CHANDRA
PRABHA URS:

SHRI K. MURAL EE
'DHARAN:

Will the Minister of RAILWAYS be
pleased to state:

(a) The criteria adopted for identification
of railway stations for providing computer-

ised passenger reservations facility;

(b) the stations where the work relating
to computerised reservations have been
completed and commissioned;

(c) the station selected for providing this
facility during 1992-93; and '

(d) the funds allocated for this purpose
during 1991-92 and 1992-93, Station-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRi MAL-
LIKARJUN): (a) Stations for providing
Computerised Passenger Reservation facil-
ity are identified based on the reservation
workload, giving preference to important
stations such as State Capitals, Headquar-
ters of Zonal Railways etc.

(b) Station where computerised reser-
vation facility have been commissioned in
full are: Delhi, Bombay, Calcutta, Madras,
Hyderabad, Bangalore, Ahmedabad,
Lucknow, Bhopal, Patna, Guwahati,
Allahabad, Jammu Tawi , Jaipur, Kanpur,
Jodhpur, Bhubaneshewar, Cuttack, Tribvan-
drum, Puri, Madurai, Tiruchi, Coimbatore,

Amritsar, Asansol & dhanbad.

(c) Names of stations selected for

" computerised passenger reservation sys-

tem during, 1992-93 including those spilled .
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over from 1991-92 Works Programme are: Tatangar, Bilaspur, Ranchi, Mangalore,
Agra, Varanasi, Gorakhpur, Waltair, Er- Indore, Jabalpur, Vijayawada and Tirupati.
nakulam Vadodara, Surat, Nagpur, Pune,

Gwallior, Ludhiana, Shimia, Chandigarh, (d) A Statement is attached.
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[English)

Private Nursing Homes for Treatment of
CGHS Beneficiaries

SHRI G. MADEGOWDA:
SHRI C. P. MUDALA GIRI-
YAPPA:

3311.

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) the hospitals and private nursing
homes recognisedfortreatmentofthe Central
Government employees under C. G. H.
Scheme in Bangalore city;

(b) whether there is any proposal to
recognise some more private nursinghomes
in Bangalore city for the treatment of Central
Government employees under the Central
Government Health Scheme and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D. K. THARADEVI
SIDDHARTHA): (a) to (c). All State Govern-
ment/Municipal Hospitals and the following
four autonomous Institutes at Bengalore city
are recognised for treatment of CGHS bene-
ficiaries:—

(i) NIMHANS.

(i) Kidwai Memorial Institute of Oncol-
ogy.

(iii) Shri Jayadevi Institute of Cardiol-
ogy.

(iv) Sanjay Gandhi Accident and Re-
habilitation Centre.

No Private Nursing Home has been
recognised for treatment of CGHS benefici-
aries due to financial constraint.
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Vikroki-Turbhe and Bmaby-Kalyan-
Rahure Rall Lines

3312. SHRI RAM KAPSE: Will the
Minister of RAILWAYS be pleased to state:

(a) whether proposals for construction
of railway lines from Vikroli to Turbhe and
Bombay-Kalyan-Murbad-Rahure sections

_are pending with the Government;

(b) if so, the details thereof and the
stage at which proposals stands at present;
and

{c) the action taken sofarin this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) to (c). (i) Bombay-Kalyan is
already an existing rail line and passenger
services run thereon.

(i) There is , at present, no approved
proposal for construction of Vikroli-turbhe
and Kalyan- Murbad- Rahure new railway
lines.

[ Translation)

Conservation of Santhal and Paharia
Literature

3313. SHRI SURAJ MANDAL: Will the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

(a) the details of the institution in Bihar
working of the conservation of ancient litera-
ture of Santhals and Pahariya;

(b) whether the Government provided
adequate assistance to these institutions;

and

(c) if so, the details thereof?
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THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) There are no Central Govern-
ment Institutions in Bihar working for the
conservation of ancient literature of San-
thals and Pahariya.

(b) and (c). Do not arise.
[English]

Statutory Status to National Councii for
Teachers Education

3314.DR. KARTIKESWARPATRA: Will
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state:

(a) whether the Government propose to
give statutory status to the National Cuncil
for Teachers Education; and

(b) if so, the details alongwith the rea-
_ sons therefor?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) and (b). Yes Sir, in view of the
provisions made in the National Policy on
Education (NPE), 1986, and Programme of
Action (POA) prepared for implementation
of NPE. The NPE state ‘National Council for
Teacher Education will be provided the
necessary resources and capability to ac-
credit institutions of teacher education and
provide guidance regarding curricula and
methods.” The POA prepared for implemen-
tation of NPE states that “NCTE has not
been able to guide the system of Teacher
Education. Some of the difficulties are inher-
ent in its constitution. To remedy this, it will
be conferred autonomous and statutory
status.”

ltis, therefore, proposed to confer statu-
tory status on the Nationa! Councilfor Teacher
Education, inter-alia,
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(a) to create mechanism for determina-
tion and maintenance of standards of Teacher
Education;

(b) to regulate institutions of teacher
education with a view to phasing-out-sub-
standard malpractising institutions;

(c) to lay emphasis on continuing edu-
cation of teachers;

(d) to reduce the gap between supply
and demand of trained personnel.

[ Translation]

Computer Education in Kendriya
Vidyalayas

3315. SHRI NARAIN SINGH"
CHAUDHARY: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state:

(a) whether the Government have for-
mulated a scheme to impart computer edu-
cation in Kendriya Vidyalayas;

(b) if so, the details thereof;

(c) whether this is to be imparted through
some private institutions; and

(d) if so, the details thereof and the
conditions therefor?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) to (d). Excepting the CLASS
(Computer Literacy Awareness Scheme for
Schools) there are no other Computer
Courses in the Kendriya Vidyalayas. How-
ever some computer firms have offered a
scheme of computer literacy to Kendriya
Vidyalaya students on a voluntary basis.

Under the scheme in the premises of
Kendriya Vidyalays after class hours, com-
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puter literacy can be taught by the firm to
those students who volunteer to pay some
fee to the firm. This scheme,on an experi-
mental basis, is being proposed for some
selected Kendriya Vidyalays in Delhiforwhich
some firms have made offers and the re-
sponse of the students is being assessed. A
fee of Rs. 400/- peryearper head for classes
{to V, Rs. 45/- for classes VI to Vill and Rs.
500/- for classes IX to Xll has been pro-
posed.
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[English]
Funds for Schools and Colleges -

3316.DR. ASIM BALA: Willthe Minister
of HUMAN RESOURCE DEVELOPMENT
be pleased to state the funds allotted to
Kendriya Vidyalayas, Navodaya Vidyal-
sayas, Indian Institute of Technology and
Engineering Colleges separately, during last
two years, year-wise?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): A Statement is attached.
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Allocation of Funds for Construction of
Hostels

3317. SHRI RATILAL VARMA:
SHRI ANNA JOSHI:
SHRIMATI KRISHNENDRA

KAUR (DEEPA):
DR. LAXMINARAYAN

PANDDEYA:
PROF. MALINI BHAT-

TACHARAYA:

Willthe Ministerof HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the number of proposals received
from various State Governments for alloca-
tion of funds for construction of Hostels for
Working Women during each of the last
three years; state-wise;

(b) the number of proposals approved
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so far, State-wise;

(c) the number of those still under con-
sideration; and

(d) the details of the amount sanctioned
for the approved proposals?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS AND DEPART-
MENT OF WOMEN AND CHILD DEVEL-
OPMENT ) (KUMARI MAMATA BANER-
JEE): (a) to (d). A Statement showing State/
Union Termritory-wise the number of propos-
als received, approved, under consideration
and the amount sanctioned for the approved
proposals for the construction of Hostel
Buildings for Working Women with Day-care
Centres for Children during the year 1988-
89, 1989-90 and 1990-91 is attached.
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UGC Grants to Journals

3318. SHRIMATI GEETA MUKHER-
JEE:
SHRI NANI BHAT-
TACHARYA:

Willthe Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the U. G. C. has prescribed
certain norms for providing grants to their
journals;

(b) it so, the details thereof;

(c) whether college teachers have ex-
pressed their dissatisfaction with the norms;

(d)whether the Government propose to
review them;

(e) if so, the details thereof; and
(f) it not, the reasons therefor?

THE MINISTER OF HUMAN "RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) and (b). University Grants
Commission provides grants to eligible col-
leges for purchase of books and journals in
accprdance with the prescribed terms and
conditions. For under-graduate departments,
the college has the freedom to select books
and journals to be purchased from the UGC
grants. A postgraduate department is eli-
gible for UGC assistance only if it subscribes
to atleast three standard academic journals.
UGC has appointed Expert Committees to
determine the standard of academic jour-
nals subscribed to by colleges.

(c) to (f). There has been a newspaper
report about dessatisfaction of some teach-
ers of Agra University regardingthe decision
to the Expert Committee not to recognise a
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Journal published by Agra University as a
standard academic journal. According to the
information furnished by UGC, the Commis-
sion is guided by the views of the Expert
Committee while determining suitability of
postgraduate department for receiving de-
velopment assistance.

Koraput-Rayagada Line

3319. SHRI K. PRADHANI: Will the
Minister of RAILWAYS be pleased to state:

(a) the progress made so far in con-
struction of Koraput-Rayagada railway line;

(b) whether the project is behind sched-
ule resulting in escalation of coast of con-
struction;

(c) if so, the details thereof and the
reasons for the delay; and

(d) the steps being taken for the expedi-
tious completion of the project?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) 86% upto January’ 92.

(b) and (c). The project is targetted for
completion by June’ 92 at an estimated cost
of Rs. 348.85 crores. There have been slip-
pages mainly on account of delay in acquisi-
tion and clearance of forest land by State
Government, cyclone of unprecedented
severity in May 90, heavy rains and pro-
longed monsoon in 1990-91 and abnormal
increase in the about and material rates by
Orissa Government.

(d) Full funds and other assistance as
required by the Railway for completing this
work as per programme have been pro-
vided.
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Reglonal Offices of Kendriya
Vidyaiayas

- 3320.SHRISANTOSH KUMAR GANG-
WAR: Wil the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:

(a) the ’number and places of Regional
Offices supervising the working or Kendriya
Vidyalayas and the number of such
Vidyalayas being supervised by each Re-
gional Office;

(b) whether it is proposed to open some
more regional Offices; and
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(c) if so, the details along with the names
ofthe places and the time by which these are
likely to be opened?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) A Statement is Annexed.

(b) The Board of Governor of Kendriya
Vidyalaya Sangathan in its 55th meeting
held on 12.1.92 has approved creation of
three additional Regional Offices provided
the expenditure is met from within the ap-
proved Budget.

(c) There is no decision about the loca-
tion of these offices.
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[ Translation]

Satna-Rewa-Beohari Line

3321. SHRI ARVIND NETAM: Will the
Minister of RAILWAYS be pleased to state:

(a) when the survey of Satna-Rewa-
Baghawar-Byohari rail line was conducted
and the estimated cost thereof;

(b) whether the Government have ac-
corded approval to Rewa-Byohari section of
this route;

(c)if so, the provision made inthe budget
for this year for the said line andthe progress
of the construction thereon;

~ (d) the time by which the said rail-way
line is likely to be completed; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) The survey was completed
in 1989-90. The cost of new line based on
1989-90 prices was Rs. 101.6 crores.

(b) No, Sir.
(c) and (d). Do not arise.
(e) Constraint of resources.

Inspection of Warehouses of F. C. I. in
Gujarat

3322. SHRIDILEEPBHAI SANGHANI:
Wilt the Minister of FOOD be pleased to
state:

(a) the stock position of the food items
stored inthe warehouses of the Food Corpo-
ration of Gujarat as on 31 December, 1991;
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(b) whether any differences have been
found between the stock register and the
stock position after the inspection of these
warehouses;

(c) if so, the details thereof; and
(d) the action taken in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) The stock position of food-
grains with FClin Gujarat,ason 31-12-1991,
was as under:—

ltem In ‘000’ Tonnes
Wheat 260.8
Rice 189.8
(b) No, Sir.
(c) and (d). Do not arise.
[English]
Grants to AIIMS

3323. SHRI BRAHMANAND MANDAL:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) the details of the annual grants pro-
vided to the All India Institute of Medical
Sciences, New Delhi for research in medi-
cines during each of the last three years;
and

(b) the annual allocations made by the
said Institute for free distribution of medi-
cines amongst patients during that peried?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D. K. THARADEVI
SIDDHARTHA): (a)
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Year - Allocation the construction of two hospitals in Delhi with
(Bs. in lakh) five hundred beds and seven hospitals with
one hundred beds during the Fifth Five Year
988-89 14.00 Plan; - .
1989-90 14.40 (b) if so, the eastimated cost of these
hospitals at that time; and
1990-91 18.07

(b) Rs. 1.00 crores was provided for
purchase of medicines each year. All
medicines purchased against the alloca-
tion are distributed free to the patients
admitted in general ward.

[Translation)
Construction of Hospltals in Delhi
3324. SHRI MADAN LAL KHURANA:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether sanction was accorded for

(c) the prograss of construction of these
hospitals and eastimated cost thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY

"WELFARE (SHRIMAT! D. K. THARADEVI

SIDDHARTHA): (a) Delhi Administration has
informedthat during the Fifth Five Year Plan
, Planning Commission approved constuc-
tion of two 500-bedded hospitals and five
100-bedded hospitals.

(b) and (c). Approved outlay, progress
of construction and estimated cost thereof
are indicated in the enclosed statement.
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Wagon Manufacturing Unit in Sa-
hibgan]

3325. SHRI SIMON MIRANDI: Will the
Minister of RAILWAYS be pleased to state:

(a) whether the Government propose
to set up a wagon manufacturing unit in Sa-
hibganj to remove the difficulties being faced
in the transportation of coal and precious
stones from that area;

(b) if so, the details in this regard; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) There is no proposal to set
up wagon manufacturing unit at Sahibgan;.

(b) Does not arise.

(c) By and large no difficulty is faced in
meeting the requirement of wagons at Sa-
hibganj, Incidentally, location of wagon
manufacturing unit in any particular area is
in no way linked with the shortage of wag-
ons, if any, in that area.

Doubling of Patna-Gaya Rallway Line

3326. SHRI RAJESH KUMAR:
SHRI UPENDRA NATH

VERMA:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether any survey had been con-
ducted for the doubling of Patna-Gaya rail-
way line;

(b) if so, the details thereof and the
action proposed to be taken in this regard;
and

(c) it not, the reasons thereof?
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THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir.

(b) Does not arise.

(c) Doubling is taken up when the
section capacity of the existing single line
section is saturated. This section has not
yet reached this stage.

Decline in Outlay for Education

3327. SHRI NITiSH KUMAR: Will the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

(a) whether the average expenditure
incurred on primary education out of total
funds allocated for education has declined
over the years;

(b) the average expenditure on primary
and higher education out of total funds
allocated under Education Head;

(c) the details of expenditure incurred
on education in each tive year plan so tar;

(d) the reasons for decline in the outlay
for education; and

(e) the remedical steps taken by the
Government in this regard?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) to (c). Details are given in the

. statement attached. It would be seen that

the proportion of budgetted expenditure by
the Centre and State Govts. on primary
education had increased from 30% in the
Sixth Plan to 37.7% in the Seventh Plan.

(d) Does not arise.

() Following the NPE, 1986 a new
thrust has been given to universalisation of
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elementary education. A number of pro-
grammes have been launched for achieve-
ment of U.E.E. which include:

(i) The provision of primary schools
within 1 km. walking distance of all habita-
tions with a population of 300. In the case of
SC/ST habitations, the norm is relaxed to
include habitations with population of 200;

(i) Improvement of physical facilities in
primary schools under the centrally spon-
sored scheme of Operation Blackboard;
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(iii) Establishment of District Institutes
of Education and Training for improving
teacher effectiveness;

(iv) Provision of part-time non-formal
education to school drop-outs, girls and
working children; and

(v) Provision of incentives such as free
uniform, free text-books, attendance schol-
arships, mid-day meals to SC/ST children
and girls.
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Radio Communications System on
Northern Rallway

3328. SHRIMATI VASUNDHARA
RAJE: Will the Minister of RAILWAYS be
pleased to state:

(a) whether his Ministry has a proposal
to establish a mobile radio communication
system between Delhi and some other
stations in Northern Railway;

(b) if, so, the amount earmarked for
implementing that proposal; and

(c) The names of different stations
proposed to be connected with mobile radio
communication network during eighth plan?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Yes, Sir. On New Delhi-
Mughalsarai Section.

(b) Rs. 15.37 crores.

(c) The Eighth Plan proposals are not
yet finalised.

[English]
Reservation of Jobs for Sportsmen

3329. SHRI RAMESH CHENNITHALA:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether there is reservation for
sportsmen in various Central Government
departments and undertakings;

(b) i so, the details therar:f;~ and

{c) if not, the steps proposed to be
taken to encourage sportsmen by -offering
them jobs in such departments and under-
takings? : :
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THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENTS OF
YOUTH AFFAIRS AND SPORTS AND
WOMEN AND CHILD DEVELOPMENT)
(KUMARI MAMATA BANERJEE): (a) to (c).
Appointments to meritorious Sports per-
sons can be made in relaxation of the
Recruitment Rules to any post in Group ‘C’
or Group ‘D’ in Central Government, where
under the Recruitment Rules the post is
required of permitted to be filled in by direct
recruitment otherwise than through Union
Public Service Commission. This is subject
to the provision that in any year these
including all other reservations under exist-
ing orders do not exceed 50% of the total
number of vacancies proposed to be filled
by direct recruitment. A committee under
the Chairmanship of Secretary, Department
of Youth Affairs and Sports has been set up
to go into the question of providing incen-
tives for sports persons in employment and
the Committee will be submitting its report
shortly.

Assistance for Project Elephant
Scheme

3330. SHRI M.V.V. MURTHY: Will the
Minister of ENVIRONMENT AND FORESTS
be pleased to state:

(a) whether the Union Government have
released financial assistance to State Gov-
emments under the Project Elephant
Scheme during the last two year;

(b) if so, the details thereof State-wise;
and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH): (a) and
(b). Elephant Project Scheme has been
approved only during the current financial
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year. Information about funds released/al- in the statement attached.

- located to the States thereunder are set out (c) Does not arise.
STATEMENT
(Rs. in lakhs)
SNo. Name of the State : Funds released/
covered under this allocated during
Project. . 1991-92..
1. Andhra Pradesh 08.00
2. Kama;aka 20.00
3. Kerala | 20.00
4. Orissa 15.00
5. Tamil Nadu 10.00
6. West Bengal 10.00
7. Bihar ’ 10.00
8. Assam 15.00
9. Meghalaya 02.00
-10. Uttar Pradesh 11.26
11. Arunachal Pradesh 07.00
Total 128.26
Handling of Raillway Works are being engaged for the purpose; and

(b) if so, reasons therefor?
3331. SHRI JITENDRA NATH DAS:

Will the Minister of RAILWAYS be pleased THE MINISTER OF STATE IN THE
to state: MINISTRY OF RAILWAYS (SHRI MAL-
: LIKARJUN): (a) and (b). The Railways have
(a) whether the system of accomplish- the system of executing certain .works
ing all the railway works departmentally has  departmentally and others through contrac-

been abolished and the private contractors tors. The system is continuing.
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Kozhikode Station

3332. SHRI K. MURALEE DHARAN:
Will the Minister of RAILWAYS be pleased
to state:

(a) the details of works to be under-
taken for expansion of Kozhikode Station;
and

(b) the funds sanctioned for this pur-
pose during 1992-937

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN) : (a) Works of provision of
second class waiting hall and carriage
watering arrangement at estimated cost of
Rs. 9.73 lakh and Rs. 10.40 lakh respec-
tively are proposed to be taken up during
1992-93 at Kozhikode railway station.

(b) Rs. 5.00 lakh.

Baby-friendly Hospitals to promote
breast feeding -

3333. SHRI RAM NAIK: Will the Minis-
ter of HEALTH AND FAMILY WELFARE be
pleased to state:

(a) whether the Government are aware
that World Health organisation and the
United Nations (Intemational Children’s
Emergency Fund have initiated the concept
of baby-friendly hospitals to promote breast
feeding;

(b) whether the breast feeding has
declined in urban areas of the country and
the advertisements for promoting bottle-
feeding have increased;

{c) whether a Committee or study group
to study the new concept with a view to
introduction of the same in the country has
been constituted; and
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(d) if not, whether such a Committee or
study-group is likely to be constituted in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEVI
SIDDHARTHA): (a) Yes, Sir.

(b) A study conducted by Indian Coun-
cil of Medical Research revealed that upto
97% mothers were breast feeding their
babies at six weeks.

(c) and (d). Indian Medical Association,
a voluntary organisation of medical practi-
tioners, have organised a meeting of vari-
ous experts on 27th March, 1992, to discuss
the possible criteria and guidelines for rec-
ognition/registration of hospitals as baby-
friendly.

[Transiation]
Clearance to Okleshwar Project

3334. SHRI SHIVRAJS SINGH
CHAUHAN: Will the Minister of ENVIRON-
MENT AND FORESTS be pleased to state:

(a) whether the proposal or environ-
mental clearance for Okleshwar Project of
Madhya Pradesh is under consideration of
the Government since last one and a half
year;

(b) if so, the reasons therefor; and

(c) the time by which the project is
Iikgy to be cleared?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH): (a) No,
Sir. . .

(b) and (c). Proposal for Okleshwar
Project of Madhya Pradesh has not so far
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been referred for environmental clearance.
[English]
Session of indian History Congress

3335. SHRIMATI DIL KUMARI BHAN-
DARI: Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:

(a) whether 52nd Session of the Indian
History Congress was held at New Dethi
recently;

(b) if so, the States and Union Territo-
ries represented in that Congress;

(c) whether some controversy over
issue of membership of Congress had taken
place;

(d) if so, the details thereof;

(e) the objectives of holding such
Congress;

(f) whether Govemment proposes to
resolve the issue of membership of Indian
History Congress;

(g) i so, the details thereof; and
(h) if not, the reasons therefor?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) to (h). According to information
furnished by Indian History Congress, in
pursuance of its objective of promoting and
encouraging the scientific study of Indian
History, the Congress held at 52nd Session
in Delhi from 21-23rd February, 1992. it
was attended by over 1700 delegates drawn
from different parts of the Country and a
few from abroad. All the States and Union
Territories were represented at the Con-
gress.
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Government is aware of newspaper
reports on the proceedings of the Session.
However, the Indian History Congress is a
voluntary organisation of historians which
manages its own affairs.

[Translation]
Reply to letters from M.P.s
3336. SHRI RAM SAGAR:
SHRI ARJUN SINGH
YADAV:

- SHRI RAJNATH
SONKAR SHASTRL:

Will the Minister of RAILWAYS be
pleased to state:

(a) the number of letters received by
his Ministry from the members of Parlia-
ment during August-December 1991;

(b) the number of letters out of these
acknowledged and replied; and

(c) the reasons for not considering the
remaining letters?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) 7,935.

(b) 4,686.

(c) All letters addressed to the Minis-
ters of Railways are considered and replies
issued, if called for, on receipt of informa-
tion as necessary from the Zonal Railways
and other field units.

[English)
Popularising of Condoms
3337. SHR! NARAIN SINGH

CHAUDHURY: Will the Minister of HEALTH

* AND FAMILY WELFARE be pleased to
- state:
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(a) whether some countries are popu-
larising condoms for use by women; and

(b) if so, the details thereof; and the
steps taken by the Government in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEVI
SIDDHARTHA): (a) Various types of female
condoms are being developed in the USA
and some European Countries.

(b) Two out of three types of female
condoms under development are loose
‘sheaths that fit inside the vagina and the
other is a latex panty with a built in condom.
These products are under trials in these
countries and are likely to be approved and
available in some of these countries shortly.
The Indian Gouncil of Medical Research
has been requested for undertaking trials of
female condoms in India.

Admission of Students in Schools

3338. SHRI GURUDAS KAMAT: Will
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state:

(a) whether Government have decided
to admit students in model/composite
schools in Delhi by lottery system;

(b) if so, the reasons thereof;

(c) whether this scheme is likely to be
introduced in aided schools also; and

(d) if so, the details thereof?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) and (b). Yes, Sir. Delhi Ad-
ministration has decided to provide admis-
sion to the students of first standard by
lottery system in the composite model
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schools from the academic session 1992-
93, as the Delhi Administration felt that
students should not be subjected to tests to
this stage.

(c) and (d). No, Sir. It would not be
proper to impose such a system on the
aided schools, which are run by private
trusts and societies.

Vacancy of Teachers in Andaman &
Nicobar islands

3339. SHRI HARIN PATHAK: Will the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

(a) whether there are inadequate teach-
ers in the Senior Secondary schools in
Andaman & Nicobar islands;

(b) if so, the details thereof, subject-
wise;

(c) whether some schools teachers
have been transferred to Andaman & Nico-
bar Islands and they are not yet joined their
duties; and

(d) if so, the steps taken by the Gov-
emment inthis regard?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) to (d). The information is being
collected and will be laid on the Table of the
Sabha.

Youth Hostels in Rajasthan

3340. SHRIMATI KRISHNENDRA
KAUR (DEEPA): Will the Minister of HU-
MAN RESOURCE DEVELOPMENT be
pleased to state:

(a) the number of youth hostels at
present in Rajasthan along with their loca-
tions;
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(b) whether there is any proposal to
construct more youth hostels in Rajasthan;
and

(c) it so, the details thereof and the
amount sanctioned therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS AND (DEPART-
MENT OF WOMEN AND CHILD DEVEL-
OPMENT) (KUMARI MAMATA BANER-
JEE): (a) Two Youth Hostels, one at Jaipur
and one at Jodhpur are functioning in Ra-
jasthan.

(b) and (c). Government of India has
already approved the construction of three
more Youth Hostels at Udaipur, Kota and
Ajmer in Rajasthan. However, no amount
has been released for the construction of
these hostels so far, as the State Govern-
ment has yet to hand over the fully devel-
oped plots of land for their construction.

Super Computer from U.S.A.

3341.DR. Y.S. RAJASEKHAR REDDY:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the United Stated has
since cancelied the sale of the much publi-
cised super computer to the Indian Institute
of Science, Bangalore;

(b) if so, the reasons therefor; and

. (c) the other alternative arrangements
made in this regard?

~ THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) Government of India has not
received any information regarding cancel-
lation by United States of sale of Super
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Computer to Indian Institute of Science,
Bangalore.

(b) Doesn't arise.

(c) Taking into consideration the devel-
opment of Computer Technology in India in
the last three years, the Institute is also

exploring the possibility of alternative plans.
[ Translation)]

Metro Railway between Baroda and
Bharuch

3342. SHRI CHANDUBHAI
DESHMUKH: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether there is any proposal to
construct metro rail link between Baroda
and Bharuch in view of heavy density of
passenger traffic between those cities; and

(b) if so, the details thereof and the
steps taken so far in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir.

(b) Does not arise.

[English]

C.G.H.S. Dispensaries In Delhi

3343. DR. (SHRIMATI) PADMA: Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) the number of Allopathic, Ayurvedic

and Homoeopathic C.G.H.S. dispensaries
in Delhi, location-wise;

(b) whether. Government propose to
set up more Ayurvedic and Homoeopathic
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dispensaries in Dethi during Eighth Plan;
and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMAT! D.K. THARADEVI
SIDDHARTHA): (a) There are 84 Allopathic
dispensaries, 13 Ayurvedic dispensaries/
Units functioning under CGHS Delhi. List of
dispensaries locationwise placed at the
statement attached.

(b} There 1s a proposal to set up 10
Ayurvedic and 10 Homoeo-pathic dispen-
sanes all over India including Delhi in the
draft Eighth Five Year Plan. The establish-
ment ot the dispensaries would be subject
to availability of funds. The location has not
been identified.

(c) In view ot (b) above, the question
does not arise

List ot Allopathic Dispensaries Func-
tioning Zonewise in Delhi/New Delhi (84
Dispensaries)

East Zone

1. Darya Ganj

2. Chandni Chowk

3.G.K.G. (Gandhi Nagar Krishna Nagar
& Geeta Colony)

4. Shahdara

5. Subzi Mandi
6. Laxmi Nagar
7. Mayur Vihar

8. Vivek Vihar

9. Kingsway Camp
10. Rajpur Road
11. Pul Bangash
12. Timarpur
13. nguna Vihar

North Zone

1. Ashok Vihar

2. Delhi Cantt.

3. Dev Nagar

4. Hari Nagar

5. Inder Puri

6. Janak Puri-l

7. Janak Puri-ll

8. Karol Bagh

9. Nangal Raya
10. Naraina
11. Rajinder Nagar
12. Patel Nagar-I
13. Pashchim Vihar
14. Pusa Road
15. Patel Nagar-l
16. Palam Colony

17. Pitampura -

" 18. Rajouri Garden

278
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19. Sunder Vihar
20. Shakurbasti
21. Tilak Nagar
22. Moti Nagar
23. Tri Nagar
South ione
1. Andrews Ganj
2. Hauz Khas
3. Dakshinpuri
4. Jangpura
5. Kalkaji-1
6. Kalkaji-Il
7. Kasturba Nagar-I
8. Kasturba Nagar-ll
9. Kidwai Nagar
10. Lajpat Nagar
11. Laxmibai Nagar
12. Malviya Nagar
13. Moti Bagh
14. M.B. Road
15. Muniraka
16. Nanakpura
17. Nauroji Nagar

18. Netaji Nagar

MARCH 17, 1992
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R.K. Puram-l

R.K. Puram-li -

R.K. Puram-Ill

R.K. Puram-{V

R.K. Puram-V

R.K. Puram-VI
Sarojini Nagar-1
Sarojini Nagar-Ii
Sarojini Nagar Market
Srinivaspuri

Sadiq Nagar

Central Zone

1.

2.

3.

10.

11.

Central Sectt.
Chankaya Puri

Chitragupta Road

. Constitution House

. Faridabad
. Gole Market-|

. Gole Market-l

. Ghaziabad

. Gurgaon

Lodi Road-|

Lodi Road-ll
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12. Minto Road
13. North Avenue

14. Pahar Ganj

18. Pandara Road

PHALGUNA 27, 1913 (SAKA) Written Answers
16. President Estate

17. Pragati Vihar
18. Telegraph Lane

19. South Avenue

282



~wv

FVIRIST rwiowosw

MARCH 1/, 199z

Written Answers

283

fuen seyey
li-iexel 8|09
I-1eXieW ej0n
IpUBn 1zang
1eyiA Housy
rebeN 1)
J)-lebeN |eed
" |-ebeN (eied
ysebBueqing
peoy esnd
ybeg |oiey

JeBeN reQ

1e)iepy 8|0 Aresuedsip oEﬁaocoE.oI

JebeN'Aeq Alesusdsip ojyirdoeowoH

W3LSAS OIHLYJO3ONOH

<

sepesuedsip aiyredolly SHOO el
yym payoeye selieooyeely

“ON 1S

uonraIBWe(] JIBY pUB SHUf)/SaLeSUadsI(] IpanNAy pue olyledosqwoH SHOO 40 isi



Written Answers 286

PHALGUNA 27, 1913 (SAKA)

285 Whritten Ansm

%¥MoyQ lupueyd
"DIN 1ebeN uiloses
(I-rebey ujores
|-ebeN uiloies
leBep leieN
JebeN ifoineN
lndseueN

ybeg oW
uoebing

A weind '3 'H

N weind ") 'd
1ebep Jepuiley meN

peoy eidno enyo

lueo elieq ‘uun oyredoeowoy

weind ") 'Y Asesuedsip o1yjedoeowoH

selesuedsip dyiedolly SHOO eyl
Yiim payoelie sejleoo)ealy

‘aN 1S




MARCH 17, 1992 Written Answers 288

287 Written Answers

lefiep 1wxe
™S
elepyeysg
1eylA wiyosed
Auojo) wered
eureleN/ndiepu|
efey |ebuen
liseqinyeysg
|-undseuep
uepJes) unofey
1ebN now

peoy oI

{ueg ehieq

elepyeys ‘yun olyiedoeowoy

uspien) unofey ‘yun dyredosowoy

seLresuedsip olyiedoly SHOD 6y}
YUM payorye sefijedo)/eely

‘ON IS




Written Answers 290

PHALGUNA 27, 1913 (SAKA)

289 Written Answers

rebeN xellL
||-1ebeN eqinisey
peoy elepued
J1ebep jedle
eindbuep

lebeN rempiy
lebeN reqiwxe]
1I-Peoy 1po
I-peoy PO
|-1eBeN eqinisey
peqeizeg

IEYIA HOMA

JeyiA 1nkep

souesuadsip Jyedoy SHEO oyl
Yum payorye selifeooleesy

ON IS

reBeN Ley ‘hun o1yiedosowoy

Jebep eqinise)| ‘fupn dly1edoeowoH

L




Written Answers 292

MARCH 17, 1992

Written Answers

291

aue ydeiBeje|
anusAy yinog
arueny YuoN
peoy indley
hr&mE_ 1
dweq Aemsbury
Ii-fexiex
undseAlulsg
[ues) smeipuy
I-fexey
I-undxeuep
“wued ieg

1ebeN ueH

anusAy yYinog ‘Iun diyledosouioy

indrewt] ‘uun AyredosowoH

tfejey ‘uun olyredoeowoH

H

01

seesuadsip ayredolly SHOD eul
YliM POUYOEYE SelUED0l/BeIY

ON IS




Written Answers 294

PHALGUNA 27, 1913 (SAKA)

293 Written Answers

leBep bipes
Seyy Zney
jefep ehnep
leyjA dysnd
peqepuey
peod ‘g’
BNy
A-weind My
li-weind M'H
Il-weind ‘MY
|-weind ‘¥ o
undehyeury)
81e|ST JUAPISSid

8SNOH UOINISUOD

.-

peoY ‘g’ ‘Hun dyredosowoy

jf-weind My ‘sun JAyredoacwoH

‘el

el

sel/esusdsip Jly1edoyy SHOD 84!
yim peyorye Seeool/RelY




MARCH 17, 1992 Written Answers 296

295 Written Answers

|-weind 'y
seyy zneH
[uen smaipuy
Jjebep 1eqiwxe
leBeN rempiy
leCeN iepulley
pEOY Eaam,u B0
luep ekieqg
¥MOYD 1upueyg
fuen seyed
peoy olul
h/1-1ex.epy o100

weind ‘W'Y ‘Alesusdsip speainiy ‘€

1ebBeN [empry ‘Aesuedsi: aiparniy 2

1oyiepy 810D ‘Alesuedsiq apeanAy ‘1

W3LSAS D1G3AHNAY

seL/resuedsip ojyiedoyly SHOO eyl
Yum payoeye seiyjeaoyeely

ON IS




Written Answers 298

PHALGUNA 27, 1913 (SAKA)

297 Written Answers

eiunpy

"M Jebep juloseg
\I-reBeN iuiforeg
|-iebeN juifores
mewz IfeioN
1ebey lloinen
undeAyueyd
eindyeueN
ybeg How
IA-WeInd' 'y
A-weind' 'y
Ai-weind'y'y
h-weindy'y

fj-weind "o

k1
T

0t

“seLresuedsip oyjedolly SHOD ey!

YUm PSYIENE SelESO|/ReLY

ON 1S




Wrrittenr Answers 300

MARCH 17, 1992

299 Written Answers

niseqinyeys
ysebueg |nd
peoy esnd
ybeg |ose)
1ebBepN AeQ
8jeis3 juepiseld
8SN0H UOINKISUOD
sue ydeibeje)
peoy Ajesajjlem
peoy eiepued

~ 8NUBAY YIN0S

8nuaAy YUON

1ebeN aeq ‘Aiesusdsip oipeniy

anueAy YuoN Aiesuedsiq oipemniy

,-m

saLiesuadsIp AYIRTolY SHOO 8yl
YHm POYIBYE SeIeIO BEIY

ON 1S




T Written Answers 302

AT A &/, 183 (DALY

-

T

w304

SJl

ndseAlUlS
Bindbuep
|I-undyeuep
|-lndyeuep
lebeN ey
1ebEN weyi |
uspJesy unoley
JebeN nop
Ipuey 1zang
eujeIeN/NdI6PU}
1ebep 1]
TBYIA Yousy
I|-ebeN |eied

|-1ebep ie1ey

eindbuep ‘yun opeainiy

JeBeN ueH ‘wun dipenAy

sejesuedsip Jlyiedally SHOO 8yi
YIM PEYIENE SeIlEI0)RelY

ON IS




Written Answers 304

MARCH 17, 1992

303 Written Answers

1eyIA XOAIA
1eyip infepy
.u.x.c
eiepyeys
lebeN iwxe
uoebing

peoy indley

indiew) .

dwe) AemsBury
Auojop wejed
"ueD 1yjeq
eley rebuen
lefieN tedle

1eBep |wxe ‘yun apeaniy

uoebing ‘yun aipeMriAy

dwe) AemsBury ‘wun oipeniniy

Wue) 1yjeq ‘Hun dpeniridy

H

01

seuesuedsip aiyiedolly SHOO oy}
Yim peyoeye senfesol/eely

ON 1§




Written Answers 306

305 Wiitten Answers PHALGUNA 27, 1913 (SAKA)

IBYIA wiyosed
peqepuied
Ii-lesex
JeBep bipes
peod'a'N
I-ifesey

JebeN eAineN

JEYIA WIYosed ‘Hun dIpeAInAY

peoy ‘@' ‘Wun opeAInAy

€}

2

seLresuedsip Jyiedojly SHOO 64}
UM peyoele sejueoo|/ealy

ON IS




[ Translation)
Free Madical facttities to Poor

5344 SHR! SURAJBHANU SOLANKIE:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to siats:

{2) whether Government propose fo
provide free medical faciliies in the public
hospitals 1o the peopie iiving below poverty-
line; and

{h) if so. the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HEAITH AND FAMILY
WEILFARE (SHRIMATI DK THARADEV!
SIDDHARTHAY (a) and {b). The indoor
patients in Government Hospitals are pro-
vided medical facitties free of cost. Poor
auvidoor pationis are also provided meadica!

faciiitios free of cost
{English)
Raids on Hoarders of Foodgrains

SHRI GOPINATH GAJA-
PATHI:
SHRI
MAT-
SHRI SIMON MARAND:

GURUDAS KA-

Wiil the Minister of FOOD be pleased
to state:

(a) whether raids were conducted on
various traders in Delhi and a large quantity
of hoarded rice has been recovered from
them during the current ysar;

(b) if so, the details thereof alongwith
the quantity of rice recovered and the esti-
mated value thereof;

(c) whether such raids have also been
conducted against the hcarders of

307 Written Answers MARCH 17, 1992 Wn‘tten Znswers !U! o

foodgrains i other parts of the country;

(=} if 8¢, the State-wise details thereof

alongwith the foodgrains recovered; -

{e) the action taken so far against such
traders; and

(f) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD (SHR! TARUN
GOGOI) (a) Yes, Sir.

th} During the raids/checkings con-
ducted n the premises belonging to 18
traders in Delhi, a quantity of 2,91,857
guintals of rice was found hoarded. Besides
nce, some quantities of paddy, pulses,
oilseeds and coarsegrains were also de-
tected The total value of the rice and other
toodgrains recovered is estimated over Rs.
54 crores FIRs have been lodged in two
nases.

in addition, Delhi Police had also under-
taken checkings in 46 cases in respect of
traders in foodgrains, fair price shops, kero-
sene oil depots and vehicles carrying
foodgrains leading to filling of FIRs in 8
cases in the first fornight of February, 1992.

(c) to (f) The information is being col-
iected and will be laid on the Table of the

House

Gram Shiksha Karyakram in Bihar

3346. SHRI LALIT ORAON: Will the
Minister of HUMAN RESOURCE DEVEL-

- OPMENT be pleased to state:

(a) the details of the amount allocated
to various States, by the Union Government
and UNICEF under the “Gram Shiksha
Karyakram” being run jointly by the Union
Government, UNICEF and the State Gov-
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emments during the last three years; State-
wise;

(b) the names of the various districts in
Bihar, where this programme has been
implemented and the extent of amount spent
during the above period;

(c) the year-wise number of women in
Bihar benefited under this scheme till 31st
January, 1992; and

(d) the amount proposed to be allo-
cated to Bihar for this purpose during 1992-
93?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHR!I ARJUN
SINGH): (a) to (d). UNICEF have informed
that they do not assist any programme
entitled "Gram Shiksha Karyakram” in Bihar
or any other state, being run jointly by the
Union Government, State Government and
'UNICEF. However pre-project activities of
Bihar Education Project were initiated in
three districts of Rohtas, West Champaran
and Ranchi. An Amount of Rs. 1.81 crores
was released by UNICEF in the year 1991-
92. It is too early to specify the number of
beneficiaries. In the Budget for 1992-93, an
amount of Rs. 12 crores has been pro-
posed for the Bihar Education Project.

Expenditure on Aerial Seeding

3347. SHRI BHUPINDER SINGH
DA: Will the Minister of ENVIRON-
VENT AND FORESTS be pleased to state:

(a) the total expenditure incurred on
werial seeding measures in afforestation
rogrammes during the last three years;
ind

(b) the success rate of such aerial

ieeding programmes in terms of the expen-

liture incurred vis-a-vis other afforestation
neasures?

PHALGUNA 27, 1913 (SAKA)
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THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH): (a) Total
Central assistance provided to the States
for Aerial Seeding during the three year
period from 1988-89 to 1990-91 was Rs.
4.66 crores.

(b) The success rate of aerial seeding
operation of not comparable with normal
plantation operations; aerial seeding is not
like silviculture, horticulture or agriculture
operations, which are conducted under
controlled conditions, whereas aerial seed-
ing is not executed under similar conditions.
Moreover, it is possible to assess the suc-
cess of a plantation programme on the
basis of saplings actually planted and the
plants that survive. The same yard-stick
cannot be applied to aerial seeding, which
involves release of seed from the air. The
cost norms of the two operations are also
significantly different. The Central assis-
tance provided for aerial seeding work under
the Centrally Sponsored Scheme of the
National Wastelands Development Board
is limited to Rs. 650 per hectares whereas
the cost of afforestation normally varies
from Rs. 7000 to Rs. 10,000 per hectare.

[ Translation)

Review of operation blackboard

programme
3348. SHRI DAU DAYAL

JOSHLI:

SHRIMATI VASUND-

HARA RAJE:

SHRI LALIT ORAON:

* Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:

(a) whether the Government have re-
viewed the implementation of Operation
Blackboard programme;
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(b) if so, the details thereof alongwith
the outcome thereof;

(c) the progress made so far in the
implementation of the programme, State-
wise;

(d) whether the Govarnment have re-
ceived any complaints as to the misappro-
priation of funds aliocated under the pro-
gramme from any of the States;

-

(e) if so, the details thereof; and

(f) the remedial steps taken by the
Government in this regard?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHR! ARJUN
SINGH): {(a) Yes, Sir.

(b) The Working Group on Early Child-
hood Education and Elementary Education
set up for formulation of Eighth Five Year
Plan reviewed the scheme of Operation

MARCH 17, 1992
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Blackboard and recommended that the
scheme should continue till completion
during the VIil Plan arid the minimum norm
should be expanded to 3 teachers and 3
classrooms wherever enrolment in a school
justified it.

It also recommended a version of
Operation Blackboard for upper primary
schools.

(c) The information is given in the at-
tached statement.

(d) Yes, Sir.

(e) Complaints of misappropriation of
funds have been received from the States
of Bihar, Haryana, Rajasthan, Madhya
Pradesh and Manipur.

(f) The concerned State Governments
have ordered enquiries into these com-
plaints.
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[English)

Safal Karamcharis in Schoois of
M.C.D.

3349. SHRI GIRDHARI LAL BHAR-
GAVA: Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
refer to the reply given on November 26,
1991 to Unstarred Question No. 759 and
state the inter-se seniority list of the existing
part-time safai Karamcharis in M.C.D.
Schools together with their postings?

MARCH 17, 1992
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THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): According to the information fur-
nished by the Municipal Corporation of Dethi,
the latest available seniority list of Safai
Karamcharis viz. as on 22.6.1988 contain: *
the names of over 1000 part time Saftli
Karamcharis, out of which officials up to S.
No. 320 have been offered regularisation,
and about 190 have joined as regular Safai
Karamcharis. The inter-se seniority of the
remaining part time Safai Karamcharisis as
below:-

1. Smt. Premvati Police Colony 15.7.76
2. Smt. Baleswari Gokalpuri-2 15.7.76
3. Smt. Lakshmi Devi Mangolpuri 15.7.76
4. Smt. Maya Devi Uttam Nagar-1 15.7.76
5. Smt. Nirmala Pochanpur(Boys) 15.7.76
6. Smt. Kamilesh Onkar Nagar-1 15.7.76
7. Smt. Savitri Devi Tajpur kalan 21.7.76
8. Smt. Ramvati Dakshinpur No.1 22.7.76
9. Smt. Bahuteri 7-B Raghubir Nagar 24.7.76
10. Smt. Parmeshwari Madangir Janatagarh 25.7.76
11. Smt. Shanti Devi New Anand Nagar-1 25.7.76
12. Smt. Maya Devi Nand Nagari B-2 26.7.76
13. Smt. Dharamvati Nand Nagari C-1 26.7.76
14. Smt. Ramo Devi Nand Nagari D-2 26.7.76
15. Smt. Kailash Tatarpur 26.7.76
16. Smt. Kamala Devi 1212 Peschimpuri 28.7.76
17. Smt. Santra Devi Mukhmelpur 28.7.76
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18.

19.

20.

21.

22.

23.

24.

25.

26.

27.

28.

29.

30.

31.

32.

33.

36.

37.

38.

39.

41.

Written Answers

Smt. Shaila Devi
Smt. Kiran Devi
Smt. Bharpai

Smt. Harchandi Devi
Smt. Rajani

Smt. Mamer

Smt. Kamala
Smt.Shanti
Smt.Prema

Smt. Sardari

Smt. Kamala

Smt. Maya Dewvi
Smt. Anguri Devi
“Smt. Shanti Devi
Smt. Sheila

Smt. Bala

Smt. Shiksha

Smt. Maya Devi
Smt. Baleshwari
Smt. Maya Devi
Pyarelal
BrijlalKasturba Nagar
Smt. Chandro Devi

Smt. Prakashi

PHALGUNA 27, 1913 (SAKA)

Mandoli(girls)
Bholanath Nagar-2
Palam village

Sam Nagar

Jwala Nagar-2

Panjabi Bagh Extension

Lajpat Nagar-3
Sultanpur A-2
Mangolpuri-C
Sultanpuri-B
Jantagarh-1
Nandnagari B-2
Bhorgarh

Kalkaji K Block
Subésh Mohalla
Himanyupur
Nassirpur

Mukharji Nagar old
Seelampur-B
Dhichanu Kalan (girls)
Malkaganj-1

1.1 1.76

Shadipur-2

Pratabkunj Keshavpuram

Written Answers
1.8.76

2.8.76

2.8.76

48.76

7.8.76

11.8.76

16.8.76

16.8.76

20.8.76

25.8.76

25.8.76

26.8.76

28.8.76

1.9.76

4.9.76

4.9.76

13.9.76

19.9.76

1.10.76

4.10.76

18.10.76

1.11.76

1.11.76

322
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42,

43.

44,

45

46.

47.

48.

49.

50.

51.

52.

53.

54,

56.

56.
57.
58,
59.
60.
61.

62.

4]

g

Smt. Phoolkumari
Smt. Prakasho
Smt. Phoolvati
Harswaroop

Smt. Shanti Devi
Smt. Poonam
Smt. Kala Devi
Smt. Saroj

Smt. Dhanno
Smt.Bhateri

Smt. Kirpa Devi
Smt. Mona Devi
Smt. Saroj Bala
Smt. Chotan Devi
Smt. Krishna Devi
Smt. Shiv Narayan
Deen Dayal

Smt. Shakuntala
Smt. Chandravati
Smt. Mam Kaur
Smt. Kailash Kumari
Smt. Giarsa

Smt. Santra Devi

Smt. Premvati

MARCH 17, 1992
Mashigarh

Jamuma Bazar
Mangolpuri-L
Ganeshpura-1
Jwala Nagar-1
Watirpur Village-2
Jwalapuri
R.K.Puram-8
Pratap Bagh
Jhadodakalan
Tajpur Pahari
Dilshad Garden
Arvind Nagar-1
Jahangirpuri-A-2
Sultanpuri B-2
J.J. Nangloi
Anarkali

J & K Block
Seelampur village
Rajouri South
Shahpur Jat
Inderlok

22 West »Pata\ Nagar

Mehrauli-2
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15.11.76
20.11.76
271 1.7é
1.12.76
7.12.76
22.12.76
.24.12.76
1.1.77
12.1.77
121.77
18.1.77
1.2.77

1.2.77

1.2.77 .

12.77
17.277
13.77
11.3.77
1477
5.4.77
18.4.77
18.4.77
15.77

25.77
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66.

67.

68.

69.

70.

71.

74.

75.

76.

78.

Smt.
Smt.
Shri.
Smt.
Smt.
Smt.
Smt.
Shri.
Smt.
Smt.

Smt.

Smt.
Shri.
Smt.
Smt.
Smt.
Smt.

Smt.

Smt.
Smt.

Smt.

Shri

Prakash -
Manohari Devi
Shivial

Shanti Devi
Kamlesh
Rajrani
Shakuntala
Rumal Singh
Kamala

Kanta Devi

Atro

. Bimla

Kamlesh

Suresh

Devi Rani

Sarvati

Shakuntala Devi

Summi Devi

Kishan Devi

. Santosh Kumari

Mamo Devi
Rajbala
Prembati

Omprakash

PHALGUNA 27, 1913 (SAKA)

Wmm Park
Ramnagar Nursery
JdJd. 1-2
Shriniwaspuri
Narela Mandi-I
Dakshinpuri Nc.2
Govindpuri
Tughlaquabad Village
Jahangirpuri -A
Mahendra Park-1
Shivaji Park
Jungpura Bhogal
Tamoor Nagar
Ashok Vihar-8
Hauz Khas Village
Mangolpuri-E

J.J. Shadipur

New Seemapuri-2
Dakshinpuri-1
Bhajanpura-B
Multani Dhanda-10
Shadipur-1
Prahladpur-B

Dhansa(girls)
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25.77

65.77
16.7.77
20.7.77
20.7.77
23.7.77
1877
18.77
18.77
78.77
25.8.77
25.8.77
25877
19.77
14.9.77
179.77
19977
24977
11077
18.10.77
22.10.77
24.10.77
25.10.77

26.10.77
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90.

91.

92.

b3

&

» 100.
101:
102.
103.
104.
105.
106.
107.
108.
109.
110.
111,
112.

113.

Smt. Prem

Shri Nain Singh

Smt. Oami

Shri Santram

Smt. Bhateri

Smt. Ombati

Shri. Ramesh Chand
Smt. Ishwari

Smt. Sardari Devi

Smt. Santosh

Smt. Rajo Devi
Smt. Sarala Devi
Smt. Bala Devi
Smt. Shanti Devi
Shri Surender
Smt. Ramiati
Smt. Kunta Devi
Smt. Maya Devi
Smt. Savnri
Smt. Dropati
Smt. Jagwanti
Smt. Krishna
Smt. Shakuntala

Smt. Tila Devi

MARCH 17, 1992
Dariyapur Khurd

Deputy Ganj
East Patel Nagar
Hari Nagar L-Block
Katevra
Siddharath Basti
Palam New
Katra kheri-1
Taharpur

Kuncha Dhasiram
Gali Kasimjan
Ashok Vihar Pocket
Nangloi Saidan
Babarpur-1
R.K.Puram-6
Jeevnagar-2
Nehru Kutia-1
Ramnagar Extn.|
Kanganhen
Dakshinpuri No.3
Mandoli Village
Mukundpur
Khayala New-2

Bapupark
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1.11.77
1.11.77
7177
16.11.77
24.11.77
11277
11277
11277
1.12.77
5.12.77
5.12.77
24.12.77
21.1.78
7.2.78
8.2.78
16.2.78
17.2.78
23278
13.78
1.4.78
1.4.78
1.4.78
10.4.78

15.78
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114.

115.

116.

117.

118.

119.

120.

121.

122.

123.

124.

125.

126.

127.

128.

129.

130.

131.

132.

133.

134.

135.

136.

137.

Written Answers
Smt. Angoori Devi

Smt

Smt

Smt.

Smt.

Smt.

Smt.

Shn

Shni

. Chandro Devi
. Sonni Devi
Shanti Devi
Omwati Devi
Prem

Surjo
Dulichand

Vijay

Smt. Shanti Devi

Smt. Vimla

Shri .

Shri .

Smt.

Ameerchand

Ranbeer

Shanti Devi

Smt. Parmeshwari

Shn .Shripal

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Vimia
Krishnlal
Shanti Devi
Jagvir Singh
Parmeshwari
Vama Devi
Sharda

Ramo Devi

PHALGUNA 27, 1913 (SAKA)

Kakaji K-Block
Satwadi

Mahila Colony-2
Dakshinpuri No.3 -
Punjabi Bagh Road

Sagarpur Oid

‘Moti Bagh-2

Mandawali-2
Vinobhapuri
Manglapuri

Vasant Gaon
Dakshinpuri Extn. 2.
Madangeer Jantagarh
Haveli Aima Khan-2
Sultanpuri-3
Trilokpuri-3-1
Saraswati Bhandar
Bhati Mines
Nandnagari, D-4
Kglyanpuri-IS-l

New Jail Singh
Vijay Mohalla

Raj Nagar-|

Nandnagari, D-2
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35.78
6.6.78

11.7.78
20.7.78
21.7.78
21.7.78
31.7.78
1.8.78
1.8.78
1.8.78
1.8.78
1.8.78
1.8.78
4.8.78
7.8.78
8.8.78
8.8.78
10.8.78
11.8.78 |
19.8.78
22.8.78
23.8.78
28.8.78

19.78
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138. -

139.
140.
141,
142.
143.
144,
145,
146.
147.
148.
149.
150.

151.

152.

153,
154,

155.

156
157.
158.
159.
160.

161.

Written Answers
Shri . Ramesh Kumar

Smt. Maya Devi
Smt. Daya Devi
Smt. Brahmo Devi
Smt. Rajrati

Smt. Maya Devi
Smt. Jamna Devn
Smt. Nepali

Shri Pratap

Smt. Maya Devi
Smt. Atro

Shri . Bishan Singh

Smt. Sharda Rani

‘Smt. Vimla Devi

Smt. Rajo

Smt. Kamlesh

Smt. Wema
Smt.Kamlesh

Smt. Roshani

Smt. Shankula
Smt. Krishna Devi
Shri .Yogesh

Smt. Darshana Devi

Smt. Sumitra Devi
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Shahpur

Kalyanpuri-3
Kalyanpuri-12
Kalyanpuri-5
Shalimar Gaon-2
Khajoori Khas
Anand Parbat-2
Nandnagari A-4
Sarvpria Vihar
Gandhi Nagar No.1
Ganesh Nagar-2
Pahari Emli-1
'GanthaGhar
Ashokpark Main
Mohalla Dasan
Shalimar-A
Wazirabad Gaon-1
YamunaVihar C-4
Jahangirpuri-G
Narela Mandi -
22-8 Dev Nagar
Jahangirpuri-E
Majlispark-1

Trilokpuri-27
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19.78

1.9.78
29.78
29.78 .
14.9.78
18.9.78
20.9.78
24.9.78
26.9.78
26.9.78
27.9.78
27.9.78
3.10.78 -
3.10.78
12.10.78
14.10.78
14.10.78
19.10.78
21.10.78
1.11.78
4.11.78
11.11.78
16.11.78

18.11.78
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162.

163.
164.
165.
166.
167.
168.
169.
170.
171.
172.
173.
174.
175.
176. |
177.
178.
179.
180.
181.
182.
183.
184.

185.

Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
Shri .
Smt.
Shri .
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
- Smt.
Smt.
Smt.
Smt.
Smt.

Smt.

Chajia
Vidya
Vidyawati
Sharwati
Foolo Devi
Omi
Jaiwanti
HukamSingh
Jaswanti
HoshiarSingh
Shanktula
Kanta Devi
Nirmla Devi
Kamla
Virmati
Tarawati
Jhallo
Leela
Shakuntala
Nirmal
Narvadha
Saroj
Phoolwati

Santosh
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Dakshinpuri No.2
Rangpuri Pahari
Samaipuri New-2
Sriniwaspuri-|
Mangolpuri-M
J.J.Ooiony
J.J.Colony-2-11.
Badarpur-2
Kailashnagar
Hari Nagar Ghanta Ghar-2
Kuncha Chalan-2
Gali Pahievi Wali
Kanjhawala
Aandhchini
Mangeshpur
Jahangeerpuri-B
Hastshala
Brijpun-2
Bakarwala
Bhagwanpur Khera-1
Balbir Nagar-1
Jangpura-1

East of Kailash

Mangolpuri-S

Written Answers 334
18.11.78

20.11.78
5.12.78
13.12.78
19.12.78
11.79
1.1.79
1.1.79
8.1.79
15.1.79
16.1.79
1.2.79
1.2.79
8.2.79
16.2.79
19.2.79
137
11.3.79
20.3.79
23.3.79
28.3.79
1.4.79
1.4.79

1.4.79



186.
187.
188.
189.
190.
101.
192.
193,
194,
195.
196.
197.
198.

199.

202.
203.
204.
205.
206.
207.
208.

209.

‘Written Answers
Smt. Rajwani
Smt. Asharani
Shri .Gurdayal
Smt. Chhoti Devi
Shri .Shyamlal
Smt.Vimla
Smt. Meena Devi
Smt. Reshma
Smt. Mitro

" Smt. Memwati
Smt. Bala
Smt. Chameli Devi
Smt. Dayawati
Smt. Muni Devi
Smt. Krishna
Shri .Kalicharan
Shri . Sultan Singh
Smt. Parmeshwari
Smt. Hukmo Devi
Smt. Sumitra
Smt. Kanta
Smt. Savitri
Smt. Burfi Devi

Shri . Ramkishan

MARCH 17, 1992
Jahangeerpuri-F
Circular Road-1
Damkal Kendra-1
Nathpura
Neemari Gaon-1
Dakshinpuri No.1
Vishawkarma Nagar-1
Jeevanpark-2
Jahangirpuri K-2
Ohkla

Asola

Alipur

East Lakshmi Market-2
Hojrani Urdu
Jiya Sarai
Shastri Park-|
Shalimar

Jwala Heri
Sultanpuri-A-1
Khera (Boys)
DDA Narayana
Mangolpuri-P
Sadatpur

Hasanpur

Written Answers 336
24.79

14.7.79

16.7.79

16.7.79

16.7.79

17.7.79

18.7.79

19.7.79

20.7.79

20.7.79

20.7.79

21.7.79

1.8.79

1.8.79

1.8.79

1.8.79

1.8.79

1.8.79

1.8.79

1.8.79

1.8.79

2.8.79

3.8.79

7.8.79



337 Written Answors
Smt.

210.

211.

212

213.

214.

215.

216.

217.

218.

219.

220.

221.

224,

225.

226.

227.

228.

229.

230.

231.

232.

233.

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

. Smt.

Smt.

Smt.

-

Shri

Smt.

Smt.

Smt,

Shri .

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Kela Devi

Kirpa Devi
Santosh Kumari
Vimla

Vimla Devi
Shakuntala
Bala Devi

Kanti Devi
Virma Devi
Balbiri

Kailash Devi

. Jasram

Nando

Atro Devi
Sulekha
Ram Kishan
Ratno
Omwati
Ashrafi
Maya
Chhitra
Santosh Devi
Shakuntala Devi

Muni Devi

PHALGUNA 27, 1913 (SAKA)

Kakaiji Central

Aali

Yamuna Vihar C-10
Sultanpuri-D

A Block S. Nagar
Ajpalatpur

Nanak Heri

Jyoti Colony

Modi Mill
NathuSingh Colony
R.K.Puram Sector 5,
Dakshinpuri Extn.3,
Rani Bagh-I
Trilokpuri-27

Sheikh Sajai

Tigari No. 2

Locoshed-2,

DDA Narayana

Amar Colony

DDA-2

Poorvi Rohtash Nagar
G.B. Road

Maijlis Park-2

Amarpuri-1

Written Answers 338
13.8.79

13.8.79
‘1 6.8.79
17.8.79
18.8.79
1.9.79
1.9.79
15.9.79
1.10.79
10.10.79
16.10.79
17.10.79
30.10.79
2.11.79
7.11.79
17.11.79
1.12.79
1.12.79
23.12.79
1.1.80
16.1.80
20.1.80
21.1.80

22.1.80
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240.

241,

242.

243.

244,

245,

246.

247.

248.

249.

251.

252.

257.

Smt. Chothi Devi
Smt. Rajrani

Smt. Babla

Smt. Ramesh
Smt.Saroj
Smt.Suresh Devi
Smt.Vimla Devi
Smt.Sharwati
Smt.Muni Devi
Smt.Chander Bhan
Smt.Rajinder Singh
Smt.Sumitra
Smt.Biswani
Smt.Vimla
Smt.Bala
Smt.Veerpal
Smt.Ragrati
Smt.Sumitra
Smt.Bhaten
Smt.Ragrati
Smt.Krishna Kumari
Smt.Suresh Chand
Smt.Kamala Devi

Smt.Kanta Devi

MARCH 17, 1992
Gandhi Nagar-2

Ghee Mandi (girls)
Himilton Road
Shivpuri-2

Gita Colony-13-2
Papravat (Girls)
Jairani Bagh
Mohammadpur
KadkadDuma

More Sarai

Sarai Peepal Thala-1
Ganeshnagar-1
Masjid Moth-1

Mori Gate

DDA Slum
Panchsheel Garden
Swatantra Nagar
Malviya Nagar
Dakshinpuri No.4
Tughlaquabad Extn.
Satyawati

Bullbird Road
Chandiwalan

Chah Tuti-}

Written Answers 340
1.2.80

52.80

5.2.80

8.2.80

15.2.80

1.3.80

5.3.80

11.3.80

14.3.80

19.3.80

1.4.80

1.5.80

6.5.80

31.5.80

1.7.80

5.7.80

15.7.80

15.7.80

15.7.80

15.7.80

15.7.80

26.7.80

31.7.80

1.8.80
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259.

261.

267.

269. -

270.

271.

272.

273.

274.

27s.

276.

277.

278.

279.

280.

281.

Smt.Mahamul Singh
Smt.Kamiesh
Smt.Kamalawati
Smt.Phoolwati
Smt.Sukhdev
Smt.Daya wati
Smt.Sureshwala
Smt.Prasono Devi
Smt.Kela Devi
Smt.Kishan chand
Smt.Kusumlata
Smt.Vimla
Smt.Sheela
Smt.Shanti Devi
Smt.Munni Devi
Smt.Sumitra
Smt.Suresh Devi

Smt.Richipal Singh

- Smt.Vimla Devi

Smt.Sheela Devi
Smt.Chando Devi
Smt.Kamlesh

Smt. Kanta

Trilokpuri-16-1

Khichadi Pur-|

Masjid Moth-2
Madangir Camp-1
Madangir Phase-2
Jagatpuri-2
Pandev Nagar-1
Khura Bad
Nandnagan B4
Jahangirpuri--1
Pritampura-CP
Chunamandi (Girls)
Khera G.T. Road
Ghonda

A-5, Paschim Vihar
Mangolpuri-T
Vasant Gaon
Jagatpuri
Saraswati Nagar
Seelampur Phase-3
Chauhan Nagar-2
Jagjivan Nagar
Mukherjee Nagar

Jahangirpuri, EE

1.8.80
1.8.80
1.8.80
1.8.80
1.8.80
1.8.80
9.8.80

11.8.80

11,8.80

11.8.80

16.8.80

16.8.80

19.8.80

21.8.80

23.8.80

25.8.80

25.8.80
1.9.80
1.9.80
1.9.80
1.9.80
1.9.80
1.9.80

1.9.80
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282.  Smt. Premwati Circular Road-2 4.9.80
283.  Smt. Sohani Devi Nand Nagari, F-1,2 8.9.80
254. Smt. Chand Kaur Mangolpur Kalan ’ 8.9.80
285.  Smt. Shanti B-2. Raghuvir Nagar 17.9.80
286.  Smt. Om Parkash Uttam Nagar New 18.9.80
287. Smt. Omwati Hari Nagar Ghanta Ghar 19.9.80
288.  Smt. Maya Devi Tulsi Nagar 19.9.80
289. Smt. Reena Devi Maujpur-1 23.9.80
290. Smt. Vanni Devi Mangolpuri, O Block 1.10.80
291.  Smt. Chandro Mangolpuri, K Block ' 1.10.80
292. Smt. Phoolwati Chhokhandi-i 1.10.80
293. Smt. Rajbala Khanjhanla (Girls) 1.10.80
294. Smt. Kela " Poonth Khurd (Girls) 1.10.80
T 295, Smt. Mamchand DDA Janta Grah-2 1.10.80
296. Smt. Mara Devi Jaimata Market 4.10.80
297. Smt. Maya Devi Dakshinpuri Extn. 5 : 20.10.80
298.  Smt. Satya JKS. 1.11.80
299, Smt. Chand Kaur ~ Salahpur 1.11.80
300. Smt. Vidya Harkesh Nagar -7.11.80
301. Smt. Indro Pahari Dheeraj-2 14.11.80
302. S‘mt. Chameli Vishal Enclave 15.11.80
303. Smt. Sundri Devi Lalita Block S.Nagar-17 17.11.80
304.  Smt. Santra Devi Lajwanti Garden 18.11.80

305.  Smt. Nirmala Devi Radhapuri-1 ' 1.12.80



345 Written Answers

306.

307.

310.

311.

312.

313.

314,

315.
316.
317.
318
319.
320.

321.

323.

324.

325.

326.

327.

328.

329.

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

- Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Meena Kumari
Krishna
Vinasho
Ramwai
Sheelawati
Veenarani
Ramrati
Meena Devi
Virma

Wiho Devi
Vimla Devi
Ramkali
Somwati
Prakasho
Rampyari
Meena
Veena
Yashodha
Chandro Devi .
Shyamial
Shymo Devi
Omkali
Brhamwati

Vimla

PHALGUNA 27, 1913 (SAKA)

Manpur Khadar
Rani Bagh-2
Gurmandi
AshdknagaM
Usmanpur

Najfgarh-1/2

| Isapur(Boys)

West Rohtas Nagar-1
Sarai Kale Khan
Raghuvir Nagar B-3
Andha Mughal
Wazirnagar Kotla
Jangpura-B-|
'Mangolpuri-J Block
Pritampura, G.P.
Prem Nagar-B

Madanpur Khadar

New Bhola Nath Nagar-2.

Malviya Nagar-2.
Khanpur Gaon
Devali

Balbir Nagar Extn-2
Radhapuri-2

Siraspur-G,

Written Answers  34t.

1.12.80
. 1.12.80
1.12.80
1.1.81
1.1.81
5.1.81
21.1.81
27.1.81
1.2.81
1.3.81
2.3.81
2.3.81
2.3.81
19.3.81
1.4.81
’

1.4.81
1.4.81
2.4.81
6.4.81
14.4.81
14.4.81
16.4.81
22.4.81

11.7.81
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330.
331.

332.

335.
336.
337.
338.
339.
340.
341,

342,

345.
346.
347.
348.
340.
350.
351.
3s52.

353.

Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
“sm.
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.

Smt.

=

Smt.
Smt.
Smt.
. Smt.

Smt.

Sukhveeri
Surat Singh
Shanti Devi
Rajwatti
Angoori Devi
Bhagwatti
Rammurti
Vimla Devi
Phalo Devi
Ramo Devi
Sharda Devi
Jaipal
Sher Singh
Om‘ watti
Mahendri Devi
Rajee Devi
Santram
Shanti Devi
Premwatti
Dhano Devi
Attarkali
Santosh
Shanti Devi

Asharani

MARCH 17, 1992
Budhvihar-2

Jaitpur
Trilokpuri-22-2
Kalyanwas-2

Trilokpuri-22-1

Pushp Vihar-Sect.3

Mangolpuri-Ext.
Kadamsareef-2
Gannda-North

Katra Ishwari Bhavan
Behgampur

Karawal Nagar-1°
Seelampur-F-3
22-West Patel Nagar
Nandnagri-E-2
Saraswati Vihar
Yamuna Vihar-C-4
Shakurpur Tamil
Trilokpuri-32-2
Wooradi-y
Kiritinagar. Main
AnandVihar

Dilshad Colony

Mangolpuri H

erpn Answers 348
15.7.81

15.7.81
17.7.81
17.7.81
17.7.81
22.7.81
25.7.81
28.7.81
1.8.81
1.8.81
1.8.81
1.8.81
1.8.81
1.8.81
8.8.81
11.8.81
13.8.81
16.8.81
16.8.81
18.8.81
21.9.81
2.9.81
12981

12.10.81



349

357.

358.

360.
361.

362.

364.
’ 368,
¥36e.

367.

369

370.
371,
. 372,

'+ 373.

,359.

Written Answers
Smt.

Smt.
Smt.
Smt.
Smt.
Smt.
"~ Smt.
Smt.
Smt.
Smt.
Smt.
st
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
Smi.
Smt.
Smt.
Smt.
Smt.

Smt.

Veematti
Bhagwani
Kailasho
Vimia

Usha Devi
Budhsingh
Kiranwala
Santosh
Kamla
Shakuntala Devi
Mahinderi Devi
Roshni Devi
Rajveer
Vimla Devi
Permashwari
Saraswati
Neehalo
Brahmwatti
Asha Devi
Maya

Gyano Devi
Chamankali
Shanti Devi

Shanti Devi

PHALGUNA 27, 1913 (SAKA)

»

De-ra Jee
Qutabgarh

Krishivihar

New Basti Sarai-2

Vishkarma-2
Gurunankpura
Harkesh Nagar
Sindhu Girls.
Turkman Road-1
Jahangirpuri J-1
Jahangirpuri-2
Saveda
Mangolpuri-F
Sagarpur-2
Hozrani Hindi
Khera Khurd
Garhi Mandu

Ramnagar-2

Gali Babbookhan

Bhajénpur-V-_l

Doriwalan-2

West Vincodnagar-2

Trilokpuri-7-2
Vaishit Park

Written Ansﬁers
14.10.81

41181
27.11.81
6.12.81
1.1.82
1.1.82
1.1.82
1.1.82
19.2.82
125.1.82
26.1.82
1.2.82
26.3.82
1.4.82
1.4.82

- 1.4.82
15.4.82
22.4.82
1.5.82
1.5.82
1..7.82
5.7.82
5.7.82

5.7.82

350



351

378.
379
380.
381.
382,
-383.
- 384.
385.
3g6.
387.
388.
389,
390.
391.
392,
393,
394,
395,
396.
397.
308
399
400.

401.

Written Answers

Smt. Seetaro Devi

Smt. Sumarti
Smt. Kamlesh
Smt. Sumitra
Smt. Ramratti
Smt. Vidyawatti
Smt. Tasveero

Smt. Prakashao-

"Smt. Sudesh '

Smt. Omi.
Smt. Rumali
Smt. Koshalya

Smt. Phool Singh

- Smt. Kalasho

Smt. Vimla

Smt. Kamala

Smt. Rano

Smt.Prem Watti

~ Smt. Om watti

Smt. Sheela Devi
Smt. Prem Watti
Smt. Mahindri
Smt. Shyamkali

Smt. Kalawati

MARCH 17, 1992
Mangolpuri-W

New Ashok Nagar-2
Gautam Vihar-1

Nand Nagari-l

" Pushp Vihar-5

Gokulpur Harijan basti

Sultanpuri-I-2
Lado sarai

Pusha Campus
Nimari

Gokalpuri New 1
Navada (Girls)
Gondi

Shakarpur (Boys)
Kadamsarai |
Trilok puri-32-
Shivpuri |.

New Roshan pura
Tigri No.2
Gokalpuri-2
Yamuna Vihar-V
Gokulpuri |
Tuglaquabad Extn.

R.K.Puram-I-V

Written Answers 352

5.7.82
9.7.82
13.7.82
13.7.82
14.7.82
14.7.82
15.7.82
20.7.82
1.8.82
1.8.82
1.8.82
1.8.82
1.8.82
1.8.82
2.8.82
3.8.82
3.8.82
18.8.82
21.8.82
25.8.82
1.9.82
19.82
1.9.82

j.o.82



353

402.

403.

407.
408.
409.
410.
411,
412,
413,
414,
415,
416.
a17.
418.
419
420.

421,

423.

424,

Written Answers
Smt. Rukhai

Smt. Laxshmi
Smt. Sukhveeri
Smt. Geeta Devi
Smt. Kamlesh
Smt. Shyamo Devi
Smt. Ishwari Devi
Smt. Bhaloo Devi
Smt. Ramkali
Smt. Raj Bala
Smt. Janki Devi
Smt. Satyawatti
Smt. Rajo

Smt. Kiran Kumari
Smt. Kaloo Devi
Smt. Shanti Devi
Smt. Puspa
Smt.Savitri

Smt. Phoolwati
Smt. Sangeseta
Smt. Meena Devi
Smt. Bala

Smt. Kela Devi

Smt. Kiran

PHALGUNA 27, 1913 (SAKA)

Radheshyam Park-2

" Audhogik Area-A

Pandav Road-2
Azadpur
Mayurvihar-2

Basti Reger Tank
Nev Sarai

Nangal Thakran
Mangolpuri-P
Zalpur

Mayapuri

Katra Chajju Pandit
Adarsh Nagar
Darya Ganj Nursary
Gajipur .

Indian Air Lines
Dakshinpuri-4
Mansarovar Garden
Zafarrabad-2

Wazeedpur Jhakram

Central Rohtash Nagar

Malviya Nagar Extn-|

C-4E Janakpuri

Lalkaun

Written Answers 354

8.9.82
209.82
27.10.82
16.10.82
19.10.92
1.11.92
1.11.92
1.11.92
5.11.92 -
5.11.82
9.12.82
9.12.82
16.12.82
18.12.82
1.1.83
7.1.83
14.1.83
1.1.83
24.1.83
12.83
14.2.83
10.2.83
122,83

14.2.83
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Smt. K- i
Smi. Salamtala
Smt. Savaki Devi
Smt. Koshlaya
Smi. Ratan Devi
Smt. Omvwath
Smt. Chandicur
Smt. Sulochana
Smt. Meena
Smt. Maya Devi
Smt. Manooj Kumar
Smt. Kusum Rani
Smt. Pushpa
Smt. Leelaswati
Smt. Ratan Devi
Smt. Prem
Smt. Santosh
Smt. Veena
Smt. Jaswanti
Smt. Ram Kishan
Smt. Usha Rani
Smt. Poonam
Smt. Meena

Smt. Kamlesh

MARCH 17, 192
G.T. Road

Delhi Milk Scheme
Prahiadpur-|

Narala Mandi-2
Trinagar-New-1
Nethari
Ghond Khas Enclave
Viay Nagar New
Lalitar Block S-2
Audho ik

Ajmeri Gate

G.T. Road-

East Rohtas Nagar-2

Yamuna Vihar C-10

RPS.

Magzine Road-2

Central Rehtash Nagar-2.

Fatesingh

16283
21283
11383
16383
14.83
2483
5483
9483
65.83
17.83
7.7.83
7.7.83
87.83
18.7.83
20.7.83
207.83
18.63
6.8.83
1.8.83
13.8.83
28.8.83
28.8.83
5.9.83

19.9.83
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471.

472.

473.

Smt. Raj Bala
Smt. Ramwatti
Smt. Lajwanti
Smt. Maya Devi
Smt. Attar Singh
Smt. Prakesh Devi
Smt. Santosh
Smt.Prem Kumari
Smt. Om Watti
Smt. Mithlesh
Smt. Shymo Devi
Smt. Ratno
Smt. Kanta Devi
Smt. Roshni Devi
Smt. Shanti Devi

Smt. Darshana

Smt. Shayamo Devi

Smt. Veena

Smt. Shakuntala
Smt. Dharma Devi
St Prakasho
Smt. Jagdish

Smt. Maya Devi

Smt. Prem

Vikaspuri G.G.
Khera (Girls)
Kamia Nagar D-
id Gha New-|
Gulabi Bagh
Karvala wal
Meer Sarai
Famrash Bazar-1
Shaleemar U.K.
Shaleemar A.B.
Shaleemar V.K.
Kalyan Vas No.2
Kalyanpuri-7
Khidki

P.T.S.
Kamrudhi Nagar
Jagatpur-B
Sundernanhi
Jagjeevan Nagar

Pritampura U.U.

South Bholanath Nagar-I|

Lakaun
Nand Nagari D-4

Tilak Nagar-1

Written Answers 358
1.10.83

1.10.83
5.10.83
6.10.83
8.10.83
19.10.83
9.11.83
15.11.83
17.11.83
18.11.83
1.12.83
12.12.83
2.1.84
2.1.84
4.1.84
7.1.84
9.1.84
9.1.84
11.1.84
13.1.84
20.1.84
21.1.84
1.2.84

10.2.84
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474,
475.

476.

494,
495.
496.

497.

Smt. Baleshwari
Smt. Jaggo

Smt. Raj

* Smt. Veena Devi

Smt. Lakshmi Devi
Smt. Ramesh
Smt. Roshani Devi
Smt. Kamala

Smt. Lakshmi Devi
Smt. Leelsawvti
Smt. Rajwati

Smt. Samai Kaur
Smt. Sumitra

Smt. Chandravati

_ Smt. Kailashwati

Smt. Indrakali
Smt. Saroj

Smt. Sheila

Smt. Giano Devi
Smt. Mukera

Smt. Santosh Devi
Smt. Ashok Kumar
Smt. Seema

Smt. Satya Devi

MARCH 17, 1992

Guru Ram Das Nagar

G.V. Nath

Lajpat Nagar-4
East Seelampur-2
B-2, Janakpuri
Chattarpur
Bijawasan (Girlsl)
Sanwal Naéar
Seva Nagar N-2
Trilokpuri-62
Sanjay Colony-2
Okhla-2

Basti Chameliyan
Bhoregarh
Gautam Nagar
Raghuvarpura-2
Dallupura

Khidki (Girls)
Kakrola

J.J. Camp, Naraina
Panka Road-1/2
Shakurpur }-Block
Karampura East-2
New Multan Nagar

Whritten Answers 360

152.84
15.2.84
18.2.84
28.2.84
21.2.84
21.2.84
22284
25284
29.284

3.3.84

7.3.84

9.3.84
153.84
21.3.84

2.4.84

6.4.84

7.4.84
19.4.84
18.5.84
185.84
185.84
16.7.84
17.7.84

21.7.84
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498.

499.

501.

502.

510.

511.

512.

513.

514.

515.

516.

517.

518.

519.

520.

521.

Written Answers
Smt. Sheila

Smt. Premwati
Smt. Kanhiya Lal
Smt. Sharda Rani
Smt. Ashok Kumar
Smt. Sarwati

Smt. Raghuvir Singh
Smt. Suresh

Smt. Kashmiri
Smt. Neelam

Smt. Saroj

Smt. Shakuntala Devi
Smt. Sharada
Smt. Savitri

Smt. Ashrafi

Smt. Anita

Smt. Shakuntala
Smt. Krishna Devi
Smt. Jeevani

Smt. Mam Kaur
Smt. Bishan Lal
Smt. Lakshmi
Smt. Ramrati

Smt. Rishalo
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Tughlaquabad
Puthkhurd New (Girls)
Runcha Pandit-2
Srinagar-|

Gaut i
Mangolpuri-M
Srinagar Nigam-2
Nandvihar-2
Rajgarh-1.
Jahangirpuri-H
Tajpur Pahari

D.T.C. Colony
Sultanpuri-G

Nand Nagari O-Block
Khajuri Khas
Subhash Mohalla
Kondli-1

Sultanpuri-B
Mangalapuri
Sagarpur New
Nandnagari-E

Vivek Vihar

4 Block Raghubir Nagar

Maliipur-2
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1.8.84

1.8.84
*6.8.84
7.8.84
11.8.84
19.8.84
1984
1984
1.9.84
5.9.84
6.9.84
12.9.84
13.9.84
15.9.84
17.9.84
17.9.84
17.9.84
21.9.84
24.9.84
8.10.84
8.10.84
12.10.84
12.10.84

15.10.84
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522,

523.

524,

525.

526.

527.

£28.

529

530.

§31.

637.

.539.

541.

Written AnSwers

Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.

Smt.

Smt.
Smt.
Smt.

Smt.

Smt.
Smt.
Smt.
Smi.
Smi.
ISmt.
Smt.

Smt.

Ranbiri

Krishna

Ramvati

‘Mahendri

Risalsingh
Bhagwati
Sheila
Bimla

Mamchandi

. Virmati

. Roshani Devi

Raj Dulari
Krishna Devi
Saraswati

Rajoir

. Veermati

Ratno

Raj Singh
Rajveer Singh
Raj Kumar
Darshan Devi
Pushpa
Sumarti Devi

Ramdas
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Kalyanvas-2

Devi Jahangirpuri-H-2
Shankarpur Nagar
Mayur Vihar-1

J.J. Nangloi No.3
Kondli-2

Devi Kuraini

Kasavpura(girls)

West Vishwas Nagar-

Janta Quarter, Paschimpuri

Trilokpuri-28
Krishan Nagar F-2
Bhaktavarpur |
Aram Bagh Nursery
Brahampuri Oid
Ghonda

West Azadnagar-2
Shalimar Bagh
Dhoomanhela
Triiokpuri-IG
Shahpur Jatt
Mansarowar Park-2
East Oid Silampur-1

Mohalta Kharia

19.10.84
22.10.84
29.10.84
12.11.84
15.11.84
4.11.84
21.11.84
28.11.84
1.12.84
1.12.84
8.12.84
8.12.84
3.12.84
1.1.85
1.1.85
1.1.85
1.1.85
1.2.85
1.2.85
2285
1.3.85
1.3.85
23.85

6.3.85
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549.
550.
551.

552,

554.
655.
556.

§57.

559.
560. .
561.
562.
563.
564,
565.
~ 566.
567.
568.

569.

Written Answers

Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.

‘Smt.

Reshma
Satvir
Santosh
Krishna Devi
Kamiesh
Sabbo Devi
Indrawati
Phakira
Maya Devi
Phoolwati
Brahmo
Maya

Rajvir

Prem
Mahipal
Seesh Ram
Swarup singh
Mala
Rajwati
Banwari lal |
Sumitra
Shanti Devi
Sumitra

Barfi Devi
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Mahendra Park-I
Khera(Girls)
Nangal Rai-2
Shalimar V.V.
Jahagirpuri-C
Kishan Ganj-|
Ghandoli
Jagatpuri-G
Shantiwan
Jahangirpuri-E-2
Rjapur

Ashok Nagar-E
Lajpat Nagar-2
Masijid Tehvar khan
Goi(alpur

Fatehpur Beri
DESU Colony
Yamuna Vihar-C.B.I.
Gokalpur Harijan Basti
Silampur Phase-3
Hakikat Nagar
Tutesar Wal
Mahavir Enclave

Jagjivan Nagar Phase-2
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8.3.85

15.3.85
27.3.85
253.85
28.4.85
15.85
15.85
1585
6.5.85
155.85
16.5.85
1.7.85
13.7.85
15.7.85
17.7.85
22.7.85
1.8.85
1.8.85
1.8.85
1.8.85
1.8.85
1.8.85
1.8.85

9.8.85
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570.

571.

574.

576.

578.

579.

581.

590.
591.
592.

583.

Smt. Mange Ram
Smt. Nirmala Devi
Smt. Vimla Devi
Smt. Urmila ‘

Smt. Maya Devi

Smt. Shanti
Smt. Santra Devi
Smt. Santra Devi

Smt. Anita

Smt. Sharda Devi

Smt. Sumitra Devi
Smt. Saroj

Smt. Mukesh

Smt. Imerti Devi
Smt. Vijay Kumar
Smt. Kamla Devi
Smt. Veena Devi
Smt. Baleshwari
Smt. Joginder Singh

Smt. Surender Kumar
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Seva Nagar West-2

Kaparshera:
Margin Bandh-2
Indrapuri

Baljit Nagar-1
East Vinod Nagar
JdJ. Madipur-2 -
Sultanpuri- A.1
Pitampura-S.P.
Simapuri Old-2
Budhela Village
Tilak Nagar No.3
Angoori Khidhi
Kalyanpuri-5-2
Viharipur
Gamdi-2

Ashok Nagar-1
Keshopur-1

R.K. Puram-3 (Girls)
Garhi Bakhtaver Singh
Brhampur Old-1
Tekhand Bal
Shakarpur-2

Modsl Town-20

Written Answers 368
12.8.85

22.8.85
1.9.85

. 1.9.85
10.9.85
1.10.85
5.10.85
25.10.85
2.11.85
15.11.85
10.12.85
16.12.85
26.12.85
1.1.86
4.1.66
8.1.86
13.1.86
13.1.86
15.1.86
20.1.86
1286
1.2.86
5.2.86

27.2.86



594.
595.
596.
597.
598.

599.

601.

602.

610.

611.

612.
613.
614 -
615.
616T

617.
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Smit. Nirmala

Smt. Surender Kumar
Smt. Phool Kumar
Smt: Shanti

Smt. Roshni Devi
Smt. Kanta

Smt. Kamla

Smt. Bala

Smt. Kamwal Singh
Smt. Meera Devi
Smt. Kamlesh

Smt. Bhangati

Smt. Rumali

Smt. Roshani

Smt. Kamla Devi
Smt. Nafe Singh
Smt. Ma);a Devi

Smt. Darshana

Smt. Saroj

Smt. Shakuntala
Smt.Tansukh

Smt. Santosh
Smt. Lakshmi Devi

Smt.Premwati

Pyarelal Road-2
D.T.C. Colony
Wakner (girls)
Pardabagh Nursery
Shakti Nagar-Ext.
Vikaspuri V. Block
Tilak Nagar-No.3
Jangpura-B-2
Shakarpur Ext.
Kotla

Sunder Nanhi
Dhasipura
Subhash Park-1
Ramnagar Bh.2
S.Deri Colony

Sultanpuri iA.1

. Khichripur-2

Bagh Kﬁrekhan
Sudama Nagar

Yamuna Vihar-V.1
Wazirabad

Chand Nagar-D, Block
Jahageerpuri-D,2
Shalimar-V,T.

Old Simapuri Urdu

1.3.86
1.3.86
1.3.86_
1.3.86
1.4.86
1.4.86
1.4.86
1.4.86
1.4.86
1.4.86
1.5.86

15.7.86

17.7.86

23.7.86

29.7.86
1.8.86
1.8.86

1.8.86

1.8.86
1.8.86
48.86
6.8.86

11.8.86

30.8.86
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618.

619,

621.

627.

628.

631.

632.

637.

639.

641.

Whitten Answers

Smt. Budho Devi
Smt. Ruckmani Devi
Smt. Kanti Devi
Smt. Nirmala

Smt. Premwati

Smt. Rani Devi ’
Smt. Krishana

Smt. Kalicharan
Smt. Kamia Devi

Smt. Nawab Kaur

Smt. Jay Kishan

~ Smt. Angoori Devi

Smt. Brahmwati
Smt. Taro Devi
Smt. Jagwati
Smt. Nanha
Smt. Samei Devi
Smt. Kanta Devi
Smt. Sanjay
Smt. Vijay

Smt. Raj bala
Smt. Sona bevi

Smt. Chandrapali
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Peeragarhi-2

Chauhanvagar Urdu -

Birla Line

Nand Nagari-A.2
Budhvihar-1

Pana Udhan (Girl)
Pitampura-£
Shalimarbagh New
Dilshad Garden
Runhola
Pitampura L.U.
DTC Colony
Maidan Garhi
Kilokadi B-2
Paharganj-2
Teliwara-1
Roshanara Road

Tilak Vihar Punjabi

_ Pratap Bagh-li

Sadar Bazar
Boéampur(girls)
Prashant Vihar
Ashok Nagar-54

Nehru Vihar
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1.9.88
30.8.88
5906
10.9.86
13.9.86
19.9.86
25.9.86
1.10.86
14.10.86
15.10.86
15.10.86
13.11.86
1.12.86
1.12.86
4.12.86
1.1.87
1.1.87
1.1.87
23.1.87
1.12.87
18.2.87
9.3.87
11.3.87

17.3.87
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646.

647.

649.
650.
651.
652.
© 653.
554
655.
656.
657.
658.
- 669.
660.
661.
662.
663.
664.

665.

Written Answers

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Smt.

Smt..

Smt.

Smt.

Bina

Virmo Devi
Omvati
Vimia Devi
Babu Singh
Santosh
Sushila
Sumitra Devi
Rajesh Kumar
Rajvati
Hawa Singh
Vijayender
Kanta
Nirmala
Rajkumari
Shiksha Devi
Kamal
Shakuntala
Vijendra Singh
Satwati
Sundarlal
Rajendri
Saroj

Anita
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Uttam Nagar-New
Nand Nagri G-li
Daulatpur-B

Ashok Vihar Phaselll
Kothi Kale Khan
Guru Angad Nagar
Timarpur

Raffar Pur(Girls)
Neh Sarai
Trilokpuri-31

J.J. Nangloi
Jamuna Vihar D-li
Nandnagari L Block
Bajanpura

Bhik Singh Colony
Nandnagari A-ll
Nandnagari F 2/1
New Seemapuri-I
Moti Bagh-il

J J Nangloi
Trilokpuri-28

New Ashok Nagar-I
Trilokpuri-Hl

Holambhi Khuard

Written Answers
1.4.87

1.4.87
2.5.87

; 5.5.87
6.5.87
7.5.87
22.6.87
27.6.87
1.7.87
5.7.87
15.7.87
25.7.87
29.7.87
1-8-87
11-8-87
12-8-87
12-8-87
14-8-87
14-8-87
'1 7-8-87
22-8-87
1-8-87
1-9-87

1-9-87

374
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666.

667.

668.

669.

670.

671.

672.

673.

674.

675.

676.

677.

678.

679.

680.

681.

682.

683.

684,

685.

686.

687.

688.

689.

Written Answers

Smt.

Smt.

Smt.

Smt.
Smt.
Smt.
Smt.
Snt.
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.
Smt.

Smt.

Santosh
Vimla
Shakuntala
Santosh
Meena Devi
Maya Devi
Shakuntala
Ashok Kumar
Suresh
Rajvati
Vimala
Kamla
Nirmal
Kamlesh
Jagvati
Satpal
Krishna
Sarla Devi
Kamla
Kamla Devi

Vasanti Devi

Smt. Jaybir Singh
Civil lines

Smt. Ramvati

Smt. Sita Devi
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Jagatpuri-|

Nehru Nagar-I
Nand Vihar-1
Dilshad Garden
Lado sarai
Acharya Niketan
Harsh Vihar
Pushp Vihar-4
GuruTeg Bahadur Nagar
Damkal Centre-Il
West Vinod Nagar
Madanpur Aabas
R.K. Puram-12
Shakarpur | Block
J J Old-I

Moti Bhagh Il
Kadkardunma
Chuna Mandi
Krishna Kunj
Hamidpur
Mangolpuri-J

Ashok Vihar
1.12.87

Pitampura-H -

Madangir Village

Written Answers
5-9-87

9-9-87

10-9-87

10.9.87

2.10.87

5.10.87

8.10.87

9.10.87

14.10.87

17.10.87

20.10.87

27.10.87

1.11.87

1.11.87

1.11.87

1.10.87

2.11.87

4.11.87

12.11.87

13.11.87

19.11.87

1.12.87

1.12.87

37¢
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690.  Smt. Ramkishan Sultanpur Majra 1.1.88
691.  Smt. Mithilesh Mayur Vihar Phase || 16.1.88
692.  Smt. Raghbiro Kamruddin Nagar 1.2.88
693.  Smt. Shanti Devi Pahar Ganj-New 1.2.88
694.  Smt. Neelam Chandarshekhar Azad Colony 1.2.88
695. Smt. Laxmi Chand Barah Hindu Rao 12.2.88
696. Smt. Nirmala Devi Gudwa-| 15.2.88
697.  Smt. Mukesh Mantola |l 10.4.88
[ Translation} have already been placed to provide the six

Pollution around Bokaro

3350. SHRI BARE LAL JATAV: Will
the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether the attention of Govern-
ment has been drawn to the newsitem
captioned "vishakt ho chuka hei Bokaro va
iske aspass ka paryavaran” appearing in
the Rashtriya Sahara dated February 13,
1992;

(b) it so, the facts thereof; and

(c) the steps being taken by the Gov-
ernment in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH): (a) Yes,
Sir.

(b) and (c). The Chandrapura thermal
power plant and the Bokaro Steel Plant
have been operating without appropriate
poliution control equipment thereby caus-
ing excessive poliution in the area. Orders

generating units of the Chandrapura ther-
mal power station with the required pollu-
tion control devices. Steps have been initi-
ated by the Bokaro Steel Plant to comply
with the standards within a stipulated time-
frame.

[English)

New Compartments In Long Distance
Trains

3351. SHRIDATTATRAYA BANDARU:
Will the Minister of RAILWAYS be pleased
to state:

(a) whether the Government have
decided to attach new compartments with
cushioned seats in long distance trains for
the convenience of the communters;

(b) if so, the details thereof; and

(c) the number of such coaches to be
attached to East Coast Express?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) and (b). As far as possible,
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new and cushioned sleeper coaches are
being attached on long distance Mail/Ex-
press trains and second class coaches on
intercity day time express trains.

(c) The rakes of East Coast Express
are already having 19 such coaches.

Coverslon of Guwahati-Tinsukia
Section

SHRI BALIN KULL:
SHRI PROBIN DEKA:

3352.

Wili the Minister of RAILWAYS be
pleased to state:

(a) whether there is any proposal to
convert the metre-gauge line into broad-
gauge from Guwhati to Tinsukia;

(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Yes, Sir.

(b) Conversion of Guwhati-Tinsukia
section is included in the Action Plan for
gauge conversion taken up by the Rail-
ways. Conversion of Guwhati-Lumding sub-
section (181 Km) has been included in the
Railway Budget for 1992-93.

(c) Does not arise.

Terminal Facllities at Guwahati

3353. SHRI UDDHAB BARMAN: Will
the Minister of RAILWAYS be pleased to

state:

(a) whether therminal facilities for broad-
gauge trains in guwahati are inadequate;

(b) it so, whether there is any plan to

MARCH 17, 1992
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construct more terminal facilities there;
and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Terminal facilities at
guwabhati are adequate for the maintenance
of existing trains. :

(b) and (c). Work of Guwahati-New
Guwabhati-Augmentation of terminal facili-
ties Phase-l at an estimated cost of Rs.
62.04 lakhs is targetted for completion in
1992-93. An auxillary freight terminal at
Jhalukbari near Guwahati has also been
planned and land being acquired.

Mal-Nutrition

3354. SHRI V.S. VWAYARAGHAVAN:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) the number of people in India af-
fected by mal-nutrition related diseases in
1991, state-wise;

(b) the regions where they are mainly
concentrated; i

(c) whether the Union Government have
assessed the exa~t nature of mal-nutrition
among the population; and

(d) the measures taken by the Govern-
ment to combat this menace?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI D.K. THARADEVI

‘SIDDHARTHA): (a) According to surveys

conducted by National Nutrition Monitoring
Bureau (NNMB) in the States of Andhra
Pradesh, Gujarat, Karnataka, Kerala, Ma-
harashtra, Madhya Pradesh, Tamil Nadu,
Orissa, Uttar Pradesh and West Bengal.
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(i) The diets of about 47% of rural
households are energy dificient.

(ii) About 50% of adults on the basis
of Body Mass Index are suffering from
chronic  energy deficiancy (BMI) value
less than 18.5)

(iii) About 9% of pre-school children
(between 1-5 Years) suffer from se-
vere forms of malnutrition (Body
weight for age less then 60% of NCHS
standards.) Another 44% of chil-
dren suffer from moderate degree of
Malnutrition (Body waeithth between
60-75%).

(b) Households belonging to lowsocio-
economic group of population (in rural as
well as urban areas) suffer from the prob-
lem of malnutrition.

(c) The nature of mai-nutrition among
the population is as follows:

(i) Protein Energy Malnutrition;
(i) Vitamin A Deficiency;

(iii) lron Deficiency Aﬁaemia;
(iv) lodine Deficiency Disorders.

(d) To improve average consumption
of nutrients in the vulnerable groups, Gov-
emment of India have initiated a number of
programmes:

(i) Supplementary feeding pro-
gramme under the scheme of inte-
grated Child Development  Serv-
ices (ICDS) is implemented to fill the
critical calorie gap in pre-school chil-
dren and women during pregancy and
lactation.

(ii) Vitamin A distribution programme
to prevent Vitamin ‘A’ deficiency in pre-
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school children (1-5 years).

(iii) Distribution of Iron and Folic Acid
Tablets programme (Anaemia, Prophy-
laxis programme):- distribution of
Iron and Folic Acid Tablets to pregnant
and lactating women and children
upto 10 years and to family planning
acceptors.

(iv) Supply of iodised salt to prevent
lodine deficiency disorders.

(v) Supply of foodgrains on subsi-
dised rates to the poor through public
distribution system.

Report on Railway Management

3355.SHRI SHRAVAN KUMAR PATEL:
Will the Minister of RAILWAYS be pleased
to state:

(a) whether the Committee headed by
Shri D.V. Chandra, Adviser (Planning),
Railways, constituted to go into the financial
conditions and resource management of
the railways has submitted its report;

(b) if so, the main observations and
recommendations made in the report; and

(c) the decisions taken in the light
thereof and the action taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir.

(b) and (c). Do not arise.
New Halts for Express Trains on
Vijayawada-Visakhapatnam Route
3356. SHRI K.V.R. CHOWDARY: Wiil

the Minister of RAILWAYS be pleased to
state:
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(a) whether there is any proposal to
open new halts for stoppage of Express
trains on Vijayawada-Visakhapatnam route;
and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir.

(b) Does not arise.
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[ Translation]
Funds for Bridges of Railway safety
funds

3357. SHRIMATI SUMITRA MA-
HAJAN: Will the Minister of RAILWAYS be
pleased to state: the funds aliécated out of
Railway Safety Works Fund for construc-
tion of railway over bridge, State-wise break-
up?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): The funds accrued to thg State
Govts. for reimbursement from Railway
Safety Works Fund during 1990-91 are
indicated below:

(Rs in thousand)
Andhra Pradesh 16,19
Assam 5,69
Bihar 22,00
Gujarat 12,25
Haryana 4,56
Himach;I Pradesh 30
Jammu & Kashmir 1.71
KamatAka . 7.43
Kerala 6,05
Madhya Pradesh 13,53
Maharashtra 36,77
Nagaland 60
Orissa 4,01
Punjab 8,82
Rajasthan 12,69
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}

(Rs in thousand)
Tamil Nadu 15,87
Tripura 9
Uttar Pradesh 43,04
West Bengal 20,03
* Total 277,
[English} ¢) Broadly speaking, the project aims at

Financlal Assistance by USAID to Uttar
Pradesh

3358. SHRI RABI RAY: Will the Minis-
ter of HEALTH AND FAMILY WELFARE be
pleased to state:

(a) whether the USAID has offered
- financial assistance for decreasing the total
fertility rate in Uttar Pradesh;

(b) if so, the details thereof; and

(c) the time by which the programme is
going to be launched in Uttar Pradesh?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH ~AND FAMILY
WELFARE (SHRIM.-™ ™~ THARADEVI
SIDDHARTHA): (a) Yes please.

(b) USAID have offered a very sizeable
package of assistance amounting to $ 325
million (i.e. over Rs. 800 crores) for im-
provement of Family Welfare Programme in
Uttar Pradesh over a period of 10 years.
Initially, the project would be launched in 32
poor performing districts, which had a birth
rate of 39 per 1000 population or more as
per 331 census.

decreasing the Total Fertility Rate in U.P.
from a level of 5.4 (1982) to less than 4 and
increasing Couple Protection Rate from
about 35.5% (March, 1991) to 50% by 2002
AD. The project would aim at identifying the
gaps in different districts between the re-
quiremen* and the & “tual availawuty of
services so as 1o prepare need-based.

Constitution of Committees

3359. SHRI PRATAPRAO B.
BHONSLE: Will the Minister of RAILWAYS
be pleased to state:

(a) whether some committeses is being
constituted at the Ministry level;

(b) if so, the names of these commit-
tees with criteria for selection of its mem-
bers; and

(c) tenure of office of members of these
committees with benefits attached to the
members of the committees?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Yes, Sir.

(b) and (c). A statement is attached.
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Departure time of Andhra Express

3360. SHRI NANDI YELLAIAH: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether the Government have re-
ceived representations for a change in the
departure timing of Andhra Express for
Hyderabad for the convenience of passen-
gers on the route; and

(b) if so, the action taken by the Gov-
ernment in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Yes, Sir.

(b) Examined but not found feasible at
present due to operational difficulties.

[ Transliation]

Conversion of Farrukhabad-Kanpur
Section

3361. SHRI UDAY PRATAP SINGH:
Will \1e Minister of RAILWAYS be pleased
to state:

(a) whether there is a scheme for gauge
conversion of railway line from Far:ukhabad
t2 Kanpur on Northern Railway; and

(b) if so, the details thereof and the
action taken so far in this regard?

THE MINISTER OF STATE W THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Kenpur to Farrukhabad via
Northern Railway is already on Broad
Gauge. However, Kanpur to Farrukhabad
on North Eastern Railway 1s on Metre
Gauge.

(b) The work of conversion of Kanpur-
Farrukhabad-Kasgan) is included in the
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Action Plan for gauge conversions and is
planned to be taken up during the VIl Five
Year Plan.

Re-Naming of Samraha Station

3362. SHRI SUKDEV PASWAN: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether the Government propose
to change the name of Samraha (Bihar)
Railway Station after the name of late Shri
Fanishwar Nath Renu;

(b) if so, the details thereof; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir.

(b) and (c). As per existing policy, any
change in the names of the existing stations
can be made only with the recommendation
of the State Government concerned and
with the concurrence of the Ministry of Home
Affairs. No such proposal duly recom-
mended by the State Government and
concurred in by Ministry of Home Affairs
has been received.

[English)
Programme for Aids preventinn

3363. SHRIK.V. THANGKABALU. Nl
ine Minister of HEALTH AND FAM Y
WELFARE be pleased to state:

(a) the number of voluntary nrganisa-
tions engaged in AIDS prevention pr:-
gramme which have 7eceived fiiancial
assistance from the Union Government
during 1991-92; and

(b) the areas of activities of these or-



391 Whritten Answers

ganisations and the achievements made
including that of the Population Services
International?

THE MINISTER OF STATE IN THE
MINISTRY OF :HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEVI
SIDDHARTHA): (a) and (b). No financial
assistance was given to voluntary organi-
sations engaged in AIDS prevention pro-
gramme during 1991-92 under the National
AIDS Control Programme.

[Translation}
Basic facilities to passengers In trains

SHRIMATI GIRWA DEVI:
SHRI SIMON MARANDI:

3364.

Will the Minister of RAILWAYS be
pleased to state:

(a) whether necessary facilities pro-
vided to passengers in trains running in
Eastern and Western Uttar Pradesh and
Bihar are inadequate; and

(b) if sc, the details of the action taken
in this regard during each of the last three
years, State-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) and (b). The Passenger
amenities in the coaches are provided as
per the recommendations of Passenger
Amenities Committee on All India basis and
there is no discrimination whatsoever in
regard to any state/region etc. while provid-
ing such facilities.

[English]

Restoration of Trains in Samastipur
Division

3365. SHRI BHOGENDRA JHA: Will

MARCH 17, 1992

Wruicn Answers = 392

the Minister of RAILWAYS be pleased to
state:

(a) whether the Government have
decided to restore the passenger trains
suspended in Samastipur division, in view
of public demand;

(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) to (c). Out of 23 trains
cancelled in Samastipur Division in 1990,
the following two pairs of trains have been
restored:

(1) 415/416 Passenger on Saharsa-
Samastipur section w.e.f. 01-12-1991.

(2) 321/322 Darbhanga-Jaynagar
Passenger w.e.f. 25-01-1992. Restoration
of other trains is at present neither feasible
nor justified.

[ Transiation]
Affore.tation Programme in U.P.

3366. SHRI HARI KEWAL PRASAD:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) the details of various afforestation
programmes being launched in Uttar
Pradesh, district-wise; and

(b) the number of seedlings planted
during each of the last three years and the
number of plants survived, district-wise and
year-wise? '

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH): (a) and
(b). Afforestation and tree planting activities
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are being carried out in all the districts of
Uttar Pradesh under various State Plan and
Centrally Sponsored Schemes like:-

(1) World Bank aided Social Forestry
Project.

(2) World Bank aided Himalayan Wa-
tershed Management Project.

(3) European Economic Community
(EEC} aided South Bhagirathi Phase-ll
Project.

(4) Fuelwood/Fodder Projects Scheme.

(5) People’s Nurseries Scher;le.

(6) Seed Development Scheme.

L]

(7) Integrated Wastelands Development
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Projects Scheme.

(8) Grants-in-aid Scheme for Voluntary
Agencies.

(9) Drought Prone Areas Programme.
(10) Jawahar Rozgar Yojana.

(11) Soil Conservation in the Catch-
ments of River Valley Projects.

(12) Integrated Watershed Manage-
ment in the Catchments of Flood Prone
Rivers of the Indo-Gangetic Basin.

The overall targets and achievements,
including the number of seedlings planted,
in Uttar Pradesh during each of the last
three years is as given below:-

(Seedlings in Lakhs)
(Area in Hectares)
1988-89 1989-90 1990-91*
Seedlings Seedlings Seedlings distribution Area (public
(for planting on lands including
private lands) forest lands)
Targets 5100 5500 4200 51150
Achievements 5459 5499 3122 61083

* With effect from 1990-91 targets are being set on two parameters i.e. Seedlings
distribution for planting on private lands and Area coverage for Public lands including forest

lands.

An independent evaiuation of the affor-
estation and tiee pianting activities in cei-
tain districts of Uttar Pradesh during the
period 1983-84 to 1987-88 has revealed
that, while there are species-wise variations,
the overall survival rate during the period
was 60.57%. District-wise survival rate
studies for the past three years have not
been carried out. However, field level
monitoring is done on a regular basis by the

State Government Agencies.
{English]
Art of Yakshagana
3367. SHRI C.P. MUDALA GIRI-
YAPPA: Will the Minister of HUMAN RE-

SOURCE DEVELOPMENT be pleased to
state:
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(a) the States where classical art
“Yakshagana” is popular;

(b) whether this art has been classified
under folk art even though it maintains its
own individuality and uniqueness; ,

(c) if so, whether the Government pro-
pose to classify it separately as a classical
art; and

(d) the steps contemplated by the
Government to encourage this art?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) Yakshagana is popular in
Karnataka, the State to which this theatre
form belongs. .

(b) No, Sir, but like other popular the-
atre forms in various States, it is usually
referred to as a folk or traditional theatre.

(c) and (d). The Department of Culture
and the Sangeet Natak Akademi are en-
couraging Yakshagana by giving grants to
prominent Yakshagana institutions for train-
ing in the art, etc., as well as by giving
awards to notable Yakshagana artistes.

[Translation]
Moblle Hospitals in Rural Areas

3368. SHRI RAJENDRA KUMAR
SHARMA: Willthe Minister of HEALTH AND
- FAMILY WELFARE be pleased to state:

(a) whether any schams i fegaid 1o
maoiie hospitals in rural areas of the State
Governments is under consideration of the
Government during the Eighth Plan; and

~ (b) if so, the number of hospitals in the
Uttar Pradesh to be provided financial as-
sistance under this scheme?
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THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMAT! D.K. THARADEV!I
SIDDHARTHA): (a) and (b). The Govern-
ment have not yet formulated any con-crete
scheme for operating mobile hospitals in
rural and backward areas.

Concrete Sleeper Plants in Sonebhadra
and Mirzapur

3369. SHRI RAM NIHOR RAL: Will the
Minister of RAILWAYS be pleased to
state:

(a) whether there is any proposal for
setting up of concrete sleeper plants in
Sonebharda and Mirzapur districts of U. P.
where the repaired material and infrastructu-
ral facilities are available;

(b) if so, by what time; and

(c) if not, the reasons theretor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir.

(b) Does not arise.

(c) There is no additional requirement.
[English]

Reply to Representations

3370. SHRIRAJNATH SONKAR SHAS-
TRI: Will the Minister of RAILWAYS be
pleased to state:

(a)the number of letters received by the
Area Manager/DRM, Delhi and the Minister
of Railways during October 1991 from MPs. .

(b) the number of letters out of those
finally replied; and
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(c) the reasons for not replying the
remaining letters?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) to (c). Information is being
collected and will be laid on the table of the
Sabha.

[ Translation)

Setting up of National Zooligical Park
Authority

3371. SHRI RAJVEER SINGH:

DR. LAL BAHADUR RAWAL:

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether the Government propose
to establish a National Zoojogical Park
Authority in Bareilly of Uttar Pradesh;

(b) if so, the details thereof; and

(c) the time by which it is likely to be
completed and the expenditure to be
incurred thereon?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) No, Sir.

(b) and (c). Dg not arise.

[English)
Conversion of Quilon-Sengottai Line .

3372. SHRI KODIKKUNIL ,SURESH:
Willthe Minister of RAILWAYS be pleased to
state:

- (a) whether there is any proposal to

convent Quilon-Sengottai-Madras line into
broad-gauge; and
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(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) and (b). Gauge conversion
of Madras-Dindigul has been included in the
1st phase of the Action Plan launched by the
railways for gauge conversion of selected
metre gauge line to broad gauge to move
towards unigauge in the country. Construc-
tion of parallel BG line on Dindigul-Madurai
and conversion of Madurai-Virudhunagar is
already in progress. Conversion of
Virudhunagar-Sengottai-Quilon will be con-
sidered along with other MG lines when
taking up the 2nd phase of the Action Plan.

Supply of Medicines in Government
Hospitals

3373. SHRIM. RAMANNA RAI: Willthe
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) whether the supply of medicines in
Government hospitals has been stopped;

(b) if so, the reasons therefor; and

(c) the remedial steps taken by the
Govermnment in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D. K. THARADEVI
SIDDHARTHAY): (a) No, Sir.

(b) and (c). Do not arise.
Mocre Trains on Howrah-Delhi Route
3374. SHRI HANNAN MOLLAH: Wil
the Minister of RAILWAYS be pleased to

state:

(a) whether a few trains running on
Howrah-Delhi route have been with drawn;
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(b) if so, the names of these trains;

(c) whether there is a long standing
demand to introduce more trains on the
pattern of Rajdhani Express on the route;

(d: if so, when it is likely to introduced;
and

(e)’ ~ .the reasons therefor?

THE AJINISTER OF STATE IN THE
MINIST".Y OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) and (b). 3039/3040 Howrah-
De'hiJanata Express (between Howrah and
Mughalsarai), 3049/3050 Howrah-Amritsar
Express (between Jhajha and Amritsar),
2403/2404 Kanpur-Varanasi Shramik Ex-
press, 4017/4018 Allahabad-Ambala Uncha-
har Express, 3025/3026 Howrah-Muzaffar-
purNorth-Bihar Weekly Express, 5049/5050
Howrah-Gorakhpur Weekly Express, 2181/
2182 Howrah-Agra Cantt. Chambal Weekly
Express have been temporarily withdrawn
and will be restored during April, 1992.

(c) Yes, Sir.

(d) There is no proposal at present to
introduce the train.

(e) Due to operational and resource
constraints.

Reservation of SC/ST In Rites

3375. SHRI DHARAMPAL SINGH
MALIK: Will the Minister of RAILWAYS be
pleased to state:

(a) the number of projects allotted to
Rail India Technical and Economic Services
abroad during the last three years;

(b) whether the reservation policy in
respect of Scheduled Castes and Sched-
uled Tribes has been implemented by this
organisation;
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(c) if so, the percentage there of particu-
larly for the categories of Jnior Engineers
and Assistant Managers; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY QF RAILWAYS (SHRI MAL-
LIKARJUN): (a) 28 contracts have been
secured abroad during the last three years.

(b) to (d). Implementation of the reser-
vation policy in respect of Scheduled Castes
and Scheduled Tribes is a continuous proc-
ess and is being effected in RITES in all the
groups of employees. In the category of
junior Engineersthe representation of Sched-
uled Castes and Scheduled Tribes is 13.4%
and 3.65% respectively. In the category of
Assistance Engineersthe percentageis 7.4%
and 0.34%, respectively. The non-availabil-
ity of qualified candidates in specialised
technical disciplines like hydrogeologist,
Mechanical Engineer, Transportplannerfrom
amongst reserved candidate§ has caused
the under representation Which is being
sought to be normalised by special recruit-
ment drives.

Introduction of New Trains

3376. SHRI G. M. C. BALAYOG: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether there are proposals to intro-
duce new long distance super fast trains to -
Andhra Pradesh from Various parts of the

country; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) and (b). The following long
distance superfast trains serving the State of
Andhra Pradesh are proposed to be intro-
juced w. f. 1.7.92:
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1. Trivandrum-Gandhidham weekly
service.

401

2. Bangalore-Kurla - (Bombay) daily
' service.

A weekly Rajdhani Express between
New Delhi and Secundera bad/Banga-
lore is also proposed to be introduced
during the next financial year.

SC/ST Booking Agents

3377. SHRI ARVIND TULSIRAM
KAMBLE: Will the Minister of RAILWA'(S be
pleased to state:

(a) whether there is any provision for
reservation of rail ticket booking agencies for
ST/ST persons; and

(b) if so, the details thereof and the
zone-wise number of agencies allotted to
SC/ST persons?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir.

(b) Does not arise.

Appointment of Environmental Manag-
ers

3378. SHRI SARAT GHANDRA PAT-

TANAYAK: Will the Minister of ENVIRON-
MENT AND FORESTS be pleased to state:

(a) whether Government propose for
mandatory appointment of Environment
Managers in industries;

(b) if so, the details thureof; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
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ESTS (SHRI KAMAL NATH): () o (c). The
matter is under consideration.

Written Answers

Scheme of Non-Formal Education
3379. SHRISYED SHAHABUDDIN: Will
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state:

(a) the number of districts covered by
the scheme of Non-formal education so far;

(b) the number of centres sanctioned
therefor during 1991-92;

(c) the number of beneficiaries during
the last three years; year-wise;

(d) the number of non-governmental
organisations involved;

(e) whether any independent check has

" been made about the existe.ice and per-

formance fo these centres; and
(f) if so, the results thereof?

"THE MINISTER OF HUMAN RE-
SOUHKCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) (i) Number of districts covered
through State Governments and Union
Territory administrations: 325

(i) Number of districts covered
through voluntary agencies: 166

Some of the Districts are commonly
covered by both State U. Ts. and
Voluntary Agencies.

(b) 1755 centres were sanctioned
during 1991-92.

(c) The number of beneficiaries during
1988-89, 1989-90 and 1990-91 were
59,89,050 63,98,375 and 67,18,000 re-
spectively.
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(d) The number of non-governmental
organisations involved was 383 as on
31.3.91.

(e) and (f). Yes, Sir. External Evaluation
of the non-formal education programme is
currently being undertaken by Institutions
having requisite expertise. In addition, Evalu-
ation by Joint Evaluation team comprising
one nominee each of the central and respec-
tive State Governments and one non-officiai
member is also in progress. ‘

[Translation)

Appointment is Bhopal Coach Repair
Factory

3380. SHRI SUSHIL CHANDRA
VEMA: Will the Ministe: »f RAILWAYS be
pleased to state:

(a) the number of posts sanctioned for
Bhopal’s Coach Repair Factory under Class
{, l and Il categories and the number of
posts out of these filled up by 31st Decem-
ber, 1991;

(b) the number of persons appointed
upto 31st December, 1991 as a result of the
arrangement made for the reservation of
posts in this factory for persons affected by
the Bhopal Gas Tragedy;

(c) whether the date for appointment of
gas affected persons is proposed to be ex-
tended further; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) to (c). The information is
being collected and will be laid on the Table
of the Sabha.
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Wheat Import

3381. SHRISANAT KUMAR MANDAL.:
Will the Minister of FOOD be pleased to
state:

(a) whether attention of the Govern-
ment has bec~ drawn to the new item cap-
tioned ‘Wheat i aport move faces hurdles’
appearing in the Economic Times, dated
February 19,1992;

(b) the reaction of the Government
1. = ~to;

(c) whether the food procurement Dele-
gation which visited U. S. A. recently did not
clinch this issue during its talks in that coun-
try; and

(d) if so, how it is proposed now to push
through the deal?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHR!I TARUN
GOGOI): (a) and (c). Yes, Sir.

(b) and (d). Alternate arrangements for
import of wheat are being explored.

Unmanned level Crossings

3382. SHRI HARADHAN ROY:
SHRIMATI GIRIJA DEVI: ]
SHRI THAYIL JOHN ANJA-
LOSE:

Will the Minister of RAILWAYS be
pleased to state:

(a)the number of unmanned level cross-
ings in the country as on March, 1992, zone-
wise;

(b) whetherthere is any proposalto man
them in the near future; and
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(c) if so, the details thereof?
THE MINISTER OF STATE IN THE

MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) The number of unmanned
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level crossing in the country as on March,
1992 will be computed after 31-03-1992.
However, the position as on 31-03-1991
zone-wise as under:

Central Railway

Eastern Railway

Northern Railway )
North Eastern Rail;tvdy
Northeast Frontier Railway
Southem‘ Railway

South Central Railway
South Eastern Railway

& Western Railway

762

3051

2571

2520

2101

3394

4168

(b) and (c). Railways have no proposal
for any large scale manninge of level cross-
ings in near future. Manning is normally
carried out on such level crossings as are
sponsored by the State Govt./local authority
concerned, agreeing to bear the expenditure
for the same as per rules. However, in case
of only such of the level crossings as are
considered hazardous on account of re-
stricted visibility or heavy traffic, the Rail-
ways carry outthe manning at their own cost.

Languages Recognised by Sahitya
Acad amy

3383. SHRI SHANKARRAO KALE: Will
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state:

(a) whether the Sahitya Acadamy has
recognised some languagesotherthanthose

in the Eighth Schedule of the Constitution;
(b) if so, the details thereof;

(c) whetherthe Acadamy has powersto
recognise a language other thanthose inthe
Eighth Schedule of the Constitution; and

(d) if so, the criteria laid down in this
regard?

THE MINISTER” OF HUMAN RE-
SOURCE DEVELOPMENT (SHR! ARJUN
SINGH): (a) Yes, Sir.

(b) DOgri, English, Konkani, Maithili,
Manipur, Nepali and Rajasthani have been
recognised.

(c) Yes. Sir.
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(d) A statement is annexed:

STATEMENT
SOCIO-LINGUISTIC ASPECT

Whether structurally a language is
an independent language or is part
of a system of a given language.

Whether it has a standardised form,
to distinguish it from a dialect.

Whether it has had a continuous
literary tradition and history.

Whether a sufficiently large num-
ber of people use it today as a
vehicle of literary and cultural ex-
pression.

LITERARY ASPECT

Whetherthelanguage has attained
the stage of literary development
which entitles it to recognition? The
stage of lt!erary development can
b&?é“ cértaimed from the literature
genres such sfiction
a biography, literary
crmctsm hwtory of literature, jour-
nals, ete., which have developed a
tradition of their own and in which
literatare gets produced currently
in an adequate manner. On an
averiageL hew many books in the
: ve been produced
t three years?

Literary institutions, if any, working
activity. in'the field of literature for
the |anguaga concernad.

EDUCATIONAL, ADMINISTRA-
TIVE AND POLITICAL ASPECT

Whether it is recognised by the
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State concerned and by some
Universities as a medium of in-
struction and as a separate subject
of study.

2. Theadministrative aspects of grant-
ing recognition to a new language,
including availability of adequate
recourses.

Choice Posting of Kedriya Vidyalaya
- Teachers

3384. DR. LAXMI NARAYAN PAN-
DEYA: Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
refer to the reply given on 5.8.1991 to Un-
starred Question No. 1679 and state:

(a) whether the decision not to extend
the facility of choice posting to Kendriya
Vidhyalaya teachers below post graduate
teachers, was arrived at approved by the
KVS’ Board of Governors; and

(b) if so, the details of the decision
arrived at in the meeting?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) In 1984 it was decided that
officers of the rank of Post Graduate Teach-
ers and above (who are recruited on an All
India basis) would as far as pogssible be
considered for posting to a station of their
choice after completing atenure intheNorth-
East region. :

This was not decided by the Board of
Governors but was done in pursuance of
similar orders extending special facilities to
transferable employees in the North-East by
the Government of India.

(b) Does not arise.
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[Translation}
Homoeopathic Dispensaries

3385. SHRINAVAL KISHORE RAI: Wil
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) the number of vacancies of Ho-
moeopathic doctors in Homoeopathic dis-
pensaries run by the Central Government
Health Scheme; and

(b) the measures taken by the Govern-
ment to fill these vacancies?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D. K. THARADEVI
SIDDHARTHA): (a) There are six vacancies
of Homoeopathic doctors in C.G.H.S. Dethi
and outside Dethi.

(b) Action has been initiated to fill up
these vacancies.

[English]
Excavation of Sewd

3386. SHRI SUDHIR SAWANT: Willthe
Minister of ENVIRONMENT AND FORESTS
be pleased to state:

(a) whether sand is not allowed to be
utilized or excavated along the seashore for
construction purposes;

(b) it so, the details of the rules in this
regard; and

(c) the steps taken by the Govemnment
to check such activities?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b).
Yes Sir; mining of sand, dressing or altering
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of sand dunes etc., inthe Coastal Regulation
Zone (CRZ) are prohibited activities under
the notification issued by the Ministry in
February, 1991.

(c) Reported violations, it any, would be
deal under the provision of the Environment
(Protection) Act, 1986.

Land Leased out on Western Railway

3387. SHRIMOHAN RAWALE: Will the
Minister of RAILWAYS be pleased to state:

(a) the particulars of qrai!way land on
Western Railway leased out to various par-
ties;

(b) the number of parties concerned,
the purpose for which railway land has been
leased out and the terms and conditions of
the said lease; and

(c) the amount earned by the Western
Railway through leasing out of railway land
to private parties during last three years?

THE SMMISTER OF STATE IN THE -
MINISTRY OF RAHLWAYS (SHRI MAL-
LIKAFLIINY: (a) to (c). No leasing of railway
land to private parties has been done on
Western Railway. However, land has been
leased to Kendriya Vidyalaya Sangathan at
two places and to the Western Railway
Employees’ Union at one place for 99 years.

introdustion of Popuiation Clocks

3388. SHRI SANT KUMAR MANDAL:
Witt the Miinister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether Government have planned
anewstrategy to check the population growth
by introduction of rectangular population
clocks to be placed at some strategic points;

(b)if so, the broad features of the scheme
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and positive reaction to be generated by it;

(c) the mode for selection of sites maxi-
mum impact in cities and towns particularly
in the rural areas and the cost of one clock
and the anticipated capital outiay involved;
and

(d) the other mdasures like media blitz,
particularly on Doordarshan and making of
tilms focussing family welfare issues are
proposed to be taken?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D. K. THARADEV!
SIDDHARTHA): (a) and (b). The Govern-
ment is planning to install a few population
clock at some strategic location in cities and
towns in India. These clocks, presently under
fabrication by HMT, -besides showing time
will show the total population at each point of
time, as well as increase in population every
minute and fraction thereof. These clocks
will also depict messages on the Family
Welfare Programme. The whole system will

.be illuminated. It is hoped that installation of
these clocks will bring about the awareness
about the rapid increase in population.

(c) The coast of one 23'x 11" sized clock
with moving messages on issues of family
welfare, is about Rs. 14.00 lakhs and that
with static messages of size 20" x 8 * is Rs.
6.30 lakhs. The total capital outlay involved
in the procurement of 3 large and 30 small
population Clocksestimated at Rs. 231 lakhs
which is being met by a UN agency. The
criteria for the selection of sites for installa-
tion of the clocks is the following:

1. Possibility of maintenance by HMT
(which is restricted to larger cities
at present).

2. Maximum visibility to the greater
number of people.
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3. On lookers should belong to cross
sections of Indian Society.

4. The site should be suitable for in-
stallation.

5. There should be uninterrupted
electric supply.

6. Adequate security is ensured.

(d) Media efforts are being intensified
by promoting production of imaginative and
entertraitaning films and video programmes,
higflighling the messages of Family Welfare
fo target sudiences for telecast. These ef-
forts are being supplemented by inter-per-
sonal communication at the grass-root level
through voluntary womengroupcalled Mahila
Swasthya Sanghs, Link Workers/women,
besides the extension machinery atthe Block
level, Block Extension Educators and Auxil-
lary nurse midwives.

[ Translation)
Upgradation of Medical Colieges

3389. SHRI MRUTYUNJAYA NAYAK:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether Government has appointed
any Committee for the upgradation of Medi-
cal Colleges; and

(b) it so, the recommendations of the
Committee and the reaction of Government
in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D. K. THARADEVI
SIDDHARTHA): (a) and (b). The Govern-
ment appointed a Committee under the
Chairmanship of Dr. P. N. Tadon, Retd.
Professor of Neuro-Surgery, All India Insti-
tute of Medical Sciences, to Consider and
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make recommendations for upgradation of
five medical colleges in five zones of the
country to make them into regional cenres of
excelence in medical care. The Committee
submitted its report in December, 1991 and
had made recommendations for upgrada-
tion of five medical colleges. The Govern-
ment, after careful consideration of all as-
pects of the matter, including the availability
of resources, the likely impact of such a
scheme including giving rise to similar
demands from other States and constitutional
responsibility of the Central Government in
this regard, have decided not to include this
scheme in the Eighth Five Year Plan.

[English]

Wheat Quota to Private Sector

3390. SHRI GEORGE FERNANDES:

Will the Minister of FOOD be pleased to
state:

(a) whether the Government have re-
duced the quota of wheat to the private
sector in January, 1992;

(b) if so, the details thereof;

(c) the extend to which the supply and
price of wheat have been affected as a result
thereof; and '

(d) the remedial steps taken in this
regard?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) and (b). Yes, Sir. The quantity
of wheat sold in the open sale during Janu-
ary, 1992 was 1.07 lakh tonnes compared to
3.14 lakh tonnes sold in December, 1991.

(c) and (d). Whereas qualification can-
not be done, open sale of wheat helped in
moderating the rising trend of prices.
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Expansion of Production Capacity of
Sugar Mills

3391. SHRI P. G. NARAYANAN: Will
the Minister of FOOD be pleased to state:

(a) whether the Government propose to
expand the existing production capacity of
sugar mills during the Eighth Plan; and

(b) if so, the details thereof, State-wise?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) Yes, Sir.

(b) A target of licensed capacity of 198-
76 lakh tonnes annual sugar production has
been fixed for the terminal year of the Eighth
Five Plan i. e. 1996-97 (October - Septem-
ber). No State-wise target has been fixed till
yet.

Diesel Engine Factory in Mysore

3392. SHRIMATI CHANDRA PRABHA
URS: Will the Minister of RAILWAYS be
pleased to state:

(a) whether the diesel engine factory at
Mysore has started commercial production;

(b) if so, the production during 1991-92
(upto and of Dec *91);

(c) the number of employees working in
the above factory;

(d) whether the installed capacity has
been fully utilised; and

(e) if not, the percentage of utilisation of
the installed capacity?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) There is no Diesel engine
manufacturing unit at Mysore.
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(b) to (8). Do not arise.

[Translation]
Allocation for Rural Education

3394. KUMARI UMA BHARTI:
SHRI KESRI LAL:

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:

(a) the details of the amount allocation
for the Rural Education Development Pro-
gramme during each of the last three years,
State-wise.

(b) whether the amount aflocated is last
than the amount earmarked for this purpose;

(c) if so, the reasons therefor; and

(d) the steps taken to ensure release of
the earmarked allocation and its proper utili-
zation?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) There is no programme entitied
Rural Education Development Programme.
However, Centre has been assisting State
Govemnments in Elementary Education and
Alult Aducation Programmes. Under scheme
such as the Operation Blackboard, Teacher
Education and Adult literacy benefits pre-
dominantly accrue to the rural areas.

The assistance provided to various State
is given in the Annual report 1990-91 of the
Department of Education Part-l1 which was
laid on the Table of the House.

(b) No, Sir.

(c) Does not arise.

(d) The progress of expenditure is peri-
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Ganga Action Plan

3395. KUMARI UMA BHARTL:
SHRI S. B. SIDNAL:
SHRI RAM PUJAN PATEL:
KUMARI PUSHPA DEVI
SINGH:
SHRIMATI VASUNDHARA
RAJE:

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) the details of the phases of the
Ganga Action Plan completed, under execu-
tion and those yet to be taken up, project-
wise and State-wise;

(b) the amount earmarked for each
project with targets of completion and the
results achieved, State-wise;

(c) the reasons for delay in execution of
the Ganga Action Plan;

(d) thethrust araas of pollution in Ganga
and the impact assessment of completed
project; and

(e) the details of the bilateraltechnical/
Action Plan from various sources?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRIKAMAL NATH): (a) 261 scheme
have been sanctioned under Ganga Action
Pian, 175 schemes have been completed so
far and the remaining 86 schemes are in
progress. State-wise and category-wise
details of the scheme are given in the state-
ment attached as statement-1.

(b) A kst of completed schemes with
their dates of completion and ongoing
schemes with their target dates of comple-
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tion is given in the statement attached as

statement-Il. The amount spent/earmarked

for each scheme is also given. 405 million
litres per day (mid) of sewage has been
intercepted on account of completed
schemes.

(c) While most of the schemes are pro-
gressing according to schedule, there are
slippages in some of the schemes of sewage
treatment due to delay in land acquisition
and court cases.

(d) Interception, diversion and treatment
of municipal waste falling into the Ganga,
monitoring of industrial wastes fromthegross
polluting industries and legal measures to

PHALGUNA 27, 1913 (SAKA)
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desist she industries from discharging their
effluents into the river and resource recovery
from sewage treatment plants are the major
thrust areas under the Ganga Action Plan.
Where-ever sewage diversion works have
beencompleted, there is improvement inthe
river water quality in terms of dissolved
bxygen and biological oxygen demand ex-
cept in a small stretch from Kanpur to
Allahabad where the flow in the river is
critically low during lean seasons.

{e) The details of bilateral and Warld

. Bank assistance under the Ganga Action

Plan are given in the statement attached as
statement-lli
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